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CENTRAL AtINISTRATIVE TRIBU'AL 
BNGALORE BENCH, 

Second Floor, 
Comercial Complex, 

Indiranagar, 
Bangalore-38. 
Dated: 17 JAN 1994 

APPLICANTS: -Sr i.G.R.Rangadharnaiah and Others 

v/s 

RESP1DENTS:- The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 

c Sri.R.Bhaskaran,Advocate,No.40/2083,Elarnkulam Rqad, 
Kaloor, Kochi-.682017. 
Sri.P.Shivan Pillài,Advocate,Grass House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vijaynarayan 9 3-G ELDOiAD0,112,1\1 ungambakkam High Road, 
Madras-600 034. 

Chairrnan,Railway Board,Rail Bhavart,New Delhi. 
The Secretary,Ministry of Railv:ay,Rail Bhavan,NewDelhi. 
The general Manager,Southern Railviays,Park Town,Madras-3. 

8. 	The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 

9. 	The Divisional Railway Manager,Southern Railways,Mysore. 
The Senior Divisional Personnel Officer1Southern Railways, 
Palghat,Kerala. 	 • 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office, Palghat, Kerala. 
The Divisional Railway Manager,Southern Railway,Bangalore. 

14.' 	Sri.K.R.D.Karanth,Advocate,3r2,Maflgalaflagar,SaflkeY Road Cross, 
Bangalore-5.. 	.• 

15. 	Sri.A.N.Venugopala Gôwda,Advocate,No.8/2,Upstairs, 
R.V.Road,OppBangalore Hospital,Bangalore-4. 

• 

' 	 ' 	 ' '. 	' 	.). 	.• 	 • 
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-:2:- 

SUBJECT;- Forwarding of copiôs of the Orders passed by 
the Central Administrative Tribunal1barigalore.. 

-x-x-x-x- 

Please find enclosed herewith a copy of the ORDEH 

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,19939  for further necessary action. 

DEPUTY 
I' JUDICiAL BRANCHES. 

gm* 



Er 

CENTRAL 
BNGALORE BENCH 

C.A.NOSS 395 t4O3/91,S7/9O.416J9 O_. 2O/92, 

THUSDAY, THIS THE 16TH DAY OF DECE(IBER 1993 

SHR.I JUSTICE V.S.LIMATH 	•... CHPIRMAN(J) 

SHRI JUST,ICE P.K.SHYAIISUNDAR 	•... VICE CHAIRAtJ(J) 

SHI V.. 1P1AKRISHNN 	 .... MEIIBER(A) 

	

1, 	Sri C.RRngadhamaiah, 
5/0Sri fangeish, 
aged about 68 yess, 
Retired Guard-A Special, 
Chikkabidre, 
Chikkanareyakenahalli Taluk. 

	

2. 	Sri •K.V.Sreekantieh, 
5/0 Sri K.V.Subramanyaiah, 
aged about .69years, 

etired Guard-A Special, 
Cb-70,th Main,Sar&swathipurn, 
Mysorb 9,, 

	

3. 	Sri 1v1.r.Nareyena Setty, 
Sf0 Sri K.uniswamaih, 
IRet.ired Cutd-A Special, 
12003/2,Rajkemal Street, 
f1ysore - 1 

Sri B,J.Nagaralaieh, 
:5/0 Sri Jayapala Nayanar, 
Rtired Guard-A Special, 
158, Shankaraneqr, 
J.B.Kaval, Bangalore-560 022 

iSri K.Seshadri, 5/0 Sri Krishna, 
8hatta, aged about 69 years, 

etired Guard-A Special, 
92 9 Lakshmipurem, Arsikere. 

• Sri M.Channabassveiah, 
- S/U Sri Madspa,aged8bOut 69 years, 

Retired Guard-a Special, 
9th IvIsin Road, 6thCross, 

- 21 
- ---- ' \ '. 7, ' 	.ri 

	

; 	.'- 
, ( 	ged ab.po 

etiredç 
69 III) 

'.' 	i'ar 
,Shimoq 'a / 

\ 	n. --'--'- 	.1 

injvasechar, 
IenkatatPrnachCr, 
69 years, 

aIrd_A Special, 
?illel Road, 
Extens ion, 
un - 577.201 ..... Applicants 

Contd,/- 



, 	2.,. 

1, Sri. Shivaswamy, 5/0 SriT, 
u.rgachalam. Pillal, 	aged 

about 69years, Retired 
Drivor-4 Special, 44,. XI 
le4n, IleOs Block, 	Ni 
Bamoo Bezar, flysore-21 

, Sri 3o.N.Pharoah, 	S/a Sri Wt.P.. 
Pharoah, -Retired Driver-A 
Special, 2355 	I Main, 	II 
Cross, 	K.G.Koppol, Chamaraa- 
-ptlram, 	11ysore 	- 

- 
- 

applicants I to9 in 

10. Sri R.J.Mahedeven, 
0j,Nos.395 to 403/91 

/o R.Jayaram, 
aged eout 67 years, 
Guard 	tft SpecIal (Retired) 
residing at No.157, 	fl!th Cross, 
Nagappa Block, 
Bangalore- 560 021 Applicant 10 in D.A. 

- -No.57/90 

11, • Sri R,5hjj8h 
- Retired guard 	Special, 

arjd -residing at N0.1153, 
'Sri R anga t,. II Main Road, 
S.N.Colony; 	Yeshwarjthpur,  
Bangelore - 560 022, Applicant 11 in D.A. 

- 	 . No416f90 

 Sri Papanna, 
5/0 Nethevadu, 
aged about 63 years, 
Driver Passenger MR448, 
Southern Railway, 
Ba.ngalpre CIty(Rctjred) 
No.5/I0, Backside of 
Ilun-isw8ra Temple, 
Bhuvanesuaiinagr, Megadi. Road, 
Bangalore - 23. 

 Sri Ghouse Mohien 
S/6 Dnzeen Mohidee, 
aged about 63 years, 
Driver Passenger fIR 238, 

Railway, Bangalore City, ruthern 
Rel tired) C/c No.or Mohamad, 
.73/b,. Railway Quarter, 

ewanthapur, Bengal-ore .- 22. 

 Sri' D.ohn rater, 
S/ Doraisuamy, 
aged 
Driver 

about 58 years, 
Goods fIR 	612, 

Sot.thern Railway,. 
Yewanthapur (Retired) 
N04J621  

4\_Gkllpuram, ' Bengelore 
III Cross, 	t 5.age, 

	

21,. 	- ...-AP-PLICANTS 



,. 

Sri. Manickam,: 	.:: 
S/oLaksmeappe,. 	

H sgedabout 60 years, 
Driver Passenger MR 414, 
Southern Railway, Ariere,. 
(Retired), No.286/h,, Ith Cross, 
Banqalore - 50 $21, 

Naraysna 
Vo Nyatavadu, 
aged about 72 years, 

- 

Shuhter 111R 27$, 
Bangalore City, 	uthe-n Railway, 
(RBtired) No.53 t/o Naaz Stores 
lrth Cross'Magadi Road, 
Bangalore - 23. 

I 	

1?.. 

I 

I 
I, 

19. 

Sri M.S.Susainathan, 
S/o Mar1sismy, 
aged about 62 years, 
rive± Passenei MR 4751 
outher-n Railway, Yeleharike, 

(Retired)C/o .A.Joseph, 
45/A Old Railway Quarteré, 
Yeswanthaur, Bangalore 	22 

ri Sid1aih, S/a Siddaieh Cowa, 
aged 62 yars., Diacel1saistort 
MR 523, Southern Railway 
BanaaiQra City, (Retired 
No.58, I Cross, 3rd Main Road, 
Ramachandrapuram, Bangalore - 21. 

Sri Kedirvelu C.R., 
5/0 C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway, Harihar, 
(Retired), No.Z52/2, I Main Roa', 
I Cross, Okilpurarn, 
Bangalore - 21, 

21. Sri Gulam Dastagir, 
5/0 Md.Ghouse, 
aged about 69 iears, 
Shunter .tR 597, Southern Railway, 
Yesuanth.apur (RetireI). No.3, 
Star Building, DIarga Mohalla, 
Doorvenineer1 Od Madras Road, 
Bangalore - 5Q. _111. 

/ 	 aged 67 years, 
'.'h4r MRS9, Southern Railway, 

ii 	BanIore cl~ ?*cnmeflt(Retire). 
No thy 	as, U-B, 

\L i 9)a17Ifldiran2QarP 	
.,,APPLICANTS. 

hi 



 Srl DJohn 
Jo N.DéVid Piliat, 

aged about € 
6siBtent tuardfEMT 13030 

, 	Bera1Ore Southern Railu
~srpenteiSutamany, (Retired), do  

12th Cross 	Plagedi Roadp 
Eanglbre  

 SrIShelk Fektu.dd2enm, 
/o Nohrinnid Khsicn $skSi, 

8gd about 63 yeaDs 
Railway Gurl A.IEf4 5212,, 
:$out'hetrn RathJiy 	Arsikere 
(Retirsd) 	antipet, 
trsikere 	573 103, 
Hatan District. 

 prt K:G.KsbnarnurthY, 
S/o KGu1idaep 
aged 	boit 6 	.ea1s) 
Guetd . W Sol.. EE 994., 
Southrn R8thiey, 	rsi.keDe, 

Yrrzbpu BlcCk 
Lsxm.ipur,.rsikeDB 	573 103.. 

:25. SrI Ort'hony, 
Sb 	 aged about 	3 
eas 	95t, 'Gurd El 1317, 
.outhei Rtiluy. 	BàqaI.o 	tity, 

No.294:, 	5th 	aifl '(Retired), 	E1 
Kengerl 	e1lito To'ri., 
8anga ore 

2' Sri N.J.Ira:nda R ao,  
Sb 	N,Venk048 Rao, 
5ged eboutl9 y9 are, 
'Firemen 	-MR 549 
Southern Railway, Shimog.e Town, 
Róttred)No,i2i:, 'IT Nosa, 

I
sht d S,P.Of'f Ice, Ashoknagar, 
hinioga Tow:n 

27 r:Man1,.; 
S/o M&ttai 	-aged about 
1: yts, Shu:nter MR72, 

• 
iouthrn Railway, 
8ai:yappenehallflReti!'ed)) 
Ramawamyalya, Pl4S.Ngr., 
Krnmsh1Ia ham 	Road,, 

- Bangalore 	. 33 

21. Sr1 4!axrnari, S/o Nurugesh;, 
aged about 6Z yaers, 

rir. GoOtis fIR 410, 

F 

Southern Railway, 
?eratithapu? (Ret1rei), 
NO.22., 1Coss, 	Bhasyarn#tgar, 
Sri?eIIpUramr Bangilcire— 21. 



I, 5 

23 i 	Sr 3  fl-'ieiah, .• •. 	 .. 	 .• . 

. 5/0 Uenkataramenappc. 
aged ebout 63 years, 	 . 

iver PassengerMR 721, 
Southern Railway, Shirnoga Town 
Retired, No,209/41., Reokamma 
BuildiPg, Main Road, 
YesuanthapUr,Bangalore-22. 

30. 	Sri. Syebbas, . . 	. 
S/u 4yni.  Dast8jv, . 
aged •bcut 69 yeers, 
Southerh Railway, •BongelOre City, 
(Retire),No.41,. ICroas, 
II Main, 'Patharayanapura 
(Near Subrmye •Maaajid), 
Benge1oe - 24 

31.. Sri Akdui j Rahirn, 
S/oMd.Bekshi, 
aged about .62 • yeEArs, 
shunter MR 349, Southern Railway, 
Bangelore City (Retired), 

S 	No.22/', 114 Cross,. 
,Hoshalli 1iIn Rod, 	. 
!atharayapura S 

Baflgalore . 26. 

32, Sri K.M.'aVooni, 
/o K.l1.Mithew,  

ageJ about 66 veers, 
. 	DrIver -Goodo MIA 701, 

Southern R9ilwy, Yesuanthapur, 
(Retired), No.517, 7th Cross, 
K.N.Extenslori, Yesuanthepur, 
Bangalore - 22. 

33. Sri 3.GefgedhaaiAh, 
5/0 B.Sjddaja, 	. 
aged about 6.7 yeers;  
CUer$pl. EMT 428, 
Southern Railway, Psr.sikre, 
(Retired), Nc.VasanthaNilaya, 
fleer Sedane alkies, Behind. 
Tump House, Arsikare. 

34 0  Sri G.Ramsemy, 
S o.Goviflparaju, 

.ebout E4 years, 	. 
,,\M-S( U 	erd tT 71 

1  'r'titYe 	ReLuay, ,BangalQre. City, 
/ 'r1 	 , Qtra 

thorn. ailia>ç -  Bangeloe-23. 

t i A ku ran, s'0 
' 	t. .59 years, Mal Guard 

\. 	EJ-6 	S.fiaiiuBy,. Ba!1ge1ore 1tY, 
d)r No..1C4,. 6th -Msjn., 

ass, Shankarnagar., Veewenthabur P.O. 
angalore - 22.: 	•. 	. 



Sri M.Nageraj, 
S/b Muhiawamy Nei4J, 
aged .a'a.ut'60 yeas, 
Driver goods FIR 436,. 
Southern Railway, Bangalorw City, 
(Ret1red),.No,6I 	Kàthanriaremapurem, 
.Vaiyelikavl, 	124.Crbec, 

aflgalorEI - 3, 

3710 	Sri G,Gopel, 	I 
S/a c;angen, 
gedaLout 	Syeae, 

DrivqGooefIR 599 7  
9Uthern Railway,. Yeawapthapur, 

C/o 	.Chak?Voithy, 
No.42/b, Railway Qtre. 
Baiyeppan&ialli, 
Bengalore - 38. 

3d 	Sri Khudus, 	 :. 
S/p HujSel 
aged about 	yers.. 
Driye" Fass3ngaz MR 1121  
Southern Railway, 	Banalcre City, 
(ReUreu), No.4E9, 10th Croaa, 
Ilathlkere Main Road, 
Yeswanthapur, 	rgalc're-22.. 

I 

:9,• SrtP1eyanna, 
Sfo (iayanna.Couda, 
age.d ebbut. 71 years, 
Shunter fIR 254, 
Southern Railway, Bangelore City, 
(Retired), No.40, 7th Cross, 
Geyathringar, Sirampuram, 
Bangalore-21, 

40. Sri Gurusiddalan, S. 
S/a Siddap,a, 
aged. about 68 
Driver Passenger FIR 393, 
Southern Railway, Shimoga Town., 
(Retirea.).,:t1± Guddekaval 
Hosur 3evegal Post, rsikere 
laluk, Hassan tistrict.. 

41.. Sri Ilohamed Ikssain, 
S/o Moharned Rudeiiseb, 
aged about 6C years, 
Shter fIR 61, 
Southern Rai.uay, Harihar,. 
(Retired), me'avethj Post,. 
Her iher 'Taluk.. Hrihg.r. 

42 Sri T.Ouggan, 
S/c F.E.Duggai, 	. 
aged about 65 years, 
f3river Passenger fIR 37,

• 
 

'Southern Railway, BangeloreCity 

91 

Contd,/— 



4', 

47. 

4$. 

43, •SriJohn' Ross, _S/o Noah, 
aged about 62 yuars, 
Driv.er.:Passengor f1R 359, 

.So.'u.thernReiluey,. Baflg9lore C5.ty, 
(Retired), No.860, HMT iayt.it, 
,bhind Chowdeswprj Temple,. 
,P1athi'e,' Senqlore-54, 

Sri E.'Hussey, Sfo UilliiHusse.y, 
aged about 64 years,' 
DriverPassengar, 1R 959  
Southern 'Reilwcy., Bangeloro City, 
(Retired) 7th Cross, 
Sue'darpaiya, .Yeswanthapur, 
Batga1ore-22. 

Sri' .Jayaram SinQh, 
5/0 Narsyan Sing.h, 
aged about 63 years, 
Jriver, Passenger MR 611, 
Southern. ilwey, Shimoga TOt!n, 
(9at'irai), 4o.183i, III Cross, 
Rethan Sinh Lane, .MendiMohalia, 
i!lysor : 570 021. 

SrjruthjRa, 
S/a Neelakanta Rao, 
aged about :64 years, 
Drijer Passenger,  (V1R 422, 
Southern Railway, engalore City, 
(Ret1reâ), No,23, I Main RO 8d, 
Gundu Muneesuera'TernpleStreet, 
PTatedhahel.11, Banyalore-32.' 

Sri MohamsdBasha, 
S/a bduilä Sal, 
aged about 67 years, 
Shunter; ri 423,' Southern Railway, 
Harihar, Retired), No.351, 
'II .Crosè, Gendhinagar, 
.Har'jhar. 

Sri.Kistpn, 5/0 Govindan, 
aged about 59 yoars, 
Shuntcr MR 
SöüUerFailwey, E3angalore City, 
1 	46  *o,6/2,. Sur)deram Reddy 

2'J c uldin 	Backsido of l'Inohara Mills, 
Ilagadi Rda,\.Banga1ore. ... 23,. 

	

49. 	Sr ± f.i1itta 
about; 

Drj.jor Gobd 

	

, 	e.swenthapux 
- a 

a, S/o Muthppa, 
years, 

; Southern Railway, 
, (Retired) . ,FPPL ICNTS 

.Contd./- 



- 	 - 
I 	 - 

Cfo Cneterine M, 
G,aneyot.hi'High ..chôol, 
tsio.6111, 	IV—NBlock, 
Ra.jsjinagar,. 
Bangalore - 10. 

04  Sri Rangaish, 	. 

S/c Rengasuamy, 
aged about 68 years, 
Driver Passenger hR 160, 
Southern Railway, 	Banqe!.cr- %f .v, 
(Retircd) 	fo27, 	Chic 	Br 
Road Cross,ShivL.ire 11 : 

• Bangalore—SI. 

 Sri Ethirajan, S/a R.C—q--mundi, 
• aged about- 65 yearS, 	 S  

Southern Railway, Ilysoro 
• (Retire1), Driver Pasengr3.r, 

hR 378, 	No.1389,. UI Crcss, 
Kaki fl6ad 	Md1  
hlysore-21 0  

 SrI. A.Xevier, 	S/u 	.flthOriy, 
aged eout G2 yoar8, 
Driver Passenger ftR 63, 
Southern Railway, 	rsikere, 
(Retired),Mc052/2/, 	flehird 
St.Ilarrye Church, 	rsikee--1.03. 

53. SiLinga,' S/o KarbaseppE, 
aged about 67 years, 
Shunter hR 253, 	 . 

. Southern Railway, Hariha', 
(Retired),C/o Kurvethi L.nge, 
mrvethi Post, 	Harhar. 

54, Sri Revanap.pa, 	 . 
• .5/0 S1ddaja, 	aged about E3 years, 

Virernan First [IL 1129 9  
• Southern Railway, 	ia.uiha', 

(Retired), C/a Revanspa, 
Challageri, MalIikaruia Extensi.o, 

• Ainravathi Post, 	Hariha:. 

55. Sri A.Ethierai t 	 . 	 •• 
S/o Itbbaiah Sunder Ra, 	. 
aged about 73 years, 

• Driver [Ia11 hR 	 . 

Southern Rail-way, 	Barioalore City, 
(etjred), 	C/a F 15ridhr 
No.343,9811uey Itrs.([I

,
) 

Bengalore 	23 

56. Srnt.Kaiirale -Bai Piroji Rac 	Kaul'e, 
/o.ite 
1ed about -.51yeas, 

flPsenger 1R 4331 	 • 

Southern Railuay, 	rsikere, 	• 	• 

No.223, ELcI Rms fload? 	rsi ere 	 .,.APPLICRNTS 

.. Contd./— 

V 	 V 	17 v 



V 	
1 :.. 	 • V 	V 	. . 

ri V 	•, 1 

57. brt.R himabi, - - 	
1_ 

	

:L...r8Z8.LUI;.flefl.Bmafl, 	
• V 	 •' 	

•. 	 V  

aged about 45 years, 
Shunter MR 592, 
Southern •Re.ilway, YesWahtheFUr, V 

V 	
No.11, 4th Cross, Behind Yermma 	V V 	

V 	
V 

Kalyan Plantap, P1oharkumar Nagar, 

V 	

V 	 :Ycswanthapur, VBengalore-22. 	V 	
•V 	

V 

V 	 Srnt,Sharadamma, V 	

V 	
V 	

V 

V V 	 Io late S.Gene8h8nV,V ..  

aged about .2 V/eOr*cs, 	 VVV 	 V 

Southern Railway, Y?swr.t"ar. - 	
V . 

No5, .1 cross, Mohkurn:rnqar, 	 V 

V 	 Yéswanthapur, Bangai.ore-22. 
V 

V..59. Smt.Suf'ia Khaun,  
/o lete Anwar, 	 • V V 	 . 

- 	aged about 53 years, 	 V 	 V 	
V 	

V 	 V 	

V 

V OISSÔ1 Asst. 	fIR 	 V 	
V 	

V 

Southern Railway, Beralor City, 	 V 

c/o t1.trumai, No.107/8 KN EXVCf1., 	V 	 V 	 V  

5th Cross, Yeswarthapur  
Ba.ngalore-.22. 	V 	

.. 

V 	
Sint,Kennkam,na, 	

V 	

V 	

V 	 V  • 

V 	 • fo late A.Su6remany, 	
V 	 V 	 V 	 V 

aged about 4 years, 	. 	 V  

Djsalssf f'IR 521 	 V  

Southern Railway, angalote City,  
.19 	flour, 1G Rly.Ccicny, 	 V . 	 V  •. 

V 	 Bangalore-2.3, 	 V V 	 V 

61;. Sri Shanthaku.mar., 
V 	 V 	

V 

S/p. late nandaraju, V 	• 	
V 	

V 

aged about 25 years, 	V 	
V 	 V 	 V  

Driver PassonQer, MR 35B, • 	. 	 . V 	 V 	V  
V 	 Southern Railway; brsikere, 	 V 	 V 

V 

 mbedkar nagar, Holenarsipur,V 
V 	

. Hasan 01st, 	. 	 .• 	V 	 • 
V 	

V 

62, Srrt.Devamma, 	
V 

L/o late B.M.Venkatesh, 	 V 	 V 	 V  
aged about 47 year-a, • 	V . 	 V 	 V 	• 

	

iese1 fsst. (IR.1266, 	• V . 	 V 	 V  

Southern Railway, Banga!ore city, 
N6.91/8, Railway Qtra.,  
Near Running Room, V 	 V  

V • 	 .Bangalore-23. V 	 V 	 V  

.. 	 V 	• 	

• 	 V 

V 	 • 	 V 	 V  

	

abpu53 years, V 	 V 	 V  

Djjer gos, fIR 474., .. 
	 V •  

J4herr Eilway, No.13, 	 V 	• 	•...• 
V  7VtVhVtCross, /6th Block,  

	

8angaiore - 10. 	 V 	 V 

..Contd.../-  
V 	 V 	• 	 V 



64 	Smt.Helen 
W/o late 	.Tristrem, 
aged about 50 years, 
Site No.17 Ptel Hanurnaish's Flet, 
Jalahélli 'ost, Bangalor-.13. 

Sri £.Ramamurthy, 	 Applicants in 51. No.12 
S/o Doralswamy, 	 to 66 in 0,.No,320/92 
aged about 60 years, 
Driver Goods MR- 135, 
Yeswanthaur, No.375, '?t Cos, 
III [lain }1oJ. G<ii3age—i, 
MattikereLeyout,& P'- , 
Bangalore-54, 

Sri Abdul Rahim Khan, 
aged about 60 years, 
Driver Goods MR. 514., 
No.43, Kaviko Layoot, 
[lysore Road, Bangaicra-2E.. 

671 Sri Stht R90 S 
5/0 late SeN.rikantaieh, 
aged abut 63 years, 
Driver Gooda flR 739  
S.ROIIU&y, Bangaicre 
(Retired), No.1362, 5th [lain.Road, 
lind 5te, E—Clrck,. 
Rajajinager, Bangalore.-560 010. 

6$ Sri ,F.Hender8ofl, 
S/o late F..Kenderson, 
aged about 60 years, 
Driver Goods MR 6032  5,Railuay, 
Bengalore (Retired), No.31., 
Pampanagai, Yesuanthapur, 
Bangelore-..22. 

69. Sri Bheemaiah, 
5/0 Chennaish, 

• aged about 615 years, 
Driver Passenger MR IC, 
S.Railway, [lysore Division, 
(Retired), A..Colony, near 
New Railway Ckcry, 
Shimoga Town. 

74. Sri Shiva, S/o Venkatasuciny, 
aged...about 64 years, 
Shunter MR 3079  S.iail.iay, 
Ilysore Division, (Retifed) 
No.172, (.F.Co]ony, nec' 
New Railway Colony, 

Shimoga T0L'n - 571' 201. 

71. Sri Ilohamad 1bbas, 
8/0 Khalender Khasim, 
aged about 62 yoar, 
Driver [lail, MR 426, 	 •... PPLICMTS 

..Cb.ntd./— 



... 
4 	 -, -. - 
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S.Railway, Prsikere Division, 
(Retired), Gopl- Singh Qucrters, 
B.H.Road, rsikere. 

72. Sri £.Natarean, 
S/a Ekamba'an-K,. 	 •••••.; 	 • 

-- aged about 62 years, 	•:. 

• Driver Pleil fIR 429, 	 . 	 .. 	 -• 
S.RaIluay, brsikere !ivi1ur, 
(Retired), No.291, Kurnerrr 
Nilayem, sssan Road)  . 	. 
Aersikere - 73 103. 	. 	•- 

73,- Sri Suamny,. 	 . 	 •• 	- 	. 	. 	.• . 
. 	S/a tithandi, eged about. 59 yiax's 

Driver Passe.ngr, S.Raiivay, 	 • 	 • - 
rsikere D-i;iision(Rsttred), 

C/o Anthony, 15/J, Ra11'iay Queiters, 
Frsikere. - 

74, Sri R,Purushothin, : 
- 	S/a B',Ratrechandra Ncidtj, 

aged.  .aout 63 years, 
Driver Psseiiger MR 715 	. 	 S 	 • 

S.Rail we y, Fr3ire Diviiri:i, 
(Retirec), C/3 R.Shaskai, 	 - 	

0 

No.12$jB, HUCO Colony, 
• 8hadrevEth5. - 77 301. 	 . 	

0 

75• • Sri LEeter, 
S/a V Anthony,  
ago'ebout 64 years, 	 . 

. 	•Drit:erfleil, MR.139, 
S.Reiluay, rsikere Division, 

. 	(Retired), I Cross, Hassan Road., 
UrLirie, Rrsikere.. 

76, Sri Kanakarej, 
S/a VJ'nthony,tlajor, 
Driver.  Pasèenger fIR 106, 	- 
S,.Railuay, 	'sikei-a Divisi.o.n, 
.(I1etird)t/o R.tinthony, 
Crane Driver, ,No.4, Railway Quarters, 
Arsikere, 

77. SriBheemsen, • • • - 	• 
Sb 	H.'Mahadev, 	• 	• • 	 • 	- - 
aged •&out 62 years, • 
D L-ver Passeriçer 11R.59, 

il7q-i kw-81iiVI 	i k e r e. - D i v i s i u n p  

(hhinaa, Dodd.aha)iaçr, 	0 - 

I4: S.:LaQsrnnareysne, 
0 

aged -gout- 	' years,. FIR 	- 
"etirecVbr4?,er, tpt/412 - 	 •....APPLICNTS.. 



'- 

,.12. .. 	 : 	. 
No..,ttimerarnvaTemp1eStreet9 	 :. 

CothnptT ..Benga16te-53. 

79, Sri N.Charineppe, 
S/0 Naresimhelah, 
aged. about 66 years, 
Driver Goods MR 571., 
S.Raiiwey, rsikere D1Jiior!, 
.(Retird), dahaili U.aqa, 
.tnfront of Railway Stati•ri, 
Sulekree Poet, A'siI<erc 

80. L 44bi K.Su'ramaniyEirn, 
5/o Kattamari, 
aged about 59 years, 
Shunter MR 801, 
S.Railway, Irsikera DJviion, 
(Retired), III Cross, 
Upperlin, Hassan Ropd. 
*rsikere-573 103, 

Ri. Sfi Jani, 5/0 A.Khadei:, 
aged about 62 years, 
Driver Flail MR 1021  

Arsikere Dlvision(Retired), 
Tholiur P.O., Thiruthalli, 
rsikera. 

92.  Sri El.Veleyudam, 
Sb Fluthan, 
aged about 61 years, 

'Shunter MR 507, S.Refl.wvm 
Arsikere Division (Retired), 
No.2/2, Sriramapuram, III Cross, 
Hassan Road, Arsikere. 

83. Sri G.Indra Singh, 
S/o B.Gopal Singh, 
aged about 66 years, 
Driver Flail l9R,101, S.Railway, 
Arsikere Division, 
No.194/A, Railway Quarters, 
Arsikere.. 

j 

84. Sri N.Krishnaiah, S/u 4.fluniya, 
aged about 66 years,. 
Driver Passenger MR 408, 
Southern Riluay, rsikerD Division., 
(Retired), Cfo N.K.Nanuhr, 

No49/F6, Railway Quarters, 
Arsikere.  

Sri Kempa, S/a Nunlyappa, 
aged. about'63 years, 
Shunter MR 2431  S.Railuay, 
Birur Division, (Retired 
Bellary Camp, Necr Plaque—Fmma TerIpla 
Birur. . .APPLICFNTS 

.Contd,/— 



8€. 	. Kenchi, S/o4areds1nh, 
iged about 64 years, 
Driver Passenger MR 108 

- S,Ri1uy, rsikere Division, 
(Retired), No.221, 9th •C.oss, 
Right Side Hessen Road, 
Frsikere. 

87. Sri P.Narayanaswatny, 
S/o Ponnusuamy, aged abu'..t 66 ye&rs 
Driver Passenger MR 439, 
S..flailuey, Herih3r  
(Retired), Heseen 	aC •  Qwn LIne S  
Frsikere. 

18. Sri C.waminathan, S/ 	hirtp, 
...aged about 58 years, 
..Shurtar fIR 1040  5ReilUayr  
%rsikers Ojv.jsior (Fetird) 

. : assafl Rod, Dowt Line, 
rsikere. 

9. Sri Rama, S/a Beilery Nayaieppa, 
aged about 66 yera, 
Driver Passenger, Mk 148, 
5,Raiiuy, Ctkjjur iu.isir1, 
(Ret4ed),:  Bellery Camp, 
Near P15.QijO Mna TemplE, 95tut.. 

Sri Fèzel Ali Baig, 
S/c Mirzan 8aig. . 
aged about 66 years, 
Diyer Passenger MR 382, 
S:.Jailua.y, Shimoga Division, 
(Retired),. Tank Mohalla, 

.th Cross, Shirnoga Town - .577 201i 

Sri Bheerna Nalk, 
5/0 Hanump Naik, 
aged about 68 years, 
Driver Pass3nger fiR 363, 
S.Railway, Irsikere Division, 
(Retired), r/o Rtd. PBasavanna Gowda, 
Badavane M'eragere P.C., 
Oavanegere-3. 

V.Babu, Sfo.Venkatappa, 
agod about 51 years, 
Shunter MR 630, S,Rai14', 

ikere Division,(Rc.tirer), 
çr#tcvindasUarny, Ex.inicipl 

/7 	-Pnt, K.M.Road, Ksdt;r, 

q

'vi 	jithaliur District. 
( 9.ri Lpdunethan, S/a Thangvei.u,. 

-ged bct 67 years, 
\'

z.:rz'7-44 r ve;tt Passenger MR 252, 
/ S.Raii9 V, Bangalore City, 

\ & 	4Rtiiid), No.103/3, 1st Lross, 
t4yapp anahal1i, Bangalore-3. 
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Sri K.&uremeny, 
94 	Wo Kumarasuemy, 

aged abut 62 years, 
Shunter MR 779, 
S..Railway, Bangalore City, 
(Retired), No.23/530  12th Cross, 
Megadi Road, Bangalore-23. 

Sri J.Daniel 	/c Joseph, 
aged about 6 years, 
Shunter MR 577;  
Bangaicre City (Retired), 
No.5/I, tEt StreoL 1fl€h rrn&, 
Magadi Road, Bangaloro.-23. 

Sri AIduj. Khaleel, 

96 	Shaik Rahim, 
aged about 68 years, 
Driver Passenger MR 2161  
S,Railuay, Bancalo!3 City, 
(Retired), No.19, Ircs 1'r''d 

MagadI Road, Bangolore-23, 

Si M.Venugcpl, S/  
97 	aged about 63 yearst  

Driver Passenger 1R 815, 
S.Ia1lUny. Bangalore Cit 
(Retired), No.12/t', I i'iin 1od, 
3rd Cross, Hanunianthapüran 
Srirampuram, 5ge1re-21 

Sri Sheik Apicer 
98, S/o Md,Salar, 

aged about 66 years, 
Driver. Passenger MR 470, 
S.Railuay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
Annepalya, Bangalore - 30. 

Gangs Hanuma, S/o Gangathudu, 
aged about 66 years, 
Driver Mail MR 31•r 
S.Railuay, Bange.lore City, 
(Retired), No.4/4, III Croas, 
Dayanangeragar, Srirarnpuram, 
Bangalore-22. 

 

Sri Basheer Ahmed, 
S/a Azeern Mohideeri, 
aged about 62 yesra, 
Shunter MR 221, S.Railwav, 
Bangalore City, (Retired) 
No.39  5811 Colony, 
Brindavananegar, 5th. Cross, 
Flathikere P.O., Bangalore-54. I.. .PPLXCANTS. 

V 



1o. 

-- 

a. 
S. 	 S  

Sil L.Nenjaiah, 
5/0 .Lingaiah, 
aged about 62 years, 
Driver C00dAS.MR 691, 
S,Rei1uey,Yeswanthapur .Ulivision, 
(Retired)m C/o 11.Frumai, 
No.1075/a, 1K.N,Extensioi, 5th Cross, 
Yesuenthapur, BangàIore-2'. 

Sr.j. K.Dapappa, S/o KriRnr,.rp1 
eood about 66 years, 
Driver 	', IR 377, 

ai1uay, Yesuchp 	'J.'j.i A cri, 
(Gtired), C/o P.flafldH, 
I e B.EXpOrt, 6th 11air, IndüBtiei. 
Suh.-Urb Peenya, Begc1or-5 

Sri FLD.I%nto, S/o B.D.nto. 
aged about 64 years, 
Driver PassengEr MR 27 
S.Railway, 6eng'1or'i 1ty, 
(Retired), No.1.094, Pipc1ino , 
III Cross, Yesuanthapu, 
Bangaloro-221 

i 

'S 

1 ' 

,,104. Sri 5yec Hameed, 
Sfo Gijiam Jilafli, 
aged Elbcut 65 yars,, 
Shunter MR 759, S,Railweyp 
esuenthpur Division 

F
(Retired), Cfo P.T.Stot3, 

p.to Ri1uay Station, 
eswanthapur,, 8angiore-2.. 

Sri t.Yesudas,.S/o AeRro'kyesuamy, 
105. aged about. 65 years, 

Driver Passenger, MR 510, 
S,Railuay, Bangalore C5ty, 
(Retired), No.267, 4th Square, 
Murphy TounfHoysa1anagr, 

- 	Ulsoor P.O., Bangalora-560 0080 

101. Sri M.Veera Raghavari, 
SIo lluniswamy, aged about 66 years, 	. . 
3rriver Passenger  MR 502,' 
S.Railuey, Bengalore City, 
(Rettred), No.11, Brindavennagar, 

jsion, Near $0 feet Road; 
P.O., Bangc1or-40'. 

Si.I.&uamaniyam, 
'p 
	

GK4i, aged about .65 yearb, 
iveranger MR. 304, 
ailJayJ Banocloro City, 

c 	et-irMY'. C/oNataraj, No79/, 
Rat+y1ierter-s., Yesuanthapur, 

ta1pr-22. 	 , 	PpLrLNTS. 
%CoIitd./- 
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1.06. Sri tvl.NagaIaj, 
5/0 L.Murugesh, 
aged about 62 years, 
Driver Passenger MR 428, 
S.Railway, Bangalore City, 
(Retired), No.33/2 0  New No.111/2, 
9th Main Roed, Sriramepurem, 
Bangalore-21, 

1jc. Sri 1.I1uniswemy, S/0 Muriç-h, 
aged akcit 62 vear, 
Driver Passenger MR Eb(, 
Southern Railway  
(Retired), No.9/1, i 
I Cross, Henum8nthepurn!, 
Srirarnapurem, BangJo-l. 

Sri A.Aru1nathn, 
5/0 A.Frokyasuarny, 
aged about 65 yea, 
Driver PassenQei MR 
S.Iai1uay, Bangalore C!.ty, 
(ReUred), C/o iames, 
No.139/li. Rai1wy flu2rters, 
Yeswahthapur, Briqc1or-.22. 

11 	Sri T.R.Kr.ishnamurthy, 
Sb T.C.yia:y Pili.ai, 
aged about 63 years, 
Shunter MR 6d2, S.Rai1iay, 
Yeswantha!ur(Retired), 
6th flat, 4th Cross, 
Mohankumernagar, Yesuenthijjur 

I Mathikere, l3angalore. 

i1'Z Sri H.Honnaiah, 
/o. Marigowda, 

aged about 61 years, 
rivertoods MR 610, 

iluy, Yesunthepur 
Retired)No.2, II Fiain RoEci, 
rd 	oss, B.K.Nager, 

YoswatthaPur, Bangalore-22. 

11. Sri N.Prumai, 
S/a Manner swerny, 
aged about 62 years, 
Driver Passenger MR 682, 
S.Railway, 8ngaioro iti, 
Retired), No.1075/8, 

K.N.Extension, 5th Crs, 
Yeswanthpur, t3anelor3-22. 

114. Sri N.Doraiswamy, 
5/0 V1Narasimhulu Nidu, 
aged about 75 years, 
Shunter MR 213, Sai1way, 
Bangalore Contone'nt(ietired), 
No .52—H/A, Lakshminaraaripura, 
Srirernpurarn, BangalOre-21. SI , APPLICANTS. 

. ,Contd,/— 



Sri Matheu, S/o Krishra1-, 
11. aged about 63 years, 

Driver Coods MR 6I, 
S.Railway, Yeswanthapur. 
(Retired), No.1t, IX Main, 
III Cross, BoKNaçjar, 
Yesuanthapur, Berualo:c-2, 

Sri A.Peruma]., 
117 	S/a S,rumuqam, 

aged about -64 years, 
Shunter MR 447, 

- S.R9Ilway, Yeewanthaçu, 
(Retired), No.69/C, 
Railway Qertcrs, Yesuanh:pLr.  
Bangalore-22. 

Sri Shanmuqarn, 
/° 	 udüia:;  
aged about 63 years, 
Driver Passenger, MR 772 
Bangalore City, S.Reilwey. 
(Retired), Na.586/, 5th Ilainq  
Besevanagar, Ilibuthipuram Lxtension, 
Bangalore - 374  

Ibdul Gaff'oor, 
S/o Ballary Abdul Khadar, 
aged about 62 years, 
Driver Passenger, MR 387, 
S.Railway, Ehimoga Town, 
No.1051  6th Cross, 	 Rpplicants in Sl.No, 
Basavanagudi, Shimoga Town - 577 201. 67 to 119 in C.b.No, .• 	

- 	 298/92.. Sri B..Thyagarajan, 

120 	F'nantheraju Pilley, 
aged about 73 years, 
Driver Mail, S.Reiluay 
Bangalore City, C/o S.J.Dasan,Resjdinq at 
No.29 9  Old No,59, CKC ercri, 
L@lbegh Cr6ss Road, 

5.
-  

- 60 027. 
j' 	 "• 

/ 
/dMadura1' 

' 	aged abolt % years 
Ser M33, 5.R3Ilw8y8, 

z 	Brg.ior.o)City, C/o Phillip Moses, - 
'0 987B11'ia,iiway Ouartes, 

Chiojajur, .Chitreciurga Ciist.rict, 	. 	•., APPLLNTS. ' 	'i' 
G 



Rangeiah, 
S/o Thirumelleiah, 
aged about 69 years, - 
Shunter, S.flaii.wey, 
Shimoga Town, 
Hosehalli, Amruthu, 
Hobli, Holagunda Post,, 
Kuigsl Taluk, Tunikur District, 

K.Raju,S/o Kuppan, 
aged about 51 years, 
First Ftrornan ML 1141. 
S.Railuey, BangeJoa Lty;. 
c/o Station r1aste. 
Nayandahalli Railway 5ttiin, 
Bengelore-394 

L.A.Fleury, 3/0 J.L.Fleury, 
aged about 54 years, 
Mail Driver MR 5891  

S.Railuay, Harihar. 
No.16, Ramaiah Layout, 
S•t.Thoas Town Pot, 
KhammmaheUi, Beriqalore-.84 

Naga, 5/0 Siddappa, 
aged about 68 years, 
Shunter MR 282, S.Rai1u'. 
Chicjeju 	<orehsra to!ony, 
Chicjajur-577 523. 

\Jaradara, S/o Kuppuswemy, 
aged eout 62 years, 
Driver Passenger MR 4951  

S.flailuay, Bangalore City, 
No.24/16, 12th Cross, 
Magad.Road, Bangalore-23. 

Srnt,P.pamma, 

Pe.bout 51 years, 
olate S.Nage, 

Driver Passengei MR 133, 
S.Railuay, Arsikere 
Behind St.Plarrys. Church, 
Arsikere-573 103, 

128. 

12.9. 

V 

K.R .Seetherarnaiah, 
S/o K.Ramasuamy Shastti, 
aged about 73 years, 
Shunter MR .587, -S.Reiluay, 
Mysore, No.921., Asoka Easteros-35, 
Hal.lathkerei, Mysore, 

K.Srinivasaiu, S/o V4Kihpecii4crny, 
aged about 62 years, 
Driver Goods MR 747, S.flailway, 
8yapenahal1i, No.8, tst Street, 
Markham Road, Cross, 
Ashoknagar, Bengelor3-2, 9.. APPLICANTS 

.tontd./— 



:l•c 

- 

• 

-- 	 .- 

- S... 	• 

130.-.Shit.Noreen Fletcher, 
• sued about 62 yoers, 

• bJ/a late. V. Fletcher, 
Mail 	river, S.Railuay, 

• Bangalore City, No.1, 
Deuker Rod 	9th Main, 
Mathikere, 	Bengelora-560 054, 

131, Smt.Lakshmamma, 
aged about 42 yeea, 
W/o late K.Siddaiah, 
-Driver Goods. &Railwav, 

• Harihar, C/o £.Revanne, 
• Pointaman Subramaryc Rod, 
• Railway Station, Nettana PQSC, 

Puthur T.eluk, South Kannrz, 

132. Sjnt.Stisnthemrna, 
aged about 43 ycaia, 

• -Wo late Thippaamy, 
First 1irethn.NLt247,. 
SRailuy, Chicjjur, 

- lenatha Colony, i1oeersaQcra, 
• Chicjajur-577 523. 

133•  Smt.S.R.Susjla Bal, 

ped about 54 years,
o late S,Rema Reo, 

Diesel PZsjstoflt W 
S.Raiiway, Yesuanthapur, 
C/o S,ia j j., No.73/3, 
Railuay Quarters, Yesuanthapur, 
Bangalore-22, 

Smttarademme, 
aged about 53 years, 
Jpf4ate R.flamoo, 

Ufiver Goods MR 456, 
,Raihiay, Mysore, 

Nc.2065, 1kbar Road, 
hand! Ilohalla, Mysore, 

Smt.Kanthamma, 
aged about 51 yeas, 
fólate Rajmaniekam, 

-Driver Goods MR, S.Railuay, 
RSikere, No.9012, 
Lecha Naik, Quarter, 
Hassan Road, Arsikere. 

136 1 iih, £/o iangaiah, 
t' 	 d/Lebut 68 yc ars, ' 	' Drivr,P&ssenger fIR 10', 

••' I 	5ReiIa 	ChicjejLr, 
nganahali. Siflynaha1i5 Pct, 

Gubbi Talt, Tumkur District, 	... APPLICANTS 

9 
\ 

G"- .- ,.•--- ••__-*•, 
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Fi.Shivappe Reo, 
/o H,nentha Rao, 

aged about 63 years, 
Driver Passenger M1 47, 
S.iailuay, &rsikere. 
No496, Bunny Mantap, 
16' Layout, Shivarathri Eswaranagar, 
Mysore. 

mt.Debbie Rezoric, 
aged about 44 vars, 
ti/o late P,Rezorio. 
Driver Passenger MR 46!, 
S,Railuay, Bangelor.e City, 
No932/3, 0pp,Kirn But11n, 
2nd MeIn, 5th Cross, 
K.N.Extenion. Yeeuonthepur,  
Bangaiore-22. 

'mt.B,S&usheelamrn, 

0
ed about 50 yera!s, 
o late B.Sheflkàr, 

Driver Goods MR 4921  

S.Reilway, hrsikcre, 
C/o V.S.Lsxrni erane, Nc.42/L, 
Railway ¶uartcrs, Arsikaro. 

Smt.S.Srthrnma, 
aged about 58 years, 
/o late A..Srinivasa Rao, 

Driver Goods 11 7731  
S.Rai.1way#  Veawanthapur, 
8an9aPF. No.794/A, 9th 
K,N',tension,Triveni oad, 
Yp'p 	Bangalore-22. 

141.; rnLHansabai, 
fiijed about 55 years, 
i:/o  late G.R.Srinivasamurthy, 

Goods Driver MR 760, 
5.Railuey, P.rsikr, No.73/J, 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

142. Smt.P.Savithri, 
aged about 52 years, 
WJo late P.11.Panduranga, 
Driver Goods MR 712, 
S.Reilway; Yeswenthaur, 
Bangclore-22. 

1431 Smt.Mesten Bi, 

md about 50 years, 
late Ilohamed Sheriff )  

Driver Passenger MR 419, 
S.Railuey, Shimoga Town, 
Near Anjaneya Temple, Hesaan Road, 
Arsikere, 0l RPPLICAWTS 

,.Cotd./-. 



1.45. Smt.Nishajen)  
od about 58 yrs, 

U/c late Syed biLj1 
fssiatant Guard, S. i1y, 
Bangelore City, 
C/o Syod Chouse Pasha, 
No.304/I, 

 
Railway Qusrtcr, 

t1.G.Colcny, Bglore-23. 

147. . Smt.,ksiyaan, 
aged about 60 years, 
W'/o late Tajpeoi'an, 
Pesserev tiv: !1 17-4  
S..ailway Mysore. No.6, 
R.V.Layoi ,. esacr1!rr:, 
Bangalore-20, 

148 	mtJnnamary, 

0ed about 43 years, 
o late .Chendra,n, 

Shunter MR 1369 J. S.Reiluay, 
Sangalore Cantonment, 
Muthamma Garden (ch1nnapp Carth.), 
Munireddypalya, I3angaloro. 

Smt.Jyothilekshmi, 
aced about 50 years, 
Tfo late Chinnavenkata Ramanap'pa, 

Diesel Assistant MR 567, 
S.Reiluay, Rrsikere, C/c Jeyappa, 
retired postman, I Crosa, 
Doun Li el,, Hsssn Road, 
Arsi4cere. 

'/L''\ 

BC5inh.'5, f  
%7 	knene)ar-a'th. Tivr!., 

'No . 
'ikere,4{oscm ta;ne 4th Cross, 

OToge. ).cj 	 ..., APPLICRNTS 40 ....Contd./- 
- .... 	.1 

* 



ageG about bbyears, 
Gos Drive •iF 6807  

Rjitlway, Sti.trnoga Town,:. 
iJoloriy, teer RailweyS.tat1un 

Shimooc Toun—E77 201. 

152, H.S.Sathya Jayan 
S/o H.Stinivaaiah,- 
aged 	t 63 yers eb  
hunterR 797, 

Bangalotè City, S.Rafl.iay, 
No.171  Remakrishnaiah Straet, 
Seshadripram, 
8àngcloro-560 020, 

153 Kousalya Bal, 

vad 52 year5, 
u late K.Kerojj 

Dr1vr Goods IVIR 63, 
S.Rai1iay flysore, 

(000 Colony, 
9aiIt1ey Quart3r, 
Yadaveg4.ri Poet, 
tyaore.u2U, 

154. fi.Pran4le bai, 
açed about 50 years, 
WIo late J.Sathyanaryra, 
&hunter MR 74610 
Banga1qre City, .Pailuay 
No4, Beeradevaru Gudi, 
Ranirghpet, 4th Cross, 
Bang4Q City, 

155, Khamrunrtlsa, 
eed aboUt 43 years, 
WJo late Yusuf Sheriff, 
Shunter NR 835, Soiailway, 
Bangelore Cantonment, No.991  tb 58jjBd Sheriff, 
Jadidasnagar, 3rd Crass, 
DJ.H5lli, Bangelore-45, 

BN.Nagaraja Rao, 
S/a 8.N.!Ioorthy Rao, 
First Fireman 1L1525, 
S.Railwey, 1ysors, No.112, 
Kariakagiri, Liunicipel Farm Poad, 
Jidyarenyapurem, 
Msore-570 008. 

A okya 1ary, 
eed about 60 years, 
b110 late M.Chinraswamy, 
Driver Passenger MR 82 7  S.Rpilway?  I'rsikere 

Is.. PPLi:cNTS 
...Contd.f— - 



C 
esiding at 	 - - 	- 

N152/79,Pushpiri, 
Be1icthagrame,  
Mysoro-570 015. 

158, 	VJ,Selverangem, 
V.B.ppaiah Mude1iar, 

-aged ahout 63 .yearè,  
Driver'PassergerMR489 	 ' 

.:5.Rai1uey,, ,Bengelore 'City, 	 '. 
No.63,.Pil1an.na 	Garden,'' 	 •• 	' • 
I11 ,Stege 	flailay Laycut  
Ban9elciro-5G0 1J43, 

159. 	F.Arokya tbeBs, 
-Sb 	M.Francis (late)  
aged about 24 years,  
Driver Passan9er hR 234, ' 
S.Railway, Herthc, 	I Cross,  
Old 	r1eur, Cuthor Post, 
Harihar - 577 603.  

160. 	N.Sundare,  
aged about 55 years,  
W'fo 	late 	1.Ethirajui.0 	Nait.., 

::Driver 	Pesser1er t'lR 	91  
'S.Riluey, Bangicre City,  

RBIolony, Lhitefie1d 'Road, No.2P, 	'C 
adevçua Poet,,  

04. Oan,g'elore-560 

_* 'aged about 54 years, 	' 
:fb late Mrumugem, 
First Fireman, S,Railuay,  
Bangelore city, 	No.0/41,  
Selvenagar,. Okalipuram, 
Srirempuram P.O., Banga1ore-2I 

162. Shanthamma,.. 
aged about 60 year's, 

''fo:3.ete 'Sunder Caj1, 
Driver toode hR 705, 
£.Railuey, Harihar, 
No.79, tid Arlapur,, 

.H.atihar. 

1-äthoniamma 	' 

	

à'gedabout.i5 years, 	' 
W:/o l.te B.Sandiao, 
Jhwiter MR 805, S.Railuay, 

8. harlan Villa,' 
'.I1rry's Cht1roh 4  

years, 
¼. 	•b 1e LInthon.y, 

n'e)hi537, Ba5 
siJë'r VBehmnd  

'1!rsikero. ,'.'. APPLICANTS. 
, Contd./— 
'I. 
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Sa1lth FIery, 
aged about 58 years, 
tJ:/ø late.rokya, Suamy, 
Shunter PR 2191 . 

SRailway, Harihr, 
do Thomas, TXR's 0I'?ice., 

. S.Reiluey, Biru.r..... 

P.Dhanalaxmi, 
aQed about 49 yee. 
W'/o late P.11uriiswamy, 
Driver Goods MR 683, 
S.Railwey Herihar, 
c/o late sunder Gi1iii. 
No.79, Did Ai rlapur, 

Harihar. 

I 67-a Kamakshiamma, 
aged about. 58 years, 
IJ/o late Chokkalinga, 
Shunter FIR 227, S.flniivay, 
Yesuanthapur, No.48)  
Selvanaqar, Behind D.v1 7alki6ap 
Srirampuram, Bangalure-21, 

168. CFletcher, 
Sfo A.Fletcher, 
aged about 62 years., 
Driver PaséenOa' 1ifl 31, 
S.Railuay, Ilysore, 
No.58/59, Kennedy Nest, 
Pushpagii, ri/bore. 

169.. Raja Khanum, 
aged about 28 years, 
Dfo late Abdul Hameed, 
Shunter FIR S.Railuay, 
4rsikere, /o IId.Rbbas, 
Gopaj Singh Quarters, 
B.HRoad,rsikere. 

170. Plazbooi Jan, 
agedabout 49 years 
i'/o late Ahmed E3aig, 
Shunter ,IR 521, S.Railuay, 
Bangalore City, do Af'rozc Beig 
No991  3rd Crass Road, 
ladidas -Ngar., D.J.Halli, 
Bangaloré-45. 

171, KV.Surapa, 
S/o Venkatanaryeapps, 
aged about 72 years, 
Passenger Guard EFI2 871  
S,Rajluay, Hessan, Na.83, 
9th Main, 4th Block, 

- 	,Jayariagar, BanQalc1r.e.li.. 4.' 	 PP.LItENTS 

is ,Contd./i.. 



-. 	
4ø4Jr1:77- 

r - 	 t 

. 25.. 

R,Srinivaaan, 
Sb Remésuemy, - 
aged about 64 years, 
Driver 'Goods 1R 75, 
'S.flailuay, Bangaibre City, 
No.62, III Cross,  
K.N.ExtensIon, Yaswanthepur, ' 
Bangelore.. 22.  

S.R.Sarasuathi, 
aged about' 50 yecra,, 
V/o 1abO'S.Raidgale I. 
Driver Goods MR 737, 
Yesuanthapur, .Ril!ay, 
No.28, Anejana Nilaya, 
II Main 'Road, ELK.Nagar, 
Yesuanthapur, Oenga1or2. 

174. Farida f3anu, 
eoad about 35 ycal's, 
Wlo late Syed Ni3ser, 
Diasel Assistant ML 
S.Railusy, rsikére, !'Ic,2E. 

soke JSt Cross-20. 
Mysore. 

175. C.N.Sareeranga, 
S/o C.Nerasimhacher, 
aged about 59 yeerç 
Assistant Guard EMT 726, 
S.Railiay 
No.46/21  &ld RIlS Road, 
rsikec. 

176.' E.Chandra Oai, 
aged about 54 years, 
tJ/o late 'Y,Ekambaram, 
Driver Goods MR 379, 
&,Railway, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main, Subrannnyanac,ar, 
Bangalore-21, 

177. Philomiie, 
aged about 58 years, 
i'fo late.T.rokyasUamy 
Driver Mail MR 9, 
S.Railway, Bangalore City, 
No.21, Fianumantheppa Road, 

.Rasueniy. Plya, 
33. 

1,78/ Pcé<j c) 
' 	od about-.56 veers, 

U.:/6.\1ate KKishna Iyengay s  

Psngpr)GtJard EMB 371, 
Gangalore City, 

N0.156.4Milk Ctntre, 

T 	11i'dyaiYaAyapuram, fiysoi'e-37C. 008. ..•. RPPLICN1S. 

. Contdol- 
'I' 
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79. 	B. J ayamme, 
Q8d about 57 years., 
/o late N,Basavarj, 

Driver Passenger FIR 79,, 
S.Railuay, !rsikere, 
C/o. B.Vasantha.kumar, 
No.6/C, Railway QuarteIs, 
Near Children t s Park, 
Bangrpet. 

180. Zailunnia, 
aged about 60 yebr' 
J/o Syed Yaseem (lrite).)  

Driver Goods FIR 4I0, 
S.RailUay, Mysore, No.2599 0  
5th Cross, FIousa [DJven Khans I;naci, 
tvlafldi Flohalla, Llysote. 

151., 	,Rahimaa Kr-tan, 
S/I) IfflEfl'KhBP, 
aged about 69 years, 
Shunter Nfl 300, 
S.RailLJay, Harihar, 
No.452, I Cross, Gandhinager, 
Harihar. 

12. Prapullakshi, 
eyed about i ye.ars 
V/o lat3 Christopher Andrcus, 

Driver Goods, FIR 570, 
a,ai1iey1, iIysr6 
No.94/B, Logo Colony, 
Rei1ua' Quarters, Yaai:! 
Flysore-20s 

183, Caystri Shanmugem, 
aged about 38 years, 
U/o late S,Shanmugam, 
Driver Passenger FIR 205, 
Sflail!ay, Ilysore, 
No.91,lJr1C Railway (uartrs, 
flysore-20. 

184:. N.NarayanastJamY, 
S/o NarasapPa, 
aged about 62 years 
Shunter FIR 440, S.Railuay, 
Yesuanthapur, No.5/6/47,. 
Laxmipurem, Near Railway Satic, 
Hindupur. 

185. N.FIohiyuddifl Khan, 
S/o N.bdul Nabikhan,• 
aged about 63 years, 
Guard Passenger EMT 461, 
5,RailUay, Nysore, No.2244, 
Sawday Road, Laskhker Mohalla, 

/ Meene Bazaar, tiysorc. ... .PPLICNTS 

.Cotd./— 
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185. Victnr, 	 Applicants in Sl.No.120t- 
S/a-Joseph, 	•-. . 	. .186 are applicants  
aged ehout 67 years, 	. 	. 	o..377/92 	. 	-. 
Shunter MR 315, •. 	.. 	 .. 
S.R•ailwey, Bangelore City, 	.. 	 :• 	 : 

.C/o r.C..Nathen, N0.2, 	 . 
V 

,ivlu ktha  C 

	

.ardefl, . 	 . 	 V 	 V.... 

Spur T.atk.Ràed, Chetpet, 	. 
Madres'— 600 031.  

1A'7. K.K.a3Errath1e'n, 
-S/oKJ. 'Réghevan,. 	 . 
retired Eriver IBI Grade, 	. 
Staff No.P.5521,  
ttR a jeneesht m  Shorentir. 	 - 

K.Veli. S/o Unneri, 
.Retired. Guard lot 

• 5,:No.631.4, Pevaki 5afl, 
Nedungathoor, Sh2ror1 	A .  

19. K.Kesavan, S/a Krthy, 
Retired Guard 

j,No.6066 
S"nnthi', 3havan, 
Veloor. 	. 

190. P.Paramaswaran Neir, 
S/o Krishien IJeir, 
Rétjred .1uerd -' Speci.el Gr8de, 
S.PJo',5077, Pedirichare Chonal House, 
Shorenur-1. 

191, V.C.Senkunii Nair)-
S/o Achuthan Nair, 
Retired Guard ITIt 

. 	Special 	S,No.5172, 
Ayikkera House, Kavalappere, 
Shoranur. 

192. P.Sundaresen, 
5/oKunhikoran, 
Retired t)rjver IA  B11: 
S.No.P 6439, 
Vanaja, 4/7), 

osite Providence High School, 
Road, Calicut. 

J' 5/J 
Rotllv  

anja 

Serny pilisi, 
runcha1a 'illni;  

Guard LAn  Gree, 
713, Gift House, 
ad, Shuranur. 

pplicantS in 5]..Nu. 
187 to 193 are 
a,plicants in 0.Fi.44/93. 

PPLICNTS. 
.Contd./— 

qI 
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S/a K..Narey3nan Neir, 
Retired Driver 'B' •Staff,  
-N,.P 2314, 
RaviyatkafldRth House, 
Chuduvalathour, Shcranur - 1. 

195, E..K.RaflaflkUttY Nair, 
S/a Kannan Nair, 
Retired Guard Special Gts, 
5No.6O96, Nundenath 
Chruthuruthy Pcst, 
Trichur District. 

4.95 	R.Krishna Naldu, 
:S/o Rarnakunhert Naiá.., 
Retired Driver tPI, 

6445, 
Nallisseryparambil House, 
Mudaliar Street, 
Shorenur - 1. 

17.. L.Mardkam Mudaly, 
i/o C,LakshmanRn Mudely, 
Retired Driver 
S,Nc.P 4026, Manickanijas, 
F1.G.R.ad, Shoranur-3. 

19$. T.V115reeman Pillal, 
5/, T.V.oèn Pilisi, 
R.etlred Driver 1P Grace, 
SO- Nm w F 1794, 
Sunil Vihar, taneshgi:-i, 
Shorenur-1. 

19. E,Prmeswaran, 
5/. P.N.Sahrasanama Iyer, 
Retired 'P' Specie). Grade Guard, 
S.N.1495. Devi Nivas, 
Nedungutur, Shoranur-1, 

200. T.Sankunny Nair, 5/. M.Pchuthan Nair, 
Retired Guard tTO SN..6459 2  
Padmalayem House, Paruthipre, 
She ranur 

201. C.Balakrishnan, 
S/o T.Sankaren Nir, 
Retired Driver '', 
Staff No, p 5702, 
'Krishna Vihar, Ve1lathi'l Nagr, 
P. 0 • Cheru thuru thy, 
Trichur District. 

V 

pp1icantS in Sl.No., 
194 to 201 are 
applicantS In 0..45/93. 

.-. APPLICANTS 
a... • 
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202, K.G.virien Kutty Nair, 
S/re C.K.Achut.ban Neir, 
Retired Driver, Start No,P.28330  
1411  Special Grade, Vadakkekcnnariath 
House, Chu4luvalathur, Shorantir - 679 121. 

P.Ramankutty Nair, 
S/c .KeSankarefl Nir, 
Retired Guard t.fl 
Sjecial Grade, Staff No. 
£ 14671, Pul1corni Ho.ièii 
Chuduvalathui Shoraur- 

P,Narayana Pillai, 
S/c P.krishnan, Retired 
Driver UC%, Staff N.P 35:a,. 
Poovethiga1 House, 
Kizhskethll, Pannthipra, 
Shcranur-14 

215. S,Raman Nair, S/n. Kr'riar 
Retired Driver 
Staff N.,P 7065., SramLicol nJ, 

CIennthuderthi Pi-t 
Trichur District. 

V.Narayarian Ezhuthachan, 
S/a D,V1u EzhtThche ;. 
Retired. L.csShunter, 
S.N 	p 8117, Devasamparambil House, 
(Iannanur.Post, via i<aipa:a. 

K.Chellan, S/c T.Karpri, 
Retired Driver 	S.N.03, 
Nuthukurssi, Kunnath House, 
Genashgiri Pst, Shoranur. 

208., LP.Gopalari, 5/. K.Narayanan t'ambiar, 
Retired Guard Bttm .No. 7525 9  
Leela Sadan", 

R.ailuey Booking Cf'ice Rczd,, 
Shoranur. 

-zti %..M.Kesavan, S/..Perugan, 
I.F.Man '8', 

S.NO. 	10026, 
Thekttathil House, 
çtnIekulam, ShOranur. 

den Nair K. >  
"Afl Speciel, 

IIV, 	NO,\P'11, 'Rarre Nivas' 
1 	i 	WLng Ra(j11aflj3ka1, 

r8nUi. 

9A r" 

APPLICPNT5. 

... tontd./- 

III 

III 



21.1, K,Fchuthan Nair, 
S/c Achuthan Nair, 
Retired Locr Shunter, 
S,No, 8 6054, Kadanthct H0008, 
Mundamukem Amsom, 
Post Ganáshgiri, 
Shota nur-3. 

21:2.. C.Manimuthu, S/c Chambaka 
('Iuda1iar, Retired Driver 

• S.Nn.P 7492, Nambjnthodi dcue, 
No.179, Niudaliar Street, 
Shoranur—i. 

213.. K.P.Govindankutty, 
Since deceased by Legal Hep:sent2tiV8 
Smt.Sulochana Amma, H,Nn,9/3i, 
Nainban Thodi, Mudaliar street., 
Shoranur-1. 

.E.Belesubremania Menon, 
S/o Madhava Rea, Retired, 
Driver "B" Srade t  S.Nrj. V 60  
tLGeetha •Nivas", Ponnacn.riga1 	Hou.s, 
Shoranur, 

K,Sankaran, 5/o I1echavan K., 
Retired, Driver IbAl, S.No..4305, 
Kayanathuthodi House, Kaulippadern P.O. 
Shoranur - 2. 

V.K.Veiuk'jtty, S/o Kelu N1r K., 	 S1.Nos. 20.t. 
Retired Driver I", S1No.9730, 	 216 are epplicants 

Karthika, Kanalappera, 	 in 0,I,46/93. 

Shoranur., 

11,Velu, S/o tlelu, 
Retired Driver "SB"' Grade, 
Staff No. P 7936, 
Naikankunnathu Veedu, 
Koveippara P.O. 

P.P.Velukkutty, S/o Snanku, 
Retired Driver 
S.No. P 7192, Padincharvettil House, 
Karskkad, P.0.Kavaleppara. 

219, P.T.Ouseph" S/o Thornan, Retired., 
Guard ."B' Grade, S.No, 9431, 
'a,iyeppil1y House, Vappalassery P.O., 

Angameli, Ernakulam. 

220. P.Krishnan, S/o Imbichyadi, 
Retired, Driver ItL  Grades 
S.No. p 5730, Krishneghar, 
Nedungethur, Shoranur-6' 	121, 	 •.,,APPLICANTS 
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M.Chandukunhen, 
VO M. lrTlfllCfllKUtty. 

Retired-, Driver ll 

Special Grade, S.N.1 •97 2  
Pilassery House, .P,.Vengeri, 
Via Calibut. 

i.P.Kasavan Neir, 
s/o P.K.Chandu Nir, Retired., 
Fireman 	SNo.9461,1  
Chemmanassery Padinhar 
Kottnol P.0,, C1cuf, 

P.K.RamaperiCker, 
S/c Chamy Panicker, 
Retired., 	 rede, 
S.Ne.6284, Navaratna, 
P.O.Kunniampurarn, 
Ottcpalam-4. 

Sl,Ni.,.217to 223 are 
applicants in U.A.47/93. 

K.Balakrishfla Menon, 
S/m P,Madhave !1er3n, 
Retired Driver tf%t 

Special Grade, Staff Nn.P 2437, 
Krandathi1 Hcuse ;srnt.tin 	ne, 

Trichur - 1, 

(,P.Ch1nnan Menon, 
5/11 P,Sankumy Murtfl, 
Retired Guard 
Sreci'l Grade, S.No.9333. 
lcrnQt Ushas, P.O.PulaK.O, 
Uis.Chelakara, Trichur. 

22.. 	.P,Gpa1aPIShar11ti, 
S/e C.P.Rahava Pisharoti, 
Retired Guard Special Grade, 
PnnnimaManjakkad, 
Shni'anur-679 121. 

C.Chandrasekharafl, 
S/o M.K.tlennn, 
Retired, Special Grade Guard, 
S,Ne.7618, tGnkultb, 
I4shek Nagar, Kamboni Road, 
yyanthole, Trichur3. 

V.MJIbdul Kadir 
S/s UJNohamed Haji, 
R1etCuardTO SpJci! krHc, 

e2pfi €3, tlTflUpafl)i1 , 

22t(COP  1askatS/O O.S,Paran, 
INC

Coo'd 	uard, 	9fl0, 

i¼. P 0. 

dk ia, Trichur, i687 

Sl.No.224 to 229 are 
applicants in 0.1.48/93. 

PLtANTS 
Csntd./- 
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230, 	P.Narcyaflafl, 
S/a Sankaran, Retired, 
Special Grade Guerd, 
S.Ne,.EE 861 uUshast, 
Raysroth Paamb, P.0.Paral, 
Tellicherry-670 671.; 

231. H V.Sankaran Nair, 
Sfo T,Nàrayanafl Nair, 
Retired •, Guard W.Spec1, 
5Nb.127469  sh1'd, Paid, 
Q0.KooLhuparatr.be, 
PIn-670 643. 

2320 C.H.Baian Nambiar, 
S/a Kihikiishricfl %diod1 P.,. 
Retired Guard, T  
S.No..1,997i Usha Bhavan, 
P.0.Kattayampuil, Via. Tel1ih'rrY. 

233. .M.Padmanabhan Ne5r, - 
5/a  A.V.KrIshna £qer,ori, REt1red, 
Driver 1A Special, S.iea,. P 
Davi Nivs, Kottara.hUmPaDE, 
P.0.Azhlkode, Cannanor3. 

234,.?K.K.Su8hee1e,t/S Late 
C.Pflafld?p. Retired., 05er E' 

S,2E35, Anand Vihar 'Jiavil, 
Kannür - 670 008. 

235, ll,Narayani, /o Late KP.arayen3n 
Nair,Retired. Guard 'C', 
S,No1903, 1.adsthil Hous, 
P.Othirakkel, Cennanore— 670 011. 

236.1  KXunhamboo, S/n Appu, Retired., 
Shunter 'B', S,N..P.53311P  
Packkadam House, 
P.0.Trikkripur, Kzizhargvd. 

237.1 K.11.Vanajakshy, u/o Late C.H.G.palan, 
Retired uard it Special, 
S.No'0 9498, Chettiyam Veetcil, 
Near Railway B Cabin, Badagra. 

J 
238. A.KaJohn, S/s A.J..Kurian, 	 Sl.NLJ,,230 to 238 are 

Retired... Guard 'As, 	 applicants in 0.I.49/93. 
s.N..9e13, AriyathL PainLU 
House, Pailçrn-P.O., 
Kottayem 7. 

239 R.Marappan, 5/s Rama Gounden, 
Retired Dflver, 'C' 
Staff No.. P.2718, E0-118 0 
Rei1wa' Coisny P.O., 
Erode - 638 002. PPLICNTS.. 

Cdfltd. I- 
I' 
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240. K.C.Nallappan, 
. 	S/a S.Chirineppa G.under, 

Retired Driver A Special, 
S,Ne J2946,DoorIT o4, 
Parvathi Krishnan Street, 
KollemPalayam, 
Erode — 2. 

241, P.Knruppannan, S/a Pr)ngic 	rcr:  
Retired., Driver 

p 3583, 
Korakattu Va.LaaIl, 
Door ISo,5229/A 14, Caevr' 1.51.t  
Erode-?. 

fl.KenJasemy, S/. Marappa (cunca', 
Retired Drijt' 'tCl 	 249. 
9Fy.N'Red, r.de-88 .02. 

, Muthusawy, S/a Palani tnL'r,d€r, 
Retired Driver C', 	3tGC, 
Raghavand& Nagar, Erd9-1. - 

A.Ramasamy1 S/o 1aUc- : 
Retired. 8at'', 5.Nc,.2336 2  
Pudhupalyam, 1oor 246, 
lampaleyam P.O., Erode-B. 

S.Kandsamy, S/o Sengedan, 
Retired. Driver 'C', 
Staff No.P 4103, Ragevenaidar 
Nagar; Door No. PAB 18, Cavcry R.S., 
Erode-?, 

C.Kumarasarny, s/o Chellappa Gounder, 
Retired., Fiteman 161  S,No.P 7885, 
Door No. PPI 283, Pudupaleyam, 
Aliampalayarn.Post, £rodn-8. 

247, T,JPeerakhan, 5/o T,.J .Jemallutheeri, 
Retired., Driver b, 
S.No, V.38, 0,No,94, Railway Colony. 
Post, Erode, 

248. Velappa Gounder, .K, 
Vo Kolande Gotinder 
Retie,ntar B', 

1117 
ayaZq' 	toor, 

249, 

m 	t' 
a 

yI p 
eruppa1Than,.) 

ired.,Shur{te, '.B', 
0US41 	r No • 197, 

Pudd4karkam, 
Alamp1aym 'P.O..,  ..b APPLICANTS. 

• 
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250.. A.Nal1asamy,. 
Sb 	".Counder, 
RcLde,Driver T8, 

S,No, PT3 10237, 
D,No,280, Puthupalayam, 

lampalayatn P.O., 
Erode-C. 

251, N,Kaliannan, 
S/o Na1laownder, 
'Retired. Diesel FEsstant 
S.No, p 4011?  Satri Nag3K.  
D.No.55, 1eer trr 
Erode 638 002. 

252 	K.Ramasamy, 
S/a Kaliann8 Gounden, 
Retired. Shunter 15, 

S 4 No.P 39581  D,No,82, 
tidappalli RbS Pest, 
Cavery, lEr,de-7. 

253 	P.Sengàda Gounder, 
L SJo Palaniaunder, 

Retired., Shunter B. 
S,Nr, p 4429, D.tJv.569  
dapall5. 'Jiilgo, 

Péppapalayam,.CaverY R.S., 

P,Iiuthusamy., 
5o PaJ.2fl1 1urcc, 
ReUred., Shunter ,Ig?, 

S.Np.P 500, PudhupaJ-cyarn, 
D.No.263, graharam, 
Alampalayem P.O., £rode-8. 

V.Sengodan 
S/a Velappa Gounder, 
Retired, Shunt.er'B t , 
S.Na.5133, D.Ne.2/60, 
Ottapalli, PiIlayar Veil Strest. 
Cavery, Erade-7. 

 

 

K • Chin nap pan, 
S/a Koniara Samy Gaundei, 
Retired, Driver 1Ct, 
5.Ni.'P 3531, Pivakathu, 
Cavery P.O., Colony Road, 
Er a a e- 7 

P.Venkatachiam, 
S/c Peruma Gaunder, 
Retired., Shunter 101, 
S.N. p 4097, d 1/11. P 
Karuthuvali Tnottam, 
0dapplli, Cavery R.S. 
.Ernde-7. ... APPLICANTh. 

. .4ontd./- 
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251. N.Velappan, 	 51.N'u.239 to 258 are 

S/o Nalla Geunder, 	 eppliant3 in 0.I.50/93. 

Retired., Shunter 
S.No, p 2647, 
D.N..1/20, Odapalli, 
Cavery R.S., Erode—?. 

259. T.P.Gcvinden, 
S/o P,Kunhambu, 
Retired Guard Special 
Grade, Staff No.11159 
Prasanne N1vs, P0., 
Chirekkel, 
Cannanore - 670 011. 

260. K.Sreedharan, 
S/n B,T4chuthan, 
S.N. P.3180 

t Thenaj House s  
Opp,. Railway Statioi, 
Chirakkal P.O., 
Cannaporc. 

261. !1.Belakr!shnan, 
5/0 Nambikutty, 
Retired., Guard IA', 
S.No. 1570, 
(lentjkk$th House, 
Good Shed Road, 
Tellicherry, 

262. P.K.Raman Nair, 
S/n P,Kurthambu Nair, 

Pi' Retired,, Driver ' 	Special 
Grade, SI.No. p 6446, 
Kavinchalil, P.O., 
Pzhikode, C 

,
nnanore-670 009. 

V.P).Karthiyani Amma, 
/o Late K.P.lanardh8nan Nair 
Retired., Special Grade Guard., 
S.No.9650, Pshok Bhavan, 
Thamarakuzhi, Malapiurem, 
Pin-676 505. 

K.Govindan, 
S/o K.Aruvan, Retired., 

Preethe Bhavan, 
84  P. 0.J).avi, 
an 

j( C. $hika 	S/o Ranl3n, 
ss4. 

Pjn-670 56Z. 	 0•f 
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N,Ves,S/o Rampothy,  
Retired., Shunter 1 0 
S.No. p 5024, 
Kottiyath House, 
P.D.Muzheppilangod, 
Pin- 670 663, Cennanorn. 

P.K.Kannan Neir, 
S/a AppuNair,.. Retired., 
Shunter 16t I S.Nc.P.7794, 
Varkulathu Vayil, 
Near Akliyath Terrpl.;, 
P0.Azhik6zie, 
Cannanore-670 009. 

P,P,Rehinj, 4/o Late •K.'Thndi., 

268 	Retired Shunter 
S.In. p 71731  
Chembakachalil House, 
.0.Muzhapi1sngetJ, 
Cannanore District.. 	- 

t.K.Chandan, 
S/o'Ambadi, Retired Shunter :'OT, 
S.tt..".8223, Kenayl ouso 
kkchi, PQ.Peliode, 
!ia., Trikkaripur, Kazhargcd. 

I. t0Narayeni, W/c Late k.Krishnen 
Retired.. Shunter, S.N.P 7490, 
Machippur'rn House, 
P.0.Cheruvathur, Keargod1 

PdN.Hynlavethy 

271 	i(s' 
Retired 	A Special, Guard, 
S • No . 4lTè)4

,9c 
, 

FUji. t I*41 Schosi, 
"-'H.. Cannanore. 

TP.Leelavathy Amm, 
272. U/, Late P.V.Kesavan Nambiar, 

H Retired. Driver A Special, 
5.i:64654, Keseva Nivas, 
Near Elayar.or Temple, 
P.0.mundayad, Cennanore,, 

I U.X.Balekrishnan, 

273 	
S/o V.flamoderar,, Retlied., 
Driver. 	Special, 
.S.NoP436l, 
8/9, Reshmi, S.N.NaQr, 
P.D.Thottada, Cenrianore-7. 

S1.No.259 to 268 are 
applicants in 0b.51/3. 

APPLICANTS. 

Contd. I— 



I 
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P.M..Sreni.vasan, 

	

274 	S/t P.Govindan, Retired. 
Guard Special Grade, 
S.No.12054, 'Srnrithi', 
Post Jengeri, ('lathoth Perambe, 
Calicut. 	 - 

P Krishnen, 
K.Per'irnal Naiu, 

Retired., Driver 'A' Spascis 
S.No,P 4360, 3/275, 
Opp. Spares Lend, 
Vadakkañchery, 
Trichur-680 528. 

A.Bhaskeran, 5/c Appu, 
Retired., Dilver TC' Grd 
S,No. p 43011  

yyanatu Parambu House, 
Ayyeppankavu Road, 
Kochi-18, 

	

7 	K.Chnyikutty Kahnoli, 
5/0 Kandan, Retired., 
Driver tC, S.Nc. P 94'0, 
Kannoli House, Kacheri Arasorn, 

- 	Desom, P.O.Calicut-673 011. 

C,Ilaohevi, u/. Lat 
2718.- C.K.Krihnen Retired., 

- Driver 'C', S.;'a.,P.. 373, 
Krishna Nivas, P.00layil Parembs, 

	

- 	P.0.Kallayi, Calicut-673 

T,Kesavan Nair, 
279. 	5/0 N.Govindari Neir, 

Retired, Guard '6', 
S.N..4956, Santha Sadan, 
Chuduvelthur, 
Sh.ranur-67 121. 

- 	r.E:lias Aron Raj, 
280. 	S/s S.flariadsss, 

Retired A Special Driver.. 
S.No. p 3702, ED 196 E, 
Railua' Colony P.O., 

- 638 002. 

(o-vjnden, 
1/ 	/Ciçjhinnappari, Retir9d, 

hunt!r,\S.No. P 3631, 
IL 	 ARfa1luay Colony P.0. 

- 	ode._2cJJ  

51. No.269 to 279 are 
applicants in 0.14.52/93. 

S .. APPLICPNTS. 

.. ,Contd./— 
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11,Kesjmir Lsuis, 
.282, 	K.1'1aria Louis, 

Retired., Guard A Specift)., 
S4No.12119, Annedurel Street, 

d9ödwy 'r 
Erod.63 002. 

K.fluthusemy, 5/. Ksiandai 
283, Gtjunder, Ret'ired., Guarl •8', 

S.Nr,.12011,1' Rmarnoor:ry 
Street, Kollempeiayen, 
EroJe-3 002. 

KSundaresen, 
284 	5/0 NeKalyanesundara i1udalar. 

Driver A Grade, S.N.. r 
N6.48, Lenin Str?et. 
Crède Railway CilnriyPost, 
EroJe-2. 

K.R .Lakshmanan, 
285. 	S/o 11.Rengasarny Ksr:a!, 

Retired., Driver 'A' pocit., 
Starr NoP 4467, 
fUorth Eda Straet., 
BheemaNager, 
TiruchirapDally, 
Pjn-6200fJ1. 

K. Subrarnaniam, 
25. .5/a  S,Krishnasany, Re4-ir2d... 

Driver lAt Special Grade, 
.S.No...P 17e1, 43, Lenir. Str, 
Railwéy Colony Post, 
Erod6-638 602. 

R.ethuramar, 
287. S/c, Rathinam, Retired., 

1.r.iver ' 	Special, 
S.No. P 2888, 
Ilamathi 111am, 
.106, Bharathi Palayern, 
f1o.le5pa1eyam P.Q., 
Er. de-2 

M.Chinnappan, 
288. 5/. C.Evlo.kkn, Retired,, 

O:i,.t Shunter, 
5.Nr,. P 1785, 7/8 
Rdilwéy Colcny, 
Erode-..2, 

11.1erappan, 
289k 	S/a M.1Iethan, Retired. 

Driver W Special, 
P 3779, 107, 

Kamelagam, Bar athy Palayamn• 
Street, rIulepaiayam 04. 

' Erde-2. S.. APPLICANTS 

I • 
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G.Smri /. - - 
fly 

-2g0• IJ "1wtJIU1ljU, 
RetIred., .Driver 2At

Is 	
: 

Speàia, S.NO.P:224, 
403-c; Railway Celony, 
Erode-2, 

.Lingappan S/c S.Gyyavou, 

	

291 	Retired., ''Special 
Driver, S.Nc.P. 1714, 19, 
Kth.jkaran Street, 
K)1anipalayarn, Erode2. 

r.s.srinivisen., 

	

292 	R,Swemjnethan 
Retireá, Driver tAt Special 

4339, 34541,'. 
Railway Quarters, Railway •Cc:;.ory. 
Erode-638 002. 

• •P.Narnasivayam, S/p 9.N.Balr.1d?. 

	

293. 	Retired., Driver A' 
S.NJ. r ssi, L 21e, 
Housig Unit, eriar 	ger, 
Erode-639 001., Tcrnjlneu 

: K.N.fluniraj, SAC.  

	

294, 	Retired., Diesel Assistants 
S.N..PTJ 10212 9 
!9enickkava•sacar .treet, 
Sastri Nagar, 
Raj1j.j" C).oriv P,fI, 
Er.e-2. 

L.Anthoni Swamy, 
295. •S•/. Lourdu Swamy Pil-laj, 

B 1419. 41/A 
Railuy Colany,-
Erode-63802. 

f1.Bi.ipethy, Va, 1leP.T1ocka 

	

296. 	Gounder, Retired, Driver 
Grade, $.N.. P 4789 

17/F (sid Railway Colony,. 
Er.de-2, 

tl.Balaraman, S/i Urikkatasuamy 

	

297, 	Naidu, Retired, Driver tB1 
Grade, S,k,. ! 9420, 

way Csloy, Ere,de-2 

, 5/c Perumaj fJidu, 
vFr f 8 i Grade, 

No.1 7/B, 
treet, t:ode-2, 

2#~ 

(; 	Nsiva)çm 

2' 	
c-4 	 .1, 

TOt tred 
$.N.. 	Dcci 414/b, 

itny r.o., 
p 

Si, No.280 to 299 are 
applicants in 0J.53/93, 

APPLICNTS. 
.Cotd./- 



Pangunni Ilenon, 
S/a T.C.K.Neir , 
Retir.d Guard ft' Specinl, 
S.N.. 15200, 'Pournami" 
Nangappa Nagar; p.o. 
Olavakkot, Pin-671 002. 

i1.Krishnen Nair, 
S 1. Kunchu Nair, Retired.. 

3011., Dri'ier, A Special, 
S.N. P 6444, Srsh4.lam, 
P. 0, 01 

V.Sreedharan Nali., 
S/a 1-.R.Krishne Pillal, 
Retlied, Guard A Sperie3. 
S.NL.15202, Thuruthel, 
Aymariam P10., Kcttayap. 

P,A,Raja, S/n P..Rppu, 
Retired Guard .4 Spec.ii, 
S.4o.16144,•  'Housq N.,6/506, 
t%Reshm ilt, Near PJLCo1sny, 
Cochn-1l$. 

C.Kutty Ntrayenan, 
' S/ô V.00Nerayanan Nair, 

Retired, Guard A Special4  
S,No.7625, Chembra House, 
Shorariur — 675 121. 

HP.K,Krsty, 5/0 P.K.Koshy, 
Retired Guerd, S,lr.l5206  
Vazhakalayil, Gñgadikal r.01 
Chenqannur, Pin-689 122, 

KsL.Kuxien, 
306. 	K.P,Lonappen, 

Retired Guard 	Special, 
S.1½. 152146, Char1dir.i', 
Hih;:5thôo1 Road, 
P:ifl.rrappur, iia, Trichur 

552. 

NRamakIshan Narnbidi, 
or7. 8/ 	:an hattathiripd, Cht  
H 	Retired. Gi'At, 

S.Nç..404, "Karthikat', 
Ramarnpt.ram, Trichur-.€8fl 631. 

308. W'/o Late ARer.en, Ret.rd. 
Dz1ver A pecial, 
S.Tco,f' 4367, Sree Rangern, 
PunpHErgi4e Road, 
r1jjakst- 678 102, IPPLICANTS 

b .Contd,. I- 
t 
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NMI  
"C 

i.f1sRameohendren 	- 309. S/ 	.B,11ennedie 	Retfred.,- - 
- 

W Guard L;i,, 	S.Na. 	15210, .- 
anikketh House, 

Killengde, Palght — 678 506. 

i71L. S/n 	teluchemi, Retird, 
-Driver A Special,. 	. 	•. 	-. . 	 .. 
S.N0, 	P 2193, 

- balleth HOLSB, 
Kuthup&amoe, Ed.Lhera  
Plghat, 	P,n.-678 611. 

-. 

'r 

. S1,Nos.300 to 311 are 
K.  epnlicents in 0.Ii. 54/93 

.;DL.a.Los, UUU 

S.Nô', .6633, Cher.dath I1use, 
Kuttarnaseery, Alieye-4ie3 15. 

12 	R.N8rayanan,'SA 8.Rr*rerr., 
' ReUr9aDrivet Cois 

.N..PTJ 10505, 1200  
Jeevaner.thRm Street, 	' 
Poonthurai;-;RIerl,. rode.2, 

C.Krnarasamy, 5/0 Chinnppe 
' Gounder, R:etired.,Diive,' 

5.No. P 4206, D.No.6, 
Sholp 'Puv8., Suthar.r9 PLIafl', 
Er.doo2% 

T.SR.ari.rthy,  , 	.. 
. StT*K,Ssndarajalu, 

Re-tired., Driver 'A' Special, 
S,N..P 3540, 15, Sundaram-
Street, Erode-2. 

T%.Abdul Jaffar, 
S/•  AbdUl Keder, Reti'ed,, 
Driver, Geods, S,Nr,V 442  
235 Kalyanasundaram Stre-et, 
Er,de.- 638 002, 

S.Angamuthu, 
Sf0 V.Sitie NaIcker, 
Retired., -Driver 

8 1:3652  D.No.411 0, 
CoIc,ny,P.O,, 

Vellairm, 
. Rptireo.. 0 iver A 

31,)4.O. P 35421 . 	 !agar, 
P.D.  Erode. 

/1 

,. APPLICANTS 

Cc,ntd/-. 

0 



. 12 ,. 

K.Chinnaaiyen, 
318. s/n Anuman Retired., 

Shunter 'B', 
S.NJ-' 7458, 76, L.G.G.S. 
Colony. 'JI0.C. Street, 
Vollampalayam, Ernde. 

fVl.Krishnan Sb Munusarny, 
319 0  Retired,, hunt3r, 

S,N,10072 9  PTJ, i).N,41 U1  
Railway Colony, Erode. 

R,Thiaoarjan 
32O. S/, Ramasuamy, Retit' 

Guard 'A' 5,Nn143321  

Thangapatta1all<arr 
Pdpnthurai Road, 
Eride, 

P*.Chirinaiyan, 
5/. Arumugarn, 
Drjvei tA  S.No. 
Nu,331 A, Railway Cojer:", 
Erid, 

P,Subracmanari, S;o 
322, Retired Guard 'A', 

Staff No,748, 112. 
\Jinayger K'il Stre, 
Sastri Nagar, Ersde—E38 02. 

S.Kannirnuthu, 
':323, Slo Subba Thevar, Retir9d. 

Guard 	S,No.16066, 
Sundarammal 111am, 11/8 
Kill, Nanjappa Le/nut, 
Sulur, Coimbat.re-641 402. 

R,Angenna Pilla!, 
324 	s/i Rangasuamy Pillaf, 

Retired. Guard, 
S.No. 152719  20 Nortr Chinne 
1ariamman Koil Street, 
Karungalpalayam, Erode-3, 
rerryar District. 

U.Mari, S/s \Jenkatesari, 
Retired Guard, S,No.125631  

No.111, "Thera  111am", 
Kurikaranpalayam, 
{lulap8layam P.st, 
Erode-2, Periyer Dj5 .i.Tct. 

V.Lakshmanan, i/i 5. Vadi'j1L 
' Retired Gusrd. S,Nw,13''S6 

Bharathipalayam Street, 
Kurikarari palayarn, 
Mulapalayam Post, Erode-2. 

../ Periyar District. 

N,312 to 321 are 
ppllcants in [)..No.55/93 

... AP?LICNTS. 
.Contd./— 
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A'Z 
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J.K.Shunmughesundararn, 

327. S/ •J ISS.Keruppanas8my, 
fetjred., Spec!al grade Guard, 
S.Nn1 3/T 35, 194 E, 
Railway Colony, Near Railway 
Clny Post Uf'fice,  Erode. 

V-.K.Unni Nair, 	- 
328 • S/ri K.RamanNair, 

Retired,,, PssisttGuari. 
S.No.1902, Ccntchery Sf, 
Ehde. 

R.Lakshmanan Sfr  smasiv, 

329 	Re-tired 	peciml Guard,. 
S.-No.7210, D.No.1%3,- 
Sestr i Nagar, Sadayampl'i 
Road, Erede. - 2. 

V.Swamyappah, 
330 	S /o G.'Jisuvasern, RetirecL 

Guard, S.Nc. 14131, 
S Karuppanasuarny Koil III Strcc, 
Suampatti Road, Erode-6E CUE'. 
Periyar -District. 

R.Veeraraghevan, 
331. S/o V,Rima Iyer, Retired 

Guard, S.Nc.1523, 
Tayumanavar Street, 
Puridural Read, Erode-638 002. 

1'j1uthu, 5/0 Nanjap 
dJr, Retired,, Driver '', 

1875, 95/11 Arthiillam, 
iore Road, P,danur-239  

l Nadu. 

K.Ramalingarn, 
332. S/o V.Kandasamy, Retreo., 

Driver 'P.', S.Ne. PTJ 10052, 
Door. Nc..16, Est PE'ttakarr, 
Street, ree-638 002. 

- 	G.R.Samuel Rej, 
333 •  S/n G4N.Anandham Pillal, 

Retired. Driver '!' Special, 
SNe p 2836, 23 11, 
Panchayet Union Street, 
Ilanthepe, Podanur, 
Coimbatere-23. 

K.Kader - Al-i, 
Kader Batcha Petire. 

	

f 	 r ',P.1 .Soecial, 
/ v 	 4, P 3726, 168 1afl Har, 

	

I f'i 	Ptin r-23, Tamilr.du. 

N. 

e 

SJ.N.322 to 332 are 	- 
applicants in 0.F.56/93. 

V.-. APPLICANTS. 

.. .Contd./- 
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... T4PPLICANT4. 

.. .Coritd /— 

S.\Jeluauemy Pillal, 
5/4 p,1,Senkera1.1n.gam Pi11ai, 
Retireti Driver 11 	,Np..6437, 
D,N.,360, Seivapurarn, 
North Perut, main Ru ad, 
Coimbat.re-'641 26.. 

K.R engaswemy, 
S/c Kuppusuamy Neidu 
Retire,, Driver, tA 
5peoiaL, S.N,.P 9464, 
D.N..24; iii-  Roac, 
Podnur-23, Tarnil 

K,hamed $herV'f, 
A.Kader Betch, R.irtd., 

Diver 1 A 1  Sciei, 
S.Nq,P 4341, I1air 
P.danur-23, larnil. Ndu4  

Nanappa Nai.u, 
5/ 'Venkettaswamy Naidu, 
Retired. Driver 'Bf.  , 

P 348, Bjanei KcvJ 
5treet, Pndanur-23, 
Tamil Naciu., 

.,- 

S.Nn333 to 339 are 
ppiicents In (1j..57/53. 

K,Pianieper, 
S/, Kui'uppanna Goun4er, 

34f. Retired,. 	D 1 J t , 
• S.N. . 433,N..sA, 

\iiangttur, K*,dachenali'jr. 
Ert.de - 10. 

M.Palaniappan, 

341 	I• Iarappa 6.,.jnde., 
. Ret1red., I Fireman 

S,Ns, P 4312, 
Vellaikattur, 
Kedach6nai1u P.O., 
Thiruchengedu Taluk. -  

T9,Cheilappan, 

342 	5/ Marappa Gounder, 
Retired., Shunter, 
S. Na.9454, 'Psiampa1ayar, 
Pailipaiayam, Er.de-6. 

- 	.Paiarsiappan, 
S/u•  Athathappa c.ude.r', 

jL 	Retired., Btar 
S,N.. P 7465, N.,304 ;*, 
!delankatsor, 
Kadachanaiiui, Erode-lU,. 



Ii 
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__•7t 
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P. Guru sarny, 
S/c Palaniappa Gounder,  
Retired. Drjve. 
S,Nc. r 7160, 
L.G.G.S.Colnny, 
Killempa1ayam4, £ de-2.. 

R.Kumaraserny, 
345. S/o Ramasemy Gounder, 

Retired,, Shunter Loc.o, 
S.No.P 63152  
Govindanca1ayar, 
Alampelayarn P.fl 
via,, Erode. 

G,Samuel •Durai S91y, 

346 	Gnanaduri, 
Retired., Driver !?, 
Spi. S.No, P 3107, 32 
tipstair 4th Crcsr Rceo, 
Paramasivapurarn, L,laudi-"i 

3J.Sengodan, 

347. 
• S/ri Velapps Goutier, 

Retired.. Shuntar/Loco, 
S.No. P 3510, VilankaFur, 
D.e.54. Pulapalaysm P.O., 
Kadachenur (Village), 

C Nachimuthu, 
S/c Chellapa Goure, 

' Retired., Shunter, 
S.Wô.P 4384, Pnc1apa1av 	Pn54 ;  

Kadachenallur, Palipalay.rn, 
Erode-6. 

T.S.Allrnoideen, 	 51.No0 340 to 349.are 

349. S/c T.J.Shir"uddin 	 applicants in 0..58$3, 
Rtired., Driver 

Spi. S.No. p 3260, 
T.-J.Shir?uddin Street, 

Sestri Nagar, 
Near Railway C.lony, 
Erode-2. 

V.N.Ramankutty Nair, 
350. 

	

	V.Narayanan Nair, 
tired., Driver 

p 231 0, PuahoaleyR, 
58, Callege Oaci, 

1/'J( 	 Pin 678 COl. 

- 

ingie Stree -. 

, 	 • 
!PRJCANTS 
Contd./— 
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/ 
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C.Chthu, S/c Appe. 
- Retird., 	Driver 	1 13', 

352 so. 	r -5287, 
Kurungad HQu8e, 
flarutha Toad, 	Pighat. 

• 1. 	Krishnan, 
-5/n 	A.Arumughan,.Retired., 

353. Driver 	18, 	S.N. 	p 9449 9  
Chnga'th Hüusé, 	K2vilpad 
P.O., 	Paighat'7,s 

P.Sukumar,n Neir 

354 S/c- P.Senkara 
• Retired., 	Psst.. 	Gia, 

S,No.153949 	PalHkkott Hous€i, 
Thenur via. 	Porli, 
Pghat-67e 616. 

P.Govindr., 
355 S/c 	P.Ser.kara fierr, 

etired., 	Guard 	EP, 
SN2024, 	Sriveiarn, 
H,N.1'1.6/33, 	Indira' 
Ka11p'j11y, 	Paicjhat-5. 

R.Naray3rn, 
356. $/ 	'J.Raman, 	Retired., 

Driver 	t:I, 	S.N. 	P 	5847 
CJ:and:ika Nilayam, 

• Kdrathodi, 
Ketukkatkurnan, 
P1ghet-678 005, 

• :N.Uejukutty,  
351 Narcyanasuamy, 

131 Retired., Driver 
• S,N,PTJ 10113, 

• mba1aparambu, 
- Near Iladrassa, 

Kavilpad, 	Palghat-17. 

T.Ve1ayidhan, 	- 
5/ri Theethy, Retired., 

• 
GuardtGt, 	S.N.. 	16223, 

• Devi 8adan, 	Pottakulam, 
• Kavilpad P.O., 	Palghat 

V. Visuana'han, 

35 5/c 	Kuhhna.i, 	Retired., 
Loco Shunter. - 

SMo. 	P 5184, 
Vallankêd, 	Kvi1pd, 
P1ght-17. 

V,Vasu, S/a Velayudhan, 

361 Retired., Driver 	tAl 

5.Nc, 	P 31641 	Chndrasoudham, 

-• 	• 
Tannissery. 	Palçjhat. ...- PLICNTS. 

C.ntd,/. 
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\J.MUhaan, 
Sf.1 Uelayudhan, 
Retired., Orher 'B', 
S,NII.. P 94$, Rahendra 
Sadanam, Melepureni, 
1evakkct, Pin 679 002, 
Paighat. 

T. V .Veleyudhan, 
S/o P,Veeren, ReLir-c4 ., 
Guard 'B', S.No.685, 
Thurakad House, P.O. 
Perujsttukur issi. 
Paighet. 

V.Sivararzan Neir, 
S/o K.Kesavan Nair, 
Retired., Guord 'A', 
S.No.6852, 72/A, 
Instrurrientetion 1cn ship 
P.O. Kanjkooe Let, 
Paighat. 

S, 'Jeer ar ghavan, 
S/s P.SincarRm F1.ir ; , 

Guerd 'P', S'Ne.14522, 
H N.. H-2, HOUS1Q Unit, 
Kar.amadai Road, 
Mettupej 
Pin-641 301, Tarnil 1'adu. 

1t.,Narayanan Neir, 

366 	Sl. Thavitta I,'er, 
Retired., tiee1 Asst. 
S.No.P 9444, 
Muflakkera Hnuse, 
Puduppaiiyaram P.3., 
Palghet-671 733. 

K.K.Suremania Iyer, 
',s K.S.Kuihna Iyer, 
Retireà., Guerd L', 
S,Nr,1I49 1  N..3/1261  
L.N.Puram Village, 
Paighat. 

P. Balekrishnan, 
5LL.Ukkanda Larier, 

'ail Gu erd 
4--- •' .4( • 	 • 

-- 	.Nr.14O67, Harivas 
rç ile Rt44i na r a, 

( l-akkad-'67 009. 

Ts-o'Kuar.eri. 
I 

	

	 uttan 
Rjj'ed.) Diver 

House, Nelepurarn, 
PC—Oi'vakko ,, 
?aITet-2. 	 ... PPLICANTS. 

I - 



'S 4 .e• 

R.Paramasiva Menon, 

369 	S/Is M.N.Ramen Ylenon 
Retired., Drjuar 'P Spi., 
S.NII, r 4684, 
Shfvasjlam Medathil Ho'jsc, 
"e'nnakkare P.O.,' 
N..reni, Pelght-4. 

P.Thenkaraj, 

37f 	Vc 51Pannn, Retired., 
Driver 	Spi., 
S.Ns, P 2760 2  ?.6 N, 
Behir1d Rem Theatre, 
P. O.Suremengalem, 
Salem - 636 005. 

b Remakrishnan, 
5/a  .ppu, Retirel., 

37J. Cuard'' Spi., 
I 	S.No.6806, 

Remanchenati House, 
19 /360, kiiest Vakkera, 
Palgh8t - 676 001. 

C.Gope1aKrahnafl Nai'. 	 1.Nc,5O 	:372 are 
372. 	s/. V,I1adhevar Nair, 	 pnIicants in 0.1k*.5/3, 

Retired, Driver 'A' Spi. 
p 6440, 

Cherukaro Krishr.c Nivas, 
P.J.Rannadi, Peighat, 
Pin - 67P 7 1, 

S,Seurirajeri, 
373 	5/0 T.K.Sundararajalu, 

Reti:ed., Driver 'P' 
Special, S,No. p 2327, 
233/Viriayakarkoil Street, 
t'Jadarrnedu, Err,de-638 002, 

K. randurs nq an, 
374 	S/F) MKasthuri Naidt.i, 

Retired., Driver 'A 1  Spi. 
S,No,P 2902, 17/4 2  
Ammamandam Roed, 
Srirangarn-620 006. 

'J.G.\Jeerasamy, 
375, 5/. Govindaaamy Pjliaj V., 

Re+ired, D'iver tAt 
S,N.. P 18411  48/2. 
Subbaiah Street, 
Sang1ia6dapurarn, 
Tjruch.j-620 001. 

V.Sithari, 
376. 	S/o, tiaiadt'ri, Retirea., 

Driver IA', S.N.! /775, 
D.Nr24, Jeevanda Street, 
Peondural Rs0d, Erode-2. 	 ... APPLICANTS 
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P. aonisamy, 

	

377, 	S/o R.Angemuth, 
Ret.re., Driver 'A', 
S,No, PTJ 10027, 
'Jellelar Street, 
funicIpel Colony Read, 
Erode.-4. 

\hProkiasarn•y, 
3713. S/ri J.Arulanancam, 

Retired., Gu2rr 
S.Nn, 5253, 12, 
Kemarajar Street, 
Nader Nedu, 
Vinayakar Koil, Er.de-2. 

(V1,flengesamy, 
5/0 C,Munj.i. Retired., 

379. Driver 'A', pl. 
S.Ni. PTJ 1344q, 21., 
Golden Street, 
Thengavil lias Mun.i':y Pod, 
Dhar'r3pur-636 702. 

K.1unusemy Neidu, 

	

380, 	5/, C.Krishnasarny Naidu, 
Retired., Driver tC' 
.PFG. B ;  
D 5, Kallyanna Gounder Thtttam, 
7erundi'ri Riad, Er!ce. 

P,Daniel Jnyaraj11  , 
3M. $/i Peul Pillay, Retired.., 

Orivr 151. S.NnJ 6441, 
No.400 B Ra1liej Coluny, 
E:ode,, 

P.F1enickam, 

	

382. 	S/c M.An3arnuthu Naicker, 
Retired., Driver 'A' Spl. 
S.No. p 2901, 22/25, 
Chinna 1ariemman Koil Street, 
Karungal Palayam, Er.de-, 

R.Pongiannan, 
33, S/o Ramasamy Giunder, 

3/69 
Cavery 

ffr68 

(( 	 s'at  
3' s/KMuj- g y, Peted., 

41/.N.,P i5i, 
\alarn .N1'v 4, 4/390, 
\ 1s-t4 ar, 

AJVLG palayarn, Salem. 

S1,Nr.373 to 383 are 
applicants in 0.M.60/93. 

'I. APPLICANTS. 
.Coritd .1- 

I'. 
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G.Kennifl, 
S/a Gacindarajalu Nith, 

	

385. 	Retired., [rivJr '' 
Si., S.Ne. F 30421  

N6.420 K. Rail%.Jey Clny, 
Erode-2. 

R,Rcngasamy, 

	

3E6. 	s/ Rmasarny, Retired, 
Driver tct, 

54N.. TJ 10238, 
K1ingryer Pi1ay'rr, 
rudur 0hveni rost, 
'jip Erode-638 301, 

K.G.vindan, 

	

387. 	S/a' Kandha Gonder, Ri:L 
Driver 181, S1 Nc,  
N..102 C Type Seiii'Y 	lory, 
Erode—i,. 

C. N.rayansem'/, 

	

3•I 	I• Gcirthrajaly F42.U'J, 

	

. 	Retie'i., Shuntirq Drivn', 
S.N.PTJ 10503, 381 
Nader 	Pronch.a:'ai 
Erade-2. 

K. \ia'edPerejafl, 
S/s Kruppan, Retired., 
Guard 'A' '.N,2122, 
Thirurnur,than Street, 
astri Negar, T:sde 

. V.rjunan, 
'• VenketAchalcm, Retired., 

Guard 'F.' S.N..12438, 
sivayem Stree', 38, Narne  

K.11empeleyam, Erode-2. 

r.rlunlsuamy, Sb i'1iuthu, 
31. Retired., Driver Special, 

S.No. P 9389 9  11/52, 
E.\J.R.Periyar Nagar, 
Erade. 

N0Muthusamy, 

	

3!'2 	'/. $alla7pa Gourider, 
Reired, D:.ver Ist, 
S,No,80859  1/113 

V 	Gddppalli, Ceuver>' R.S. 
Erode. 

	

I 	P.Vlsuanethafl, 
3!3. 5/. S.Paleiivelu, Retirad., 

Guard 'A', Spl..2  
5.No.7620, 324 '8', 
Old Riluay C.lüny, 
Rai1wy Coleny Poet, 
Erade-2. 

... APLICANTS. 

£ 



I 
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R.Venkatasuemy, 

394 	S/o R.Ramakrieha Neidu, 
RetreJ., Driver 'A 
Spi. S.No. P 28Z2 
126, 0 Railway Colony, 
Erode-2 	 . 

M.Chinnppan, 

395. 	S/r Iluthusamy Go'jnde, 
Retitied., Shun -er, 
S.N.'. P 69659  
Odappalli, I tJi1 3'?, 
Cauvery R 15., Eivc7, 

K.Chennimalai, 

396. Kuppnnan Ret ir 4. 
Sh'nter 'B', .N., P. 344, 
Nethaji tteet, 
41.1enpalayarn, Erod0-2. 

K4S.AbdulSatha', 
S/n A.Khader Sharieff, 

397 Retired. Drivel 	, 
S.No. 	74 
Ambedker Streat, 
Sastri Nagar, E.ode-2. 

114Chjnn Go'jjndari, 
Sf.Muthusamy, Retired, 391 	Guard 'A' SpI., 
S.No.672, 8 4, 
Hcusiñq Unit, Sampath Naoa', 
Erode-il. 

H.Kannen, S/c R,A.Hammantha Gounder, 
39 	Retired., Driver A', 

S.No. •a 118, 26 of  
Khe-dei Mahideen Sahib Street, 
Erode-2, 

N.Raniasarny S/o Najllki GoLriU6r, 
400. Retired,, hunter, 

S.No. ! 4230, No.1/56, 
Puduppalayarr, Kattur, 
1ampalayam Post, 

R.K.Subrameniam, 
40. 	IajKanniah Naidu 

Driver '1 Spi. 
09 

ey tret, 

t 	go4rj 
4 red 

thIa Gounder. 
tver, 

, Sukkan Thotten, 
..' APPLICANTS.. 
.. 
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P,Palanieppan, 
403 	S/o Pongia Gounder, 

Retired., Shunter, 
S,No.40191  85, Govindampalayam, 
Al8mpalayarn P.O., Erode, 

K.Nel].ethambi, 	 51.No.3B4 to 404 are 
s/. V.Kumaresarny, P€tired,, 	applicants in fl.A.61/93 

404. 	Guard, 5.No.15?21, 
1/2 E.st Street, Flernoa.'), 
Ercde-P. 	 - 

P.S.Krishnan, 
S/a Subramania Iyer, 
Retired., Guard 

'S.No.11723, 1/500, 
Chathapuram P.O., 
Kaipathy, Palghat•-678 603. 

A.raghavan S/s C.Appos, 
Retired., 1river 'Ct. 

,No,4105, A1anga 	i10 
0lavakkt, Palghat-tilfl 002-. 

vdney tjt  1e!1f, 
fe H.V.D,'flei.l., 
Retired., Driver 131, 

tw...- PT1 10361, 
CBDSVIri-. R.binsnn Rsad, 
Palghat-678 014, 

V. Ptrumugh an, 
A II 	S/s Ayyapoan, Retir1., 

Driver 'B', S.N..2136, 
Prasenth1, Sree Sathya Sal 
Naar, Kal].ekulanqara P.O., 
Palqhet-6?8 009. 

R,Palaniappan,. 
43 0 	S/a Rangasuamy, Retired Guard 

'C' S.N..1791,.,' 
Sha,ini Nivas House W9.36/664'1 
Atlangsdé, Olavekkot, 
°alghat-678 002. 

4101 
 •P.Krishnankutty, 

S/a Cheriathu, Retired., 
Guard 'C', S.Nc.6093, 
Peoinjakkure House, 

- 	P.O. R!a1ur,'viR.Lakk3di 
- 	- 679 -302. 

K V .Ramana than, 
S/s K.V.Visuanatha Iyer, 
Retired,, Guard 'i'm 
S.Nr.135G2, 2/137, 
New Kalpathy P.O., 

V.Ka1Pathv P819h8t-6?8 003. 

411 

APPLICANT S 



e. 54 •, 
K.8elakrjshnan Nair, 

420. .54 T.Govind8n Nair, Driver 
'6, S.No,P 749. 0  
Thekkumcher.od P.O., 
Vadekkum lengalern, 
vie. 'ittappelam, PalQhet DIst. 

.K.Ramachendran, S/o Kannar, 
421. Retired, Guard tAT 

S..No•, 7192, Alarigod House. 
Olavekkot, Palghat-.7 0fl' 

K.Balati, S/c Kaniten, 
422 	fir 	Guard .'A 

S.1..61212  Sri Nare'anjj 
Nllaysm, Alangod, 
Olavakkot P.O., Paighat- - 

678 002. 

C.Krishnan, S/c Chupr, 
423 	Retired Asst, Guard, 

S.No,5333, Kalathj1Ho;, o 
Alangodé, Olavakkot P.O., 
Palghat_.678 002. 

R.Krishnan, .No.676i 
424, A 

	

	
, 

sst•, Guard., Ramclan, 
Krishna Nlvas, Alanqod, 
Olavakküt- P.O., PIghf. 

C.J.Coeiho, S/p F.Coelho, 
425 	Retjr, Guard 'A 5131. 

S.Nr.14493, Chinnmnie1 Strept., 
Noorabad, rodar1us_641 023, 
Cojinbetore Djst. 

K.Dhanashu, 
S/u K.il.K.Gangaiya, Retired 

426. Driver 'A' S.No,P 66049  
147/A Anthonipuram P.O. 
Suremngelam...635 005 
Salem. 

K.mayan; S/c Kandu, 	 Sl.Nd,405 to 427 are 
427. Retired-., Guard(S), . 	. 	applicants in 0.4.62/.930  

S.No.12189 Kozhanottjl House, 
Atnirked, P.O.tandhjsoj8  Saden, P e 	c hat. 

o ErCRnqsiy 
,, Shun'ter  
1 4 

Street s  
... APPLICANTS. 
. .Contd,/— 



I. 

M.Krishnan, 

412 . 	
flayendy, RetireS., 

: Drjver'A' Spi., 
S,No. r 1871, ••. 
tSei Niva' Thekkeprarnbu 
Puduppaiyanem P.O., 
Peighat-678 733. 

T,P.8eiakrihnan rlair, 
41361 5/. C.Sekharan NaIr, 

Retired., Guard tT  
S.No,10525, 1lootet Hus, 
Iankurlssi P.O., iia. 
Merkerai, Peighat-67C67. 

K.P1. Kunchu, 

414 	s/a Mani.cken, Retired., 
Drive!' 181, 

0 446t, 
Kailinga]. House, 
Paruthjuii'j P.O;.. 
Peighat-578 573, 

P.Reghavrkutty, 
415. 	5/n V.Pedrnaiiahh'n IElt 

Retired., Driver 	ZJPJ., 

5,No, p 6977, 
Sarayl, Pudussery P.O., 

I 	Pa1ght673 007, 

V .K.Rrieirishrn, 
416. 

	

	5/o K.Sankaren Neir, 
Retired,, river 'A", 
.N.,P 7791, Arupuzha 
Cheruvathur House, Peril 0.0. 
Pa1ghat678 612. 

K.P.Krishnan, 
417 	Sankaran Nair, Retired., 

Guard 1E3', 5.No.6766, 
Venkatesuara 113am;  
P.O.Pampadi, Via, Tiruviicaia, 
Trjchur Djstrjct-690 597'. 

K.Vasu, S/c Kunjunny, 
Retired,, 1i,i.thu.nte: ''3', 
5.N., P 5301, Venkalathodi, 
Ilelepurém, 01avkkot P.O., 
Pelghat-67J 002. 

R.Koppan, S/c Reman, 
Retired, Driver 	', 
5.No.P 5248, 
Kekkarankunnath House, 
Kakkanni P0., NS.S.Engg. 

.,Coilegè, ralghat-678 008. ... -APPLICANTS. 
.Contd, 

A 
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• 	. 	N.Sengodan, 
429, 	S/t, Nenjeppe Gounder, 

Retired. Shunter, 
Loco S,No. F 5250, 
East Thoti ipaleysm, 
Door No.431,'Kadachenur Uil1eqr 
Pallipalayam—C. 

'J.Perumal I. 

430 	Venkatasamy NAidU, 
Retired, Goods Driver s  
S.Nu. V 12, D.No.91 C, 
Leighbezeer, $urémangsim 
ham Roed, Salem—i. 

V.Kurnaraseriiy, S/a Jelapp 

431 	Gounder, etired, Shunt:r13 t , 
5,No. P 4433k  
Alarnpalaysm Post, Frode-6. 

S,Velappan, S/o Se!-.ncdo 

432 	Gourder, Retired, Shuri/ 
Locc, S.N. P42929  7/.-1U, 

'Puliamarathu House, 
Gsvir.danpaiayam, 

181ip21ayam P•C•, Lrode-3. 

P.Kalandai Gdunder, 
433 	Sb Palani fctjridcr, Reti'cd.., 

Firemen 81  3.No.P 5E621  

Nadérmudu, rocit3-2. 

LSengocia Gounder, 
43, 

	

	5/a  hlarimuthu tounder, 
Retired., Firemen A, 
&.NoP 5041, Alempa.ayam, 
Pudupelsyam, Periakadu, 
Pallipeieyam, Erode-6. 

S.Veredharaja huddler, 
435, 	S/a Sunder Mudaliar, 

Retired., Assistant/Diesel, 
S.No. PTJ 101581  104/0 
Railway Colony,. Erode-2. 

ounder, 

(t Rai ljU 
y coID211T 

E:oJe-2. 

:1:IthJY  
SNo,. 1,66, 5, Rajji's t et,
Ab .. APPLICANTS 

. . .Cnntd./— 
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. 	P,t\.Balekrjshnan Nnir, 

43 	S,o Reman Piii8., Retired,, 
Guard, 'No,6966, 
Mengaleth House,. 
Nedungcittor, Shoranur, 
Pjn-679 121. 

K. Nr eyanan, 
439 	S/O K.Unnaman, Retired., 

DrivertAf, 5.No.92E, 
Karamanna H3J6e. 
Vadane'nkurussi, P.O., 
Vedenam Iurussi, vid.. 
Shoranur-1.. 

M,Chinnan, S/c Ramri, 
440 	Retired., Asst. 1.urd, 

S.No.7040, Menichithàdi HOLse, 
Nedungotur, Sh.renur—i, 

T.Velukutty, Sb 	.ryenri 
441 	'Retired.., Driver'B', 

S,N.,P S775, Thuvvakkettt). 
House, Nêdungottc'r,  
Shoranur-1, Palghet Cisric.. 

K.V..Gopinethen, S/c Kurnaran, 	Sl.No.428 td 442 are 
Retired., Asst. G'jerc, 	 ppijcants in OJ.63/934  
S.Nn.15447, Kallozhi Vattat.hdi 
House, PeuthiprR, Shcrrtr - 

679 121. 

R.Balarama,n, 
S/c K.Rejemannar Naidu, 
Retired., Driver 1A' Special, 
.No.P 4660, Sastri Nagar, 

Railway Colony P.O., 
Erode. 

V. Achuthan, 
4440 	5/0 Venketaraman, Retired,, 

Driver 14t, S.No.8221, 
Railway Cr'lony, Erode, 

t.T.Heuett, S/c A.Pi.Heuett, 
445.Retired., Driver 'A' SpecIal, 

S.No, p 2942, 278—H—T'pe, 
Railway Colony, Ernde- 

638 OOZ. 

rl.Chellappan, 
44, 	5I0 .Muthusamv Gounder, 	 1!' 

Retired, Driver'B' 	 . 
S,No,P 5774, 31., 
Thiruchengeodu Road, 
Pellipalaysm, Erode.. 	 ,.:. APPLICANTS. 

...Contd../— 



.,..•. 	 .;•-• 	,• 	 •• 	 •. 	- 	- 	.,.. .- 	-• 

I. 57 •• 

1. D.D,Roz.9rie, 

	

S/o P.D.,Rozario
447. 	

, 	 •• 
Retired.)  Drivr tAt 
Specie', S.No.P 3029, 
30 A, Sastri Nagar, 
Erode. 

K.Marimuthu, 
S/o Karuppanna Gounder, 
R'3tired, Driver 
S.No. p 5333, £.369  
Kipalayan, 
Pnnadurai Street, Ero. 

K1Palaniappan, 
S/a Keruppannan, fletired.., 

Assistant Guard, 5,No.?E554  
9 Sadayan Palcyam Road. 
SasthriNagar, Erode. 

V,Rarnesamy, 
S/n Velappe GOurder, 

. 	Retired., Loco Shunter, 
S,No.4919, Pallipalayent, 
A1ampal8em,P.O., Ede. 

P. KandaEarny, 

451 	5/3 Paramasiva Gounder, 
Retireu., Shunter, 
S.No.P 9405, Nc,422, 
larnpa1yarn, Pallipaieyarn, 

Erode. 

. C.Palaniappan, 

	

452 	Chinnathambi, Retired., 
Shunter, S,No,43791  

East Thollipalayam, 
S.P.B.Mill Colony, 
Erode. 

M.Dakshinemoorthy, 

	

453 	5/0 Ilanickam RetibU., 
Driver 1 61

1  1. do. p 9511 9  

Kumaramanqalem 
Thuthiputtu, Pin.-635 811. 
Anibur (N.A.A.Dist). 

N.Belakrishnan, 
Sb 11,Narasimhan, Retired., 

tAt 
V 

S.No.12519, 
Flat, 

t( G'te1la)r5a 
( 	S.GoeL 

5 ' 
..• APPLICMJTS 

.Contd../— 

. Retired., 
d,. S.No.14673, 
treet, 

Raj1ja,' Coloriy P .O. 
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P.S.Sanjeeva Rao, 

456 	/° P.N.Sarvothme Rae, 
Retiredv, Guard 'A' Specie.1, 
5,No,12522,, 6.30, 
Housing Unit, Periy3r Nagar, 
Erode-638 001. 

A.S.F'bdul Jabbar, 
457, Since deceased by Legal Reprsentetive, 

Smt.Heerajan, 67, 
Kovalath Street, Teachers Cr''y. 
ERODE — Il. 

R,Narasirnhar, 

458 

	

	N.Rengassmy Nz'id, 
Retired., Driver 
S.. P6978, Shestri Neqar1, 
Kamaraj Street, Erode. 

R.Thangevelu, 
S/o P.Rengcserny, Retiio13, 
Guard 'A-', S,No.1J918. 
498, Agrahera Street. 
Erode-638 001. 

460. 

46t. 

462, 

463,' 

K. Paleniappen, 
S/c Kandappa (.ounder, 
Retired., Driver 
S.No. PTJ 10070, Dr.No.10/M. 
KR-PD Rod, Kerunkarn Mec:, 
PellipaJeysm, Erode--638 G&. 

JarnE!3, /o  

Retired., Driver 'I' Spl. 
5.NCz. P 2819, 8/13, Joe' 
Rangam Palayem Post, 
Erode-638 009. 

A. Karuppannan, 
S/c AppEji Gounder, Retired., 
Shunter, S.No. p 5121, 
0dapplii, Pallipaleysm, 
Erode-6. 

N.Senqodan, S/c Nails Gounder, 
Retired,, Shunter, S.No. P 5295, 
East Tholliya Paicyarn, 
Kadachanallur Post, 
Erode-6. 

'V 

Sl.Nos.443 to 463 are 
applicants in 0.A.64/93 

••. APPLICANTS 

-. . ,00ntd,/— 
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K.K.Krishns Iyer, 
464. 	S,'tJ K.Krihna Iyer, 

Retired., Guari/A Spi, 
S.No.13745, Chembi \Jillage 
P.O., K.tteyi, Palakkad, 
Pin 678 572. 

ri ,Veemban, 

	

465. 	5/0 M.Nakelan, Retired., 
L.co Shunter, S.M.P 5329 9  
FiullathodY House, 
Xarianc.jode,P.0 Kott'y 
Palekkad Djstriit. 

C,Gangadharafl Nair, 

	

466., 	S/o K.Kurihan Nambiar, 
Retired,, Assjstant Gu3:i, 

S.No.1864, Lakshmi Nivost  

P.O .Pethiperiyir8rn, 
Peighat, Pin-67 ?33• 

G,Parasurarnafl. 

	

467. 	5/c P.Gopa]. Pilla!, 
Retited., Driver 'B', 
S,No,P 3067, 
Reyappan Street, P.tl. 
Thahameflge1em, laighat- 

678 102. 

C • Naroyanan, 
5/c A,Chentu, Retired., 

	

468, 	Driver A', S.N.P 7479 9  
'Leela Nivas', P.O. 
Pudupperiyaram, 
Palghat-678 733. 

X,Raghavan, 
S/c Ii.Krishnan, 

	

469. 	Retired., Driver 
Spi. 5..No. P 24009  
iiuiiarithodi House, 
Karimgode, P.O. 
(Kottayi, Pa1ghat67 572). 

P.K.Sivasaflkarafl, 

	

47r. 	5/a  P.C.Krishnan, Retired., 
Guard, S.No.141080  
p4huku1angara, 
ONaefl8 House, .PO p  

6420 

ç •  
c ( S4hldambEI?.am, 

5/6 SRbapQI Pillai, 
Re tir.Pd.,6Jrd S.N.14117, 

Lalapet P.O., Ra 
\' jriôhy D.isete j  Tarnil Nedt.., 
"•\ì6.ci)L. 	 • 	 ..• APPLICANTS 

. .. Co ntd. t 



S. 

T.R.Unnikrishflefl Nambie, 
472. Sb Reman Nembiar, Retired., 

Guerd 1Bm 5.Ns,9791 
Abhilsh, Ravipuram 
Kochi—I. 

473 	
U/o L8t9 K.Balakrishne Menon, 
K.V.Sarásuathi mma, 

Retired., Driver, 
S,No,P 3512, Kallazhi House, 
Pudussery, Cheruthuruth',. 

A.Kunhikrisneii
,No,464 to 474 	are 

S/c P,K.Senkaran 	jr, 	
i.plicants In 0..65/93. 

Retired., tAT Greds 	d U1, 
S.Ns.9615, Krishrvi Vi!ia P.01, 
Peruthipulli, Paighat. 

475 A.t'larimuthu, 
5/. 1.P.ngamuthu Naic.k, 
9etired, 'A' Spi., 
5.No, P 3574, I0, 
Dhanalakshrni I1lai, 
Kumaran Street, 
Kavungal Pelsyam, Endo- 

476 t1,Natesen, 
S/a futhusamy Counder, 
Retired, Dive 	tAT Spi... 
S.N.. p 43691  P.L. 1612, 
I.C.Poltce Quarters, 
DhaflcJdndhiri 
Pondicherry. 

4771. G.KJ'bdu1 Sathat, 
5/0 G.Khader Badsha Sahib, 
Retired Guard 'A' Spi. 
S.N.. 11786, 17 Syed 
Jelal Khan Street, Fort, 
Salem, Pin 636 001, 

478, R,Ramasainy, 
5/.Chinnakesayafl, Retired., 
Driver 100 S.No. J/1"l 1297, 
176, MandBpe Veethi, 
Erode—I. 

479. M.Ibrahim Khan, 
S/c E. Mohamed Khan, 
Retjrd., 	A' DrIver  ', 
S.Ns. P 30289  L 249, 
5hem.stad M nzii, Perear Naçar, 
Er.de-1. 	 , APPLiCANTS 

, Contd,/ 

S 



L.Marudappan 
5/c L:kshmaniri, 7 Retired., 
Die'el hunter S,No.V85, 
93, Th.ru V.K.Street, 
Kollampelayem, Erode-2 

f.David, $/ D.Gabriel, 
Retired., Driver 'A' grade, 

P 229, 223, 
Sesthri Nagar, Sedan 
Palayam Road, Erode.-2. 

C,ubrananian, 
S/o A Cninrrepperi 
Retired., Guard sb', 
Spi., S.No, 12327, Plot 31. 
16th Averue, Gan6 N39, 
Ambathur, Madra-600 053. 

C.Arokiasarny, 
s10 P,Chinnappari, Petivd. )  
Driv9r 'A' S,Nc. P 295, 
D.No.77, New Street, 
Eroe-1. 

K.Palaniappa!i, 
S/a Kaappa Giunder, 
Retired., Driver 'A', 
S.Nr. P 7882. 
Alava Gounder Kdu, 
Manienr, Salem—I0. 

45, C.Rengasamy, Sf. R.Chinriasamy 
Retired., Driver 1A' Spi. 
S.N. p 28319  32 9  
Gho6sethottem, Uclumalpet, 
Pjn-642 126, 

486. S.Abdul Kareem, 
&/o Shaik Jemaludeeri, 
Retired., Driver tAt Spi. 
SNo. P 28251  30 Burrah 
SahileStreet., Mount Road, 
Tladras-2. 

487. R,N.Govindarajalu, 	 Sl,No.475 to 487 are 
s/c R.Narayanasamy Naidu, 	applicants in 	t 0..66/93. 
et-ired., Driver 'A' Spi. ,  

( c• 
8. 	Rajan1ckam, 

\J90 Late4&.Anthonysamy, 
00 	 lOt, 

S.No.),3105, D.Nc.61, 
. 	atri_Klagar;  Pillayar hriil 
' 	 Erode. .... APPLICANTS. 

..Ccntd.!— 



K 

.62.,. 

Kanrwn1, 
W 1r 	yse K b SiflQOdafl 
Retired., Driver 'A Spi. 
S.No. p 6826, 
flaliqai Natesefl Stores, 
N3dar Medu, Poontht_'rai Road, 
Erode. 

490. A.pyalakshmi, 
J,'o Late P.ngamuthu, 
Retired.1  Drivef Ijt 

' ' 

	

	3.No.P 204, Nc.??. 
Pilli>'ar Koil Strer,t, 
S8ngliandapuram, 
Tiruchireppelll. 

491'. GJhilefldsrn, 
UI0 Late T.Covinda1i, Retirc1., 
Driver '' Spi., S.No,F 46E5, 
No v 74, \iandikarflth0ttBrn, 
Kol] arnpalayam, Eiooe-2. 

492.1 
 R..Jaya, U/n Late V. 

Ramaiin?arn, Retired., 
Driver 

p 3789 0  ED 2E 
tHI Type,  Railway Colony, 
Erode. 

493. 

494.•  

Dhenalakshmi, 
J:/  Lpte S,K.S&v'aprkesE', 
Retired,, Driver 
Spi.. S.No,P 2895, 
ED 352 B, Railway Colony P.C., 
Erode.' 

'Parvathi S 8kthive1, 
U/n Late M. SakthiVel, Retired., 
Diesel Assistantp 
S.No. JIM 648, 422 H 
Railway Colony, Erode. 

495 1. Nellammal, 
4/0 Late C.'Tholasiappefl, 
Retired., Driver tCI 

S.No. p 6579, 291  

Kumaran Street, 
Kbllampalaya, Erode, rfl  

496. K,Lskahmi, 
U/c Late K.Raja, Retirec4.1, 

Driver IC't, S.Mo. 'J 22, 
212 F Railway' Colony, 
Erode. 

APPLICANTS. 

S 

It 



,. 63 .. 

497, SarTIpoornam, 
W.I/o Late PArumughern, 
Retired., Driver IAt, 

J/M 818, 
ED 194 D. Railway Colony, 
Erode, 

498. S..Geeja Be! 
J'/o ..ate M,ariesan, 
Driver 1 A' Spi., 
S.No. P 28941  D.Na.16, 
Lenin Street Church Ned., 
Railway Colony P.r., 
Erode, 

Pappa, 
Late K.Krishnan, 

Retired., Driver •TC1, 

S,No, p 945, 
Mooppanar Street, 
Old Süramangalc.in, 
Sqlern-636 005,. 

PaM.RIOki83amy, 
S/c R.Nuthu, Retirod,, 
Driver 141 Spi.,, 
S.No. P 171819  No.752, 
5th Main, 8th Cross, 
M.C..Layout, Vijayanaar, 
Bangelnre-40, 

501. •N.Plarappa Dasay, 
S/o Narayane Dsary 
flatired., Driver 1 81 , 

- S:No,P 11083, J3/48, 
Peria Vc1agampatti, 
Vie., Danishpet R.S., 
OmaL.ur T.K., Salem District, 

l6 Mc'488 to 499 are 
3pp[cfrlt) 41 0.A,67/93. 

502. Pushpavalli, 
1i/o Late V.R.VeJumy;  Retired., 
Diesel Assistant, 
S.No%  J/M 1242 9  D.No.64, 
Vavooce Street, 
Kollampalayem, Erode.-2. 

503., M.Kannian, 
5/0 K.S,Madhalaiynuhu,, 

Driver iBI, 
D.No.i Ff3 

r'rce men Colony. 
:• 	çusm, T±ruppur. 

504 	P 

	

Yo 	Retired,, 
t 0 • w., u8F '-iLir/I 	 .0. ') 1l') j  

1/.ø 	0 - Colony, 
\ rlands, 

.... 	PLICANTS 
. . .Cond. I- 
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55•  A.Krishnaswamy Naidu, 

S/e N.rumariatha Naidu. 
Retired., 6pi. Grade Guard, 
S.No.14310, Kendampathy Pt3t, 
Selem-636 005, 

506, P.K.1ucha, 
W/n K.(1.Paramsusren, 
Retired., Driver 'C', 
S,No.P 4800, ED 397 B, 
Railuy Colony P.O., 
Erode-2, 

507. P.D.Raman, 
5/. A..Paththorane lyer, 
Retired., Gu8rd 1 9', 
S.Nc.15243, DhanelakshmL.!ltn, 
Upstairs, Near Temple 
Subramania Nager, elen5q  

508. K. S • George, 
5/c K,Simpson, Retird.. 
Pa.csenger Guard, 
S.No.13413, Plot No,42 
douse N..157 I, 
Th5 ruvakav&r:danur, 
Selem-.6.36 005. 

,Venkatewaraff, 
.5/o N.RRm1rirth€!m, Reirid, 
Guard 'k', 5No 15853. 
5/137, ?'rdhkr 
Jagir P'mmapaleyam P.O., 
Salem—S, 

CJongia Gounder, 
S'/o Chinr,appa Gounder, 
Retired,, L.cc Shunter, 
S.N... P 4374, Paris 1ottur, 
JagirAmmapa1ayam P.O., 
Salem-2. 

K.S.Somasundaram, 
5/c KsK.Subha Rathinam Iyer, 
Retired Luard 'Pt' Spi, 
S.N..6711, No.75, 
liinayakar Koil 3rd Street, 
Noolapalayem, Erode-2. 

Julie, w/o Late S.Baggye8amyt  
Retired. Driver 'A 	., 

3261, 3/1 South Ukkedirn)  
Coimbatore, 

K.Kandasamy, S/a Kal'L!ppar;ner, 
Retireá., Psaistant Guard, 
5. No.161 £3, Odalklr1ethuputhur, 
Ramedevam P.O., Ramadevan Village, 
via,Kandanpelayarn, Namakke], Taluk, 
Salem District. S ...,'  PPL:ICANTS 

.Contd. /— 
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514. S .Kcsalai Chandra, 
U/n T.S.Sw3minathan (late), 
Retired., Guard tAt Spi., 
S.No.7619, ED 353 A, 
Railuy Colony P.O., 
Erode-2. 

•P.Alamelu, 
/n Late M.Palaniappan, 

Retired., Driver 'P.' 
Spi. S.Nn,P 28931, 8 1R 
Jeeve Ncgir, Rengamppa\'rr :  
Erode-D, 

C.V.Narayanan, 
s/o C.SJ.Krishnan, Retired., 
Guard 'A' S.No.3283, 
Mythri, South 3ezar, 
Payyanrur. 

Srnt. R.K.Parvathi, 
U/a Late K.SeRanças';, 
Retired., Guard 'A  
S,No, EA 1124, Elayo 
Subremenic Nager, Saiem 

si;. V.Regupathy, 
S/c S.V

T 
ravel, Retired., 

Driver 	Spi,, C14 
Kannan Nagar, lJ0.C.Nagar 
Post, Th-hjavir-613 007. 

i..No.500 to 517 are 
£PpiiCCfltS ir, 0.A.68/93 

519,, R.19ahabookhan, 
S/c A.Rehimankhan, Recire'i., 
Driver '' Spi., 
S.No.P 3053, No.82 9  
Rengañagar, Surarnangalam, 
Salem-S. 

fl,Chinnu, S/o M.Mecheryp  
Retired., Driver 
S,No. P 2815, D,No..26, 
6th Oharma Nagar, 
Suramengalam, Salem-S. 

A,Abdul Wahab, 
S/c S.1i.Abdul Azeez, 
_Re-tired., Driver 'A' Spi., 

,-SNcIP,3691 Nn.101 £ 
1Kennedy.'N,agar, 
( HiohWayNar Road, 

( Suramen
-  

, aI 	Salem, 
F. 	 t•%• ;Pir-636 005. 
Iz 

• 	I: 
522. KYüsufM I , 
\. 	fo Khde'r/Mohiden Retired., 

S.No.P 2115, 
'32'Nehru'Street, Old 

urarnengalam, Selern-66 905, •• * .APPLICANTS 
.Lontd./- 
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523, f.Ramasamy, 
5/o Munusemy Retired., 
Shunter(Loco5, S4Ns.PTJ 111196, 
D.No.122, Peryar Steet- Old 
Suramangelam, Salem-S. 

i K,PalanI, S/n Kolendal, 
Retired., Loco Shunter, 
5•:N O .p 5256, s/eg 
Anna Nager,. Jagi.r Arnmapaleyarn1  
P.O., Salem-636 302. 

K.Govinieseny, 
Vc Kendasarny N8icker, 
Retired., Loco Shurer, 

S.No.P 9477, 
D,N9.21, Dhermancrr 
3rd Street, SsIem-. 

K.Ramak'riEhnan, S/c PKuppa'i, 
Retired., Dr1er 'P' Sri., 
S.No,P 2764, 6/85, 
Lakahumi 111am, Jagir 
mmapa1eyam P.O., alen-2. 

.Annama1i, 5/0 P. i'ithu, 
52 To Retired., Driver A' 

5.Nn. p 5192, 	.TJn/4, 
Pariyat Street, 0ld 
Suremange1Brr Salern-5. 

Periannan S., 

528.1 S/c S:ersryan, Rct.r€.c 
First. Fireman, S.No.P 745., 
15, 11.ar±..Bmnan Strt1  
Solam Pa11am, Salem-5. 

P,Subrarnani, 
s/ P1eni Gounder, Retired., 

529. Loo;Shunter 'B', 
5tJb. P 7455, ruler Street, 
Solampèllam, Salem-S. 

M.Arumugam 5/. I'larappe Gorider, 

530 	Retired., hunter 'B', 
' S.No. p 8078 9  A/65, Keel Stroet, 

Ariyagoundar Patti, 
Suremanqalam P.O., alen-5. 

11.Chellakennu, 
531. S/o 11unusamy, Retired., 

Loco Shunter 'B', 
S.No.P 79461  6 39 ;  beck ij f 
the Rem Theote, 
SuramCriqaiarn, 
Salem-5. 	 .•• A PPLICAIS!TS 

,Cotd./- 

I 



R.Thirumalei, 
541 	Re7reseflted by Lokansyaki 

as Guardian, 
S/o R..Reng,asamy Naidu, 
Retired., Driver 	Spi. 
S.N., p 2864, 2 A North 
Vellalsi Street, 
Pendamañgalam, Worivfr, 
T.Lruchy-.620- 003. 

M.Anthov, 
542, 	S/v L.fathajaimuti, 

Retired., Driver 
Spi. S.No.3030 9  Nu 510, 
Netai Road, Iiarapaiarr, 
Erode-2, 

- 	Savarinayeqain P, 
543 S/nrokjarn Recjred, 

Assitent Guard, 
S.Nn. 7122, tii.est 

sri ant ha pu r am, 
DindiQaj-6. 

A. I.'o.3S to 543 are applicants 
CJA.N.7O/93, 

V,Achtha Nair, 
5/,. P.Narayanan Vai' 
RetIred Guard '' Special, 
S.No.1628. 5/1584 tAnugrshl, 
P.sokepurar, Cauii0t-673 Cci. 

T,Kunhpnp, 
5/. Nat-ayenan Nambiar, 
Retired., Guard 1 8 1 . 
S,N.,630, 'Kuttiyil House, 
P.0.Ilelsdj_673 522, 

- 11.Viswanathan, 
546.. 5/0 K.Bclakrishnan Nair, 

Ratired., Guard tAt Spi. 
&,No.151640  H.No.114599, 
"Aswathill East Nadakavu., 
Cal icut-6. 

T.P.Padrnanabhan Nair, 
547, 	5/c T.J.Appu Nair, Retired.,, 

Guard 'A', S.Nc.1937, 
tisha ilañdir, P.O.11ankavu, 
Caljcut-673 007. 

K.Krishrrankutty Nair, 
54 • 	S/o'lJhnicjiathan •Nalr, 

r Rbtfa.-)'ru.ard 'El', 
S.Ns.i502Jadkkeyii Hou, 
P.O. .I.Eunremanc a1m, 
Calicut, 

\\:• 
-i 

'. 

ppLIcAr'rr5 
.Contc3,/-. 
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1P.3genathan, 

32 R.D.Ponniye, Retired 
• Driver 	IA', 	S.N,5551 V  

D.No.50,Iluniáppan Stet, 
I 

V  

Kichia1eyem P.O., 
V  

Salem-5. 
V 

V 	V A.Perumal, 
V 	 533, S/u B.HanUmafl 	Retired,, 

Loco Shunter 	B , V 

V S,N1. 	P 8079, 	131 	A, 
R'iiwy Colony,  

Salem-5.  
V RArnrresi, V 

V 

• 
S/u 	K.Raman, 	RetitV36., 

V V 

Driver 	fAt 	Spi. 	V 

V  S.No, .PTJ 	10057, 
A Ilasque Street, V 

V 

V Old Suremanqalarn, 	Saler V 

V 

Pjn-636 C05. 

i.Kandaswsmy, 
V 

535, S/c Vellalys GOuflier V 

Reti"ed., 	Psstt.LUari:  
V 5..Io.7246; 	Thjr'jrnagal Siret, 

V D.No.13, 	Bcciinaickan Pitt-, 
V 	 I Salem-5. 

V 	

V Yesoda, 
536, w•/. 	LeE T.S.Sripiver, 	

V 

Retired. 	Driver 	tAt  Spi. 
S,No. 	P 	e46, 	10 Nehru Stet. V 	 V 

V 

Old 5urananqi.arn, 	Saim-. 

V  3anaki Thailammal,, 	V jNn,5i8 to, 537 are 

537• till0 Late A Arjunen, 	Retired., applicants  in O.&. 
V  V 	Driver 	f.Bf ,5,N01P3O80, NO.69/93. 

4/248 V A,'Bharathi Nagar, 
agir Ammapelayam P.O., 

V  

Slem-2, V 

P.V.Pachamuthu, V 	

V 

538.1 Sb 	P.Uelusarny) 	Ratired,, 
I Guard 	'A' 	Spl., 	S.NSV,1223, 
I 386, SakthyVinayagar Koil 

V  Street,. P.onthurai 'Road, V 	 V 

V Er,de-2. 	
V 

V 

5391 
il.H.Gilhnoiy, 

V 

V S/o R.S.Gilho.ly, Retired, V 	V 	 if 
V 

Driver 	Pik, Spi., 	V  V 

S,No, 	P 2903, 	369 	V 
V 

Parai'attam, Alaqepurm,  
• Salem-16, 	 V V 

R.Venkatesan, V 

54 	. u/• A 0{.Rehgasary 	Retired.., 
V 	

V V 

tAt Driver 	Spi.,' 	.Wo, 	P 	052 9  
V 	Pl.t No.8/2, 	lInd Cross Street, V  

?rithi,ipskkam, Ambathoor, 
V 

APPLICANTS 

V 	• 
Iladras-53. 

iv" 	 • 

.•.,, 

V 	 • • ' V ' 	• 	 A 



.. 70 ,. 

" K.theppen, 
S/c Kelieppe Gounder, 

7• 	Retired Shunter tBt, 
S.N.P 453, D.No.110 
Rrupr u  Mele& near, 
peipess Road, 
Poonduraj Road, 
E:oe-.2, 

t.Zu1ekhebi, 
wf. Late 5.K.Syd Ann, 

558, Retjred, Driver 8 
5,No.P13 1012S, L,2881, 
Periyér Nagar, H.int 
Erode-636 001. 

S. ru nachalem, 
550. 	S/c A .Subje P Lii's!, 

Retired., Guard 1 .4 
Spi. S.No.895, D.Nc.7, 
New Street Lene, 
Tr..chirepaliy,  

560k 	S/U"P.SIThI.JSPIT'y; 

Driver SB', S.Nc.IJf7 
Nrtchipelayem, L.Puthur(P.0 
Erode.-538 002. 

C. 7asupethy, 
561 	51° T.Chinnesamy Desikei, 

Retired., Guard '1, 
S.N0e12152, 73, Kosameds Stre3t, 
Tiruvannernelei c•u., 
Tirüvenneneiei, NJ.District, 
Pjn-606 601. 

1.H.Abduirahimen, 
5/c' Nahamrned HussBifl, 

Retired., Driver 	', 
5.No,P 2294, Planrierkulsin, 
Near Indian OversEas Bank)  
Tiruchirappaiiy-620 020. 

K.Nstchimuthu, 
5/0 Keruppan, Retired., 
Fssistent Guard, 
5.No.7118, Perissamy House, 

.Y:i'emepuram, FIve R5o'd, 

G/0 M.treyajem, 
Gü.rd'..,(Retired), 

F'rui Iflam, 
Neçer, 

ulitsIei//Tiruchy-53104. 	 ... RPPLICAfTS 
...Contd./- 
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V.Rehevan Nair, 
5/c, Gvinden Nair, 
Retired., Brakesman, 
&.Nc,3024, Ragh6VB NIVBS, 
ChiremenQelam, P.O.Neduve, 
Pereppenangadi, Maieber. 

U. K. Bhe sker an, 
5/n U.K.Velu, Recred., 
Guard 'P' Spi., 5.Nc,.'162", 
Urpekendy House, P.C.T3nu-. 

-66 3(i2. 

K.C.Givinde t1  Nair, 

	

551. 	5/..C.Remen Nair, RetIrd., 
Driver 1 8 1 , 	7186, 
Edaveth House, 
P.O.ThalEkUlathur, 
Calicut 	673 317. 

K. f'.hendu kutty, 
5C2 	Sb K.Chekku, Retrcd, 1  

	

. 	Aest.Cuaid, S.Ns.i61, 
H 	Koyimakancy Hcus', 

P.O.Elgthur, C8J.1LU..- 

.Suhrcrreiian, 
S/u P,fucian, fetrei., 

	

'H 	Guard 'A' S,Niv GP .688, 
Neni:an 
Near Water lenk, 
P,O..Puftiyi, 'alc..t- 

673 C04. 

K.K.Parernesweran Nair, 

	

5541 	S/o P. K. Euaran Ncr, 
Retirea., Brakesman, 
5.Nn.1466, Kulenge:9, 
P.O.Lakkidi, Pclgh. 

A.Achuthen, 
S/r N.Kcudan Nair. 

	

555.i 	Retired., Guard, 
5.Nc. \J 144, Srevelsar, 
Tiankara P.O., Peghet 

67$ 613. 

S1.WrD.544 to 555 are 
appJLiccnts in O.F.71/93. 

5G. 
G • Je SaTTUflel, 
tL/fl Late C.Solsmcn, Rocirel., 
Fireman, S,No.P m819. 
DN.,37, S.K.C.Rsad, 
Sunampathi Nell Fceby 
Erode-538 009, . APPLICAN1S. 

... .Contd./- 



•• 	( r, L. • 

K.H.Rahime, 
W/. Late C.Nagasundara, 
Retited Diesel Assistant 
S,No 4 J/f1 497, 30, Nohrutret, 
Old Sjramsn.alam, Salern-5. 

K'-ishnarnmel, - 
U/s Late Kothan, 
Retired,, r.ssistant ruard, 
5.No.605, D.No,5, fleeeh 
Stree€, Old Surannclt, 
Salem—j. 

Cateerene, 
U/c, Late D.K.Pcte 
Retired., Driver IPI, 

Speôial, S.No..P 1796, 
130 A Fnthoniepuram, 
Suramanalam, 531cm. 

N. c.p alasamy, 
5/. FIareyp.asamy R.ju1  

577 	Retired., Guard 
5.No,130flE, HG 338 f. 
HnjsIn6 Unit, 	ra.aqe', 
Trichy-620 01. 

N. Kuppn, 
S/c Narcyana Naiker, 

	

578, 	Retired,, Fireman, 
S.No. 94291  :/i62, 
Siv•ethpuram P.O.., 
Salem, Cin.636 307. 

PvindamrTe1 
W/o Late K.Arumugarn, 
Retired., II Firernrn, 
S.No.- PTJ 17449, 
Ammapalayem, Salem. 

Piarayee .bmmal, 

	

58O. 	
U/c Late R.Thangamuthu, 
Retired., Driver IBT Grade, 

9437, 60 Z, 33A, 
d. Erode-638 COg, 

VP 

\ired, 
z. 	S N ua ° 	tL* Nj arr, 

Erode 2' I 

onnusamy, 

313, 'J 'O 
ciepalavam I 

51,N.,571 to 579 are 
spplcants in 0J.73/93 

1.,APPLICNTS. 
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K.M.Devanathar, 
S/oP.t1eenakshisunderim, 

565. 	Retired., Guard 1I 

S.No,10438, No.222, 
Lenin Street, Railway Cclony 
P.O., Erodo-2. 

.John 

5 	
S/o.Laminathe Pii:lai, 
retired.)  Guard Spl., 
S.No.143261  No.25, 
5th Crass, Per3m2si0ir1, 
Llgudi, Ticny Disti..t 

pin-621 6)':. 

\.JSrjnivasen, 
5/c R.Venkatramc lyci, 
Retired Guarc' 	Spl. 
S.No.9456, No,id, 
Dr.Ambedkar Roady 
Bhuvaneswari Nacr, 
Caimbetorc. 

\J.(lerimuthu, 
568, 	S/o Venkattcnelam 

Retired., Driver 
S,Nr,P •40, Kaliikadii, 
Ornelur Pcst, Salem District. 

E.Periesamy, 	S/o £llppn 

565 ' Retired.. 	Asst. 	GuRrd. 
S.No.?545, 	Avinshi, 
Coimbatore District. 

K.Rayothama Re, 
.S/o K.Ku?pu Rec, 	Retired., 

5lNo556 to 570 are 
applicants in 0.1.72/53. 

5ü• 
Guard 	'A', 	5.No.10694, 
P1st No.BG, 	Flat 	Nc.93, 
Kalyan Nager, 	Sanjiva'fleddy 
Neger P.O., 	Hyderebad-500 038. 

K.U.Mohan, 
571. .S/o P.K.Varatharejalu, 

'A 	Spi. Retired,, Driver 
S.No.PTJ 10372, 	19/B, 
Mariemmankàil Street, 
Salem, 	Pjn-636 005. 

['1.Thangaraj, r 572, S/o CJ1anickern, 	Retire, ; 
Diesel Asjstpt, 
65/A 1ar1emmenko1l Siet, 
Salem-636 005, 

R.oriamma1, 
5+3. WI. 	Late 	P.Ivluru9asan, 	etiod., 

Gu are 	'C', 	S,No.16321, 	46, 
Pnna Street, 	Old Suramarigalam, 
Salem-5, . 	... 	APLJCFNTS. 

ii 



K.H.Rahima, 
W/. Late C.Nagasudte, 
Retired Diesel Assistant 
S,No.J/t'l 497, 30, Nehrutrcet, 
Old Sjramenalam, Salem-S. 

K'-ishnernmel, - 
WI. Late Kothan, 
Retired,, issistant guard, 
S.No1605, •D.No.5, rleiee.h 
Street, Old Suranencjli, 
Salem-j. 

Cateerene, 
'57j• 	W/o Late D.K.Pcte', 

Retired., Driver lPI 
Speãial, S.NoP I7YG, 
130 Fnthoniapuram, 
Suramangelam, Salcm. 

N.Gepalas6myq  
5/. tJareyep.asamy REjU, 

5''7 	Retired., Guard. 
S..No,130E', HG 338 
Hn,jsIn6 Unit, An.118 .iager, 
Trichy-620 015. 

N.Kuppr, 
5/c Narcyana Naiker, 

578, 	Retired,, Firemen, 
5,No, 942, 2/i62, 
5.ivethpuram P.O., 
Salem, in.636 307. 

 

 

Ivindernrna1 
W:/o  Late K.lrumugam, 
Retired., II Firem'n, 
S.No PTJ 17449, 
mmapelayam, Salem. 

YI'arayee Fimmal, 
U/O Late R,Thangamuthu, 

1"4"or 'B' Grade, 
60 Z, 354.9 
ode-638 009, 

nusarny, 
d '1', 
3, 30, 
iepelayam 

51,N.,571 to 579 are 
applicants in 0J.73/93 

• 

- 	 .-.. 	.. 	.: 
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K.M .Devanathar, 
Sb P.MeenakshisundarElm, 

565 	Retired., Guard 'A' Spi., 
S.No.10438, No.222, 
Lenin Stree€, Railway Cclony 
P.O., Erde-2. 

.John 
S/o A.Leniinathe Pillai, 
Retired. Guard Spl., 
S.No.14326, No.25, 
5th Crss,.Par3rnasi\pIr. 
Lelgudi, Tiichy Distiit 

pin-621 61 )' . 
V.Srinivasen, 
5/0 R,Uenkatrame lyol. 
Retired Guard 'A' Spi. 
S.No,9456, No,18, 
Dr.Ambedker oad, 
Bhuvaneswari Nac'r, 
Csirnbatorc. 

\J.[leri'iiuthu, 
568.; 	S/o Uenkattacnelam T., 

Retired., Driver 1 E.1 , 
S.Nc.P 9459, Kalilkadu, 
Omalur Pest, Salem Districts 

E.Periasamy, S/o Ell3ppn1  

56 	Retired.. Asst. Guard. 
S.No.'1545, AvinEshi, 
Coimbetore District, 

K.Ragothame Ra, 
570 	S/o 1K.Kupu Rac, Retired., 

Guard 'A', S.No.10694, 
P1st No.BG, Flat No.931  
Kalyan Nager, Sanjivafleddy 
Neger P.O., Hyderebad-500 038. 

KeU .ilohan, 
571. 	S/o P.K.iieratharejalu, 

Sp Retired,, Driver tAt 	i. 
S,No.PTJ 10372, 1:9/8, 

Mariemmankóil Street, 
Salem, Pin-636 005. 

Sl.No.556 to 570 are 
applicants in 

1vl.Thangaraj, 
572. 	/0 Cjlenickern, Retired,, 	

S 

Diesel Assistant, 	 .5 

65/A 1ar1emmenkoil Siet, 	 S 

5a.em-636 005, 

R,Moriamnìal, 	
.5 

73. W/. Late P.fvlurugessn, P.etixod., 
Guaril. 'C', S.No.16321, 46, 
Pnna Street, Old Suramai-igelam, 

s 	•,, PLJCANT5. Salem-5,  
..J3fltd./— 



$ISM.J8rIU

5904, 	

, 
W/o Late .fv1.Thenen,. 
Retired., Loco Shunter, 
S,Nr',P 81R3, 
tdhikcrimariamel House 
P.O.riyallur 	673 314. 

C.K.Velayudhan, 
591. Retired., 5hunt.er/HTS,  

luzhithottu Parembi, 
East of Cemethori fkced, 
Cochin - 1. 

S3.,fJo.589 & .590 are epplicente 
in Oj.76/93. 

P.1.Kumaran, 
sz. 	Retired., Driver, 

Southern Railway, 
Puzhakkal Hcuse 
Mudeppalore, (Vie) 
lethure, Paighet Disi-rict. 

Sl.p,591 & 592 are applicants 
in OI.."7/93 

M.Moses, 
R,tirer1 'C' Grü/G'j'c/t?L. 
Methai College, 
Memrneth Vayel, 
Pattath3tlam, Qui],uti. 

- 	V,P.rjunan, 
Rotjre$,, Driver tBf/QLN. 

. Kermalayct, 
Pattathenam, Quilon. 

P.Mercita 
J/o Late hri Dominic Sebestian, 
Retired., Driver !.h'/QLJ..., 
Pethen Parambe, 
Near Tr3nsprrt Office, 
Quilon 

M.K,Ganesafl, 
s/s M.N.Krishnemorarthy, 
29, Ramanujem Street, 
Kall'jkuzhi, Trjcy.-2C, 
Retired Guará/Special Gra, 
Southern Railway. 

M.MoSeThangepray38'emp 
5/0 Michel, 2 k/4-13, 
First Street, 
Anai Nager, Malligaipurarn 

hy-1., Retired Drivei •' 
Railway. 

(4f Sj

u  

f 	•. 

597. 

3. 

nbrwse, 
liottam, 
Jim. Trichy, 
rljard/Special 1 Grade, 
Railway. 

5l.No.593 to 595 are 
applicants in 0J9703. 

1PPLICANTS. 
. .Cofltd./— 



K.Raman,S/.Chndu, 

	

563. 	Retired,, F1rst Firuman, 
S.No, p 7147, 'Vakeeri 
Ileethal House, P.O.-, 
Peleth, (vie')Kakkodi, 
Pin - 613 611. 

	

. 	1rs.8.Seroj1n1,tj
5A4

/0 Lati j1 ,K,Fi;.edicchciam, 

11d Nidamangeia, 	'. 	i1...,No,58O to 584 are 

Nidemangeleffi P..O0 	 pplicartS in 0..F,74/93.. 

L.Vasudeve, Nair, 
. 	•.S,/s N.Copelan Nir, Ret1ri. 

G4Jard 'h', S,Nn,719 
H %oIhal8yam', C/c otatien 

-Nester, Vaniyamla13ri 
f1albpurarr, Djat.rirt, 
Ptn - 679 339.' 

M.Kutty Plalu, 

58tZ 	S/ LE'te N.R.Senkaran, 
Retired., Diiyot, 
S.No5707, Nedathil House,. 
Erernl1drn Vcyal, P.O. 

	

. 	Frakkinar, Kozhikode, 
Pin 	$3 028 (Staff 	'73 

. • 	. 	(1.5chuthan Nair, 
5r 	.5/. N.Krithnan Nair, 

Retired.,.Guard IFs',. 
Kariyatkuni House,' 
Nar.akode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

- K.N.Sankunni,Nenon, 
S/n V.Madhava Menori, 

k' Retired.., Driver ',: 
S.Np. 6966, Rohini'Yihar, 
P.O.Chettipédi, Pjn-676 319, 
Parappanangadi, Malapurem 

DIstrict. 

P. Ku tt app an, 
5/. P.Reneri, Retired., 
Fireman 'R', 5,Nn.P '5177, 
P.kkadavath House, 
P.O.Friyal1ur, 
Calicut. 

589. 

S1.No.585 to 588 are 
applicants in OJ.75/93. 

-i;... .PPLICRNTS. 



E.Abdul Rezak, 
S/a Mohmed Esuf?, 
55, moolekollal Street, 
Tenn'jr Pact, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway, 

I. Innesimuthu, 
5/o Inresimuthu, 
Kalkothenjr Villige, 
Purothavkudj Post.-621 33 
Ilnga KLchl, Trichy D5.t:ic 
Retired Driver! B I;raa, 
S.uthern Rai1iay. 

S,Ruben Gregory, 

	

603. 	S/o D.T.?.SundaIarT P111, 
5/A, Convnt Fjad, 
Contonement, Trichv-1 
Retired Guard/Spec 	Crace 
Southern Railway, 

rl.Kareem Baig, 

	

61O. 	S/a V.Piunveer BEiq, 
Np,13, Perisiorer stlept, 
K4apet, Trichi-1, 
Retired Guard,'A Grade, 
southern Railway. 

!.Antnnisarny, 
S/a S.Doraiseml Piili, 
7-B•, let Street, 

Thichy-1. Oetired Driver, 
B Grade, Southern Railway. 

T.R.Ethirejan, 

	

612. 	5/. Thiruvengadathan, 
53, North Chithre'Stree, 
Srirangem, Trichy-15, 
Retired Passenger Guard, 
Southern Rej1w8.. 

K. .Raghevasirnhan, 
13. 	S/a C.P'nanthacharier, 

1, South Devi Street, 
Ranoe.ngar, Srirangam, 
Trio -6, Retired Guerd/ 

Southern Railway, 

6 4;J ( S/1 I: Su)j4nien, 

( 	Pl(.tNc,5? cflaimanevei Street, ' 	-r • i 	( 	Tyy.eppa N g 11, richy-2 i 

	

10 	Re€3.?a)sap'nge' Guard, 
.tSjherrj 

J / 

JG 

ØS APPLICT4NTS. 
.5 
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V.Subramanian 
5/c E."enkatraman, 
21, Thondaman Colony,. 
llet3r Factory Road, 
K.K.Nagar Post, 
Trichy-21 Retired 
Passenger Guard, 
,Railway. 

.lntony, 
600, 	Sb Sovrimuthu Pil1ai 

41, Ml15.yputani, 
Main Rad Trichy-1, 
Retired., Shunter 	C:te, 
Southern Railway. 

R.Gopalan, 

601 	
5/b D.Raiacharidran 
125, M.9riammar, Koil Siet., 
Pcnmalipatty, fo1dan Roc', 
.Trichy-4. Retired. 
Pdssenger GuRrd, Southern 
Railway, 

662,  

60,  

604 

1.K.Stinivsan, 
/o TU.Krish . 	nsern>', - 

131, East Chittra Street, 
freham P.O., Trichy, 

RetireoGjad/recil 
lrade, Southern Railway. 

R,.lagarsamy, 
5/0 Rengasamv Naidu, 
32.8/B, Railway Colony, 
Trichy-20, Retired Lsco 
Shunter 'B' Grcde, 
Southern 'Railway 
(Trichy. Djjsjon), 

!1,Issae Chelliah, 
S/c S.flanue:L(late), 
Reti"ed 'A' Giede Guard, 
Southern Railway, 19, 
Keela K.sa Street, 
Beemanager, Trichy-1. 

S.h1.Kasim, . 
.5/c Sheik Masthan, 
39/8/17-E, .Innarnthar 
Thoppu;. Tennur Post, 
Trichy-179  Retired Driver, 
AGrade,..SOuth?•1•n Railway. 

11.Sundarem, S/a Naqe. P1iai., 
General 	ear Strei., 

Tenñur. Post, Trictiy-17, 
Retired Orivet/e G.ede, 
Southern Railway. 

. 	. 

I 

/ 

. .. 	APPL 	CM NTS 
:,•,cj•/_ 
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S,Krishnen,' 
5/0 T.E.Sararigspefli Naidti, 

	

623.. 	61 t-gr.vathi Ammen Koil Street, 
SriranQam, Trichy-69  
Reti'ed Guerd/9,  Special Gr'ade, 
Southern Railway. 

T.'J.Naganathan, 
136 2  North Chithirsi 

	

524. 	st:eet; Sriangam, 
Tichy-6 Retired, 
Guard/h pecial Grade s  
Southern Railway. 

R.Nareyanasemy, 
187, Chitrai Street, 

	

625. 	Sr.rangam, Trichy-6 
Retired Guard/B GrLlde, 
Southern Rai1iay. 

K.N,Subrarnani8fl, 

	

626 	North Chithirai S'ree 
Srirangarn, Trichy-
Retired Gua'd/P. Gi:ade 
Southern Railway. 

L-,M,Rangenahan, 

	

627 	&/o :T.L&chumaflafl7  
719  •Kandi Street, 
Srirargan, TrJ.ciy-
Retirød U,uard/B Grade, 
Snuthrp Railway. 

5.fl.Yamunachari, 

	

23 	S / T.Reflga51amy That.hac!1..t:., 
3, Uest Uttra St±eet, 

Sriranyem, Trichy-6, 
Rb'tired Guerd/A grade, 
SciikIivti RailtJay. 

S. Ueer app 
S/oG.Soundarara Pillei, 
143, Main Road, 
Sángiliandapurarn, 
Trichy_1.Retired Driver/ 
A 5pecial, Southern Railway. 

• 	A.N.Jaseph, S/c A.Aibrobe, 

	

630 	Nn,18 Pc,ttakàra S€reet, -- -- 	
ral, Trichy-1. 
• uard/ 

ailwa, 

Z( 	 asamy, 

	

iç 	S,Pt4 PIilai, 
5.k 11 d street, 

L 	 , 	T ich y-  1. 

Rai1', 



'.77.. 

R.Jiswerethan, 
S/e N.R.Redhekrishnefl, 

	

615. 	5....f 	Satha Street, 
BalajiNiveS, Ayyappe Nsqar, 
Triciy-21., Retired Guard! 
Specia. Grade, Southern 
Railway. 

Gerald Edward Rodriques, 
Sle Geield t:duard, 
24,/A Ardhi Bhegwcri StreciL, 
Tendral Nager, 
K.K.Naci 	post, 
Trichy-.21. 

R,Rengesemy, 

	

617. 	Sb Rameserny Kavander, 
62, Railway C"lony, 
Bells Ground, 
Trichy-1.1, Retired, 
Shunter B Grade, 
Southern Railusy. 

P.Raman, S/o PItcIei., 

61 P. 	118, Prii Meloup8rai, 
Trichy-1, Retired 
Fireman/A Gree, 
Southern Railway. 

Se thur am 
5/o Gopelsamy Naidu, 
Crawfoi$il flilwy CmInny, 
Trichy-20 9  Retired 
Driver/a' Grade, Sov4herr 
Railway. 

5.Thengaraj, 
62!. 5/.N.Sebestlan, 

5/24, Thirunagar, 
Puitmalai, Trichy-4. 
Retired. 5hunter/1 Grace, 
Southern Railway. 

D.Devadoss Alfred f  

	

f21. 	.5/c A.P.Devasirvatham Pillal, 
17, Muthuraja Street, 
Mudaliar Chatram, Trichy—, 
Retired Guard/Passenger, 
Southern Railway.. 

5,Int.nisamy, 

	

622. 	S/o Sanjeevi Njdu, 
61 9  /1,Thanamant [ulny, 
Doreisamypuram, Triciv--1. 
Retired Driver, Scuthorti 
Railway. APPLICANTS 

,Contd./— 



I-' 

Pi.Ramu, 

641 	Sb Appavu Karukachi, 
69, New Street, 
rlkakedai, Coritonement, 
Trichy-1. Retired Drive.r,/ 
81  Southern Railway 

R. Kaliamosithy, 
642 

	

	/0 K.Ramasamy, i 
Kannagi Street, 
Suram6niw)ur8rn, 
Trichy-20.,, Retired 
Shunting Driver, 
Southern Railway. 

ri .D.raisamy, 
S/6 V.Ilaruthanuthu. 
23—C, Anna Naar, 
Subremniapuram, 
Trichy-20. Retired 
Driver/k, outh€rn 9tluo,'. 

R.Mazharul Haq, 
S/C 5,,'hC1 Razck 2  23 
Syada [lohained 
Bbemenaar, Tichy-1,, 
Retired Guard—n, Southern 
Railway. 

AJnthnny LouIs, 
645, S/ .Prc.k1csri 

91, Keels Pedayachi Striet, 
Near Ed8  Streat, 
Palakkarai, Trichy-1 
Retired Guard/A, Southern 
Railway. 

P.Venkatesan, 
646. 	S/o C1Perurnel Naidl*, 

65, Highways Cclony, 
Subramanjepurm. Trichy-201  

Retired Driver/A Spi. 
Southern Railway. 

K.1'1eenakshisundaram, 
647, 	S/o fi.Kurnrasamy Pillal, 

51, nnamalai Street; 
Erode, Retired Guard—A, 
ethern Railway, 

5/. A.Petei', 
r'4-7 	an lilarn e,4,8 (A 	 4 \ za d N agat, 

Samanlrn Post 
it Jem3tired river/ 

$ 5iert Railway APPLICANTS 
• 



'.79': 
K.Rverer an. ,  

632, 	No.48, Palayekavil Street, 
PalBkkarai, Trichy 
Retired Special rreejs  
Southern Railway, 	 ' 

C.Pntnyeamy, 
633 

	

	5/. P.i.Ctijnnjah Udayer, 
15 Sugados3 Mand Street 
8au Road, Trlchy-2, 

A.Syeà Jaffer, 
.-sle Syd Ahnmod,. 

6, North SuankarB 'itreFt 
Near Bb4r Rc*d, 
Tricthy-8, Retired tJr'Fer/ 
A,, Southern Railway. 

/.Periyasamy, 
g 	S/c G.Ve1thjaljng 1  

32, Kazapettal Lirlb 
BsazerStreet, 
Trichy-1, RetreJ Goudr ' 
A, Southern Rail'&y. 

V,Alagjrjswamv 
63 	Sb N.S.\Jeeraami Naid?)  

8, Dector Issec Lane, 	
1 

SangilJ.erdpurem, 
Trichy-1, ketirsc G)cds 
Guard, Southern, RailLey. 

SAbdui Subhan, 
637, 	5/a  Sh.k 8ahj. 

38, Sathyamoorthy Street, 
Senthaineerpuram, 
Trichy4, Retired Guard 
A Grade, Southern Railway. 

&.'. 	H.Amrner Basha, 
S/c Ild.Hassajn, 23-A, 
Varathemasemet Street, 
Sangiliandapuram, 
Tric'hy-1, Retired Driver/ 
P1,, Southern Railway. 

D.Dhanapai, 
639, 

	

	S/a R.Durairaju Chettiar, 
159  Keapettaj (lain Road, 
Trichy-1, Retired Guarr4 /14, 
Southern Railway, 

S.braha,n Loh, 
1/I ('i.11.K. Colony, 64 	
Ciicu1t Hous3 Foad, 
No.5 tcil Gate, 

	

Tricy-20, Retired Driven 	
-....i%PPLICNTS A, Southern Railway. 

V 



, 

A.Ramu, 

641 	•S/o Appavu Karukachi, 
69, New Street, 
rlkakeai, Contonement, 
Trichy-1. Retired Driver,/ 
B, Southern Railway 

R. Kaliem.rthy, 
642 	S/o K0Ramasarny, i 

Kannagi Street, 
Suram61iiurarn, 
Trichy-20., Retired 
Shuntina Driver, 
Southern Railway. 

rl.D.raisamy, 
S/6 V,FlaruthArfluthu, 
23-C, P'nna Naar, 
Subramniapuram, 
Trichy-20. Retired 
Dr.ver/, outh€vn  

R.1azharu1 Haq, 
/0 S,!hCul Razck, 21,11  

Syeda [lohaeneci 
Beemenaar, THchy...1,, 
Retired Guard-A, Southern 
Railwy. 

A.Dnthnny LouIs, 
S/i. 2,Arckios&rni rj• 
91, Keels Padayechi Stret, 
Near Ed8  Streat, 
Palakkrai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P lie nkate san, 
C,Perumel Naidv, 

65, Highways Cclony, 
Subramaniapurm Trichy-20, 
Retired Driver/A Spi, 
Southern Railway. 

K1"1eenakshisundararn, 
647 	5/o il.Kurnarasamy Pilloi, 

5,Annamalei Street; 
&r,:6-dPN Retired Guard-A, 

( 'E49rpu\ti 

48. 	
jI'Na' 

.• 	a1em 
d cy ) 

S/. A..Peter, 
IilEt4fl, 

49ajn Post 
etired Iriver/ 

rn Reiluav .. APPLICANTS 
,Cont.d,f- 
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K.RsS!varenQem, 
632, 	No.48, Palayekavil Street, 

Palakkarei, Trichy 
Retired Special 
Southern Railway. 

C.ntnycamy, 

	

633 	/• P.i,Chjnnjah Udayer, 
15 Sugados3 Mand Street, 
BaL Road, Trichy-2, 

P.SyeU Jaf'f'er, 
SJ Sycd Ahemod,. 

.6340 61  North Swankara Strect, 
Near Bb.ir Raadt  

Trichy-8, Retire 'Driver/ rije/ 
A, Southern Railway. 

V. Periyasarny, 

	

d3t , 	S/c G.Veithieling, 
32 3 --Kezaptttaj Lraa, 
azaar Street, 

Trichy-1, RetireJ Guer'c;' 
A, Southern Railway. 

V.lag1riswamv, 

	

63fi 	5/0 N.SaVeeraEuam, N&Id!J)  
8, Doctor Issac Lane, 
SangilJ.ardpuram, 
Trichyl, ketirsc1 Gcds 
Guard, Southern Railway. 

i 	SAbdu1 Subhan, 

	

637, 	S/c She5.k Babj. 
38, -Sathyarnoorthy Street, 
Serithañneerpuram, 

.Trichy..4. Retired Guard 
A Grde, Southern Railway. 

•. 	H.Arnmér Basha, 
S/n Nd.Ha581, 23-a, 
Verathamasemet Street, 
Sangiliandapuram 
Trichy.-1, Retired Driver/ 
A., Southern Railway. 

D.Dhenapal, 

	

63 • 	S/o R.Dureiraju Chettiar, 
159  Kaapettaj Main Road, 
Trichy-1. Retired GuerrI/I, 
Southern Railway. 

641.. 
S.Abraha,n Loh, 
i/i, N.M.K. Colon',, 
Circuit House Foad, 
No.5, Thu Gate, 
Trichy-20, Retired Driver/ 
A, Southern Railway. 

V 	 - 

- 

-. .. .RPPLICANTS 



,. tlj •. 

K.Periesamy, 
S/o E.Kolanden, 23, 649.. 	VOC Street, 
Kollampalayem, 
Eride-638 002. 
Perlyar District, 
Retired (uard/I, 
Southern. Railway. 

U.Palenlsamy, 
S/u NVelu Pakadj, 

650, 10/92-C, Nanjundpuran iC 
Poderiur, Coimbatcre CiSii.Lt;  

. Retired Gua"d/A 	]., 
Southern Railway, 

R.Venkatachalam, 

651 	/uK.Ramasarny 'dcyr. 
117-Ai, flid Painur, 
RarnjeeNagar Post, 
TrIchy._9 Retiret huntur.-. 
river, Southerf RJcj)'. 

S.Soseimary, 
52 Sb .Savriiuhu, 

U 	
/218, Iluthuktilam siI.lec3, 

N.K'ttupatt1 Post, 
Via, Rmie Naer, 
Trichy-Y, RottrcJ Lidb:;/ 
A., Southern Railway, 

A .O .R am an ath an, 
1.3-.P 	P3chaipps fludel5 Str2t.. 
Kumbakuriam, Thanjavur District 
Retired Guará/A, Southern 
Railway. 

Kbdu1 Uah, 
5/0 Khader Shaw Rowther 
32, Periyar street, 

- 5ubramniapuram, 
Trichy-20, Retired hunter/ 
B, S.uthern Railway. 

SHGspalan, 
616 

' 1 C 	 rters, 

ad Guard, Southern 

go 
.:j 

( 	
Ths1muth u 

I:• 	
o 

( iz Ka1kthencr. 

V44/tngakurichi, 	

- 	 PPLIANT5. 



.•i, $2 41, 	 S  

P,j9cnnathan, 

	

657. 	
5, .A.P.rakiyam, 11/fl, 
Savarjarkojl Street 
oraiytr Post,. 

Trichy-3 Retired 
i.remen/Lp Southern RailWay. 

S.?bdU1 Kareem Sah 4.h, 
51w Sheik Ahmed q  73, 

658.! 	CentaI Bezar Tennur P.It)  
Trichy-171 Retired., 
Speciul Dit01/ 
Snutriern Rai1We'. 

R •SoudararejUlU, 
S/o G.RaamaflflarN8dt1, 
25, General Bazzar 
Tenrjr Post, Trc'hy-Y 
Retired Gua  d/*P,, Sp.i'i, 

sutherr. Raile.V, 

R.Vairaperumflal, 
S/o Ramasamy Pi)lei, 
28, KrshnaPUraP, 
1iddle Street,  

Th.snjaVU Road, Tichy-I. 
Retirel Drivei/C, 
Scuthern Railucy. 

M.ivasubrafflafliafl, 
661). S/c ,enLck P11 , 

House N..20/C-13' 
Pnna t'J99ar, 

S.. SubraméniapUram, 
Trichy-20, Retired Shunter! 
B. Southern Railway. 

' p,Parnanathart, 

662. 	&,o 'K..Perthasarethi, 
.21/3, PoonnaiY 	clbny, 
Devaraya Nagar, 
Trlchy-21, Retired t1il 
Guad/o&P1. Southern.. 

. 	Railway0 

5.f1d,fahboOb Ali Khn, 
663 	/o A She" 11 Khan, 

16/5, Fourth Stree€, 
Renganagar, Trichy-21 
Retired Pssencje 	Jrc; 
SouthernReiltJaY, 

5,tkkshinarnO0rthy, 

	

66 	
S/c K,5.omaSUflC1atE 	j]l 

17, E .ol'IIy, Khajctnala3-
Trichy-23 Retired Guard/n 

- 	 Southern railUay. 
APPLICANTS 



$1 L •4 

V. Krishnarnurthy, 
5/m C.Venugopal Reju1 
14, Kumaren Street, 
11e1akaikanderkottai, 
Trichy-11 Retired 
Guard/A, outhern Railway. 

R.Amalanathari, 
5/0 Rayeppa Asarlyar, 
70, Krishnarnoor.thy Nger, 
Meter ractory Road, 
Trlchy-21 .., Retiredii/ 
A. Southern Eji1Ug\l. 

T.K.Rajagop8lan, 
Sb T.V.Krishnasan'y iyorqr, 
2, First Street, K1Iuku•h, 
Illupur Road, Trlchy.-20 
Retired Passenger Guarc, 
Southern Railway. 

K. Karumbairam, 

66 	
S.Kurnbalingam i11at, 

46—B, R.arnakrishra Nagar,  
Kallukuzhl, Trichv-20, 
Retired Drj,er, 5cutherr4 
Raj1e). 

G,iuppusi.'niy 

66 	s,0 Gcvinda Asarv,. 
6!P, 	mynethp St'et 
flelekelfrandharkottai Post., 
Trichy—il., Retired Driven 
A, Southern Railway. 

T.0 .Arunacha1er, 
5/6  T.F.Venkatahalam Pillal, 

67fl. 	56P., M'jdaliertree€,, 
W1ir.vur o6t, richy—t3., 
Retired Guard/p, 
Southern Rejiwa'. 

R.Kristinasamy, 

671. 	A.Rernasany yyangar, 
3, Srinivasa Pi:1.si Street 
Near Setyanareyia Temie, 
iest Mamb.alem, Fi9dres - 600 033 

- 	Reti'ed Passenge; Guard, 
,1sSput1iern Reilue'. 

T.Remesrr.y Naicer, 
S/oTtriwne1ai aicke:, 

± 	No.75, Frst St:eet, 
Vadugepatti ViLage, 
K.Sathanur, Trir.y D.sticc., 
Retjxd FIreman, Scjtheri 

* 	s R.aiiwa

ZR  

y. 

J..Ju.596 to 668 are 
pp1ic3nts Rn 0J.79/93. 

a ... APPLICANTS. . 
el 



- 	 • 

.K.M.Abdul 	.ajeeth, 
673 S/o K.ThangemecraMohjdn, 

8.249 0 	B.H..EL. 	Township, 
Raniet._632 406, 	North i:cct 
Distri-t, 	RetirecL Shunter, 

• Southern Railway. 

• N.Krishnasamy, 

674. 5/. Narayenasarny P5.11ai, 
27/3- 	Sakthj Vjnáeoar St'-et, 
Crawford, Trichy-12. 
Retired Dr5ver/A, Sejthprj  

• Railway. 

G.Amirthalingam, 

-675. 
S/U Il.Cana p athy, 
Perlyar Streut, 
Kelaka1kandarkctta 
Trichy_Il., 	Rtjed Oiver/A, 
Southern Railway. 

S,ndrew, 	S/o SSm:j. 
• 675. Guru 	Illem1 	3rd SLtCt ç  

EE.Colny; 	Mahaajpuram, 
• VilupLir3f, 	Sputi 	Prot 

Djs'rict. 	Retircd 	SSSefliE.r 
Driver, 	c outhern RaIhi& y. 

ToRiergasamv 
677. 5/. D.Thenave1u !sari, 

25, 	Sjndararn Pjllaj Thot.t,n, 
Edasnc.c t4 	uthur, 
Trich,_12,., 	Retired Shurtec, 
a.cuth1 Riluay, 

'1.GIvndaraju, 
I 	S/aMutrukrjshna  Neidu, 

Nathersae11jv8531 
Sarnyaar Thoppu, 	House No.37 9  
Trkhy..e, Retired Shunter, 
Southern Railway. 

A.Pabd1 Raiamen 
679. S/c, G.Fbdu 	Kareem, 

S 6/8, 	Jalla. Pakkiri Street, 
• Piedursi Rod, 	Trichye, 

Retired Drvr/Speci- 	Grade, 
Southern Raluay. 

• K.Ra agopeI. 
o..- 

• 

S/o 2.Kr3'.srnasany NaJ ;  
91, 	5119CC 	olon 	- 
Edarre1ejpet-, 	Pjthur, 
Sundarrn 	P1,18ITfs otter,i 

• Trichy..12 9 	Petited 
• 

• 

kll 

Southern Ra....1way 
,.•• PPPLICRNTS. 

.4Coritd./- 
5• 



I 

, 65.. 
- 	

G.Kupptisamy Neicker, 
• S/o 11.Cengethara Nalcker, 

61, 	69, I1lancab Street 
PSnmalaipatty, Trkhy-.4.., 
Retired Shunter/B 
Southern Rilway. 

C.ndi, S/s Chirmaiyan, 
612, 	N.Kuttappattu, 

Ramjee Nagar Post., 
Ptmbedkar Nagar, Triohy-, 
Retired Shunter, 
Southern Ra tlty, 

.M.Skill, 5/0 E.S.KilI, 
.683, 	124, Crau?ord Colony, 

Crauf'ord, Trichy-12., 
Retired Shunter, 
Southern Railsy. 

S.ibdul Karèem1  

684 	
S/n Shaik Ibra.hitr, 
56/A4, Sjngarathropu 
Trichy-$, Retirec. tnL.er  
Driver/B, aot!thn Riic y, 

J.Issec, S/s ,JsepI Pi.1..6'y, 
6. 	36, Raghavachary Street, 

Sembiath Post, Pererthur, 
Madras-600 'Oil, Retiied 
triverJSp1. Southern R811Jc Y. 

; • R.:Gopalakrishnan, 
S/c S..athaiishn, 2 
Sethurma 'Pillal oloriy, 
T:richy-20,'Retirej Shunter, 
Southern Railway. 

N.Jeyararnari, 
607. 	S/c N.K.L.Naresa Ayyar, 

9!-D, Narasimma Ahery Cc1nn', 
Nanjikottal Road. hanjavur -, 

• 613 001. Retired pass. Cerd, 
Southern Railway. 

R,Joseph, k/O D.PqRanu 
688. 	Chettiar, $-, V!afl2Y8Tfl 

Cnotty Street, Vth Line, 
•bLe-611 'DCI, 

/. 	
Spl, 

wny.  
I 

68 	(S/1SaLudElia:, 
o t  321, -Vandir/jColnn/, 
\t' 	149 	ic18r Rd9L 
' 	canjevuj Ptirad 1rd/A 

,SthrbcRa!1uey. . APPLICANTS. 
. .Contd./- 



( 	
., 86 3  , 

A.Velayutham, 
S/a R.A.nnanielai, 

690, 12/VI 2364, Pookkara 
Vasthe New'Street, 
Thenja'iur - 613 001, 
Retired Orjver/P 
Southern Railway. 

R.(lurugaiyan, 
SI0 Remasarny Konar, 

	

91 	Nenin Negar, 
Udayamerthcmndapuram Pc3' 
- 614 706, 
Taluk, Retired Gu.rd/ 
Southern Railway. - 

R.Gopblekrishnan, 
S/. K.Ramanuiain Naidu, 

	

692 	Plot No,19, breharn Pndithr 
Nagar, Via Sivaji Nar,  
Thanjavu - 1., eti-'e 
Driver/A, Southern Rii!u, 

P.Sriniva.san, 

	

6c3. 	Pathaiyarpa 1iudeiiye, 
1121  R/4 2  1%6911,yar 5trL, 
1udaiiyr Chehirarn, 
Trichy-1, Retired Guard/a, 
Southern Railway, 

G.Kalyena.sundaram, - 
694.1 0 r.Gc'Jindgf,r1j  

Mooppanar Street, 
rnnianpetai,- Vedicpu:en-

Pi •— 613 2(15, Thanjvur 
District, Retired Guard/A, 
Southern Railway. 

K.Sanniyasi, 

	

695. 	S/o Kesave Padeyachi, 
18, Kamper Street, 
Senthaneerpurarn, Tri.ohy_ 
Retired Driver/C, 
Southern Railway. 

K.Sankaranarayanan, 
6 	.V.Lrgenethan, 

C.99/A f  North East Extension, 
7th Cross, Thilli Nagar, 
Trichy—IB, Retired Guard/Spl, 
Scuthern Railway, 

S.Periyasamy, S/c Sanyili, 

	

69 
• 	'Docr No.59/9 , Iludeliyer 

Chetrarn, r1uneejaren Koil 
Street, Tiichy-1., Retirc-ri 
Drivcr, Southern Reilu3y. APPLICANTS 

. .Contd I- 



e 

K,Nd8gop8l, 

698. 	Sb 	.Krishr.asarny, 
432  Rrjndatjan Street, 
Indira Ngar, LIC Colony, 
Trichy-21., Drivr/,Spi, 
Retired, Southern Railway. 

T.R.Belesubramanjn, 
5/0 Rathinam, 16, 699k 	
North. Street, 
Tiruvaiyaru 613 204 
Retired Or..ver/Pt 
Southern Rei1ujy, 

S. Masth an, 
vi 	 S/0 R.Babu Sah.lb, 

Retired Passenger t)ri.er, 
'Southern Railway, 
Menkaia Street, Terrjr, 
Trichy-17. 

PeGourisundaram, 
Sb S;Periasarny,. 106—A,. 7,,.  . 	
lVlenickaurem NaduStreet, 
Melapuour, Tichy-1.4  
Retired Guard/A, 
-Southern Railway. 

702 	SIG M.Th6hgavel-U, ,• 
BharathvDasen Street; 
Kilperurnp8kkarn, -. 
ViiluplIrem. 	605 602,.; 
Retired Driver/B, 
othen Railway. 

IGnesát,, 
7030 
	

/c•Peckr1•Thevar, 
2/257, TelukUft'lce Road, 
Thii'uthureipooridi 614 713 7  
Retired Driver/A, 

- Southern Rai1wy. 

• .. 	• YArumugâ, ,S/ôVaiyapui, 
Paleniyendavar Koil Street, 

7• .-Xharko1athut', Trichy •Ditfict 
Rèt'iedhunter, Southern 

	

/7 	 R a 11w a y. 

N.Naz.rAhemed

73  

,. 
' 	S/cbd1)Gor Sahib, 79. 1—A, rLjbaj0,iice. 

ZTcTMd  
',Aetired,Dri'ver/Sp1., 

	

\ 	
#'Southr .Railw Ely. 

.—• 

APPLICANTS 
. ..Coritd,/— 



V.e1u, 
S,•o Valyapuri, 

	

6, 	4rethiyur, IniyenurRoad9  

	

I 	HOuse No1 33, Trlchy-9, 

	

I 	Retired Shunter, 
SouthernRailuay. 

S.Plerimuthu,' 

707 	S/s ,Sinara Paayachi, 
Colony,  

i<l1ukuzhi, Trichy-20, 
Retired Shunter,  
Southern Rellucy, 

P,Plamundy, 

708. 	Palanlyandi, 42.-A, 
Nudukkupatti, 
'udukottai Rpd, 
Trichy-20, Retired 'Sh'ini, 
Seuthe.rt-i Rallwey4 

T.Innesimuthu, 
S/c S.Thomas, 139  

709 j, 	West Mriyenathuren!, 
DIndigel;  Retired h'ritt ;  
southern RaliwBy. 

710,. .Pruleppn, •9/5 
I1 	

, 
N..CIny 6th CrOss, 
Trichy-20,' Retired -.hurtL, 
T5outherrf .  .Railway 

Nuthusamy, 
711'. 	-S/ 	 i. 

41B.S.C.o1ny
1 

PUriukcittai 
'Red, Trichy-20,.Rtired 
Shunter, ;:Southern Ralhiay. 

-S.Palaniyandi, 
712, 	Sb &ataiyen, 31/3, 

:P.iahiyandevar Roil Street, 
-Ihnarnkolthiir,Trichy District 
Retired Shunter, Southern 

Railway. 

K.tI,rumughañ, 
713L.. 5/c Kuthian elia 	1eyni. 

4/93, Palaiyendevar Koil 
Strèet, Innemkolathur, 
Trichy, Refired Shrrntt, 
1Southern Fai1uay. 

SdKandaaam', 
7?4, 	oSubbarja Gevanriet, 

4 	 •KàdeOhanei1Ur Pcc, 
42 -Ei 	Thottipelsyara, 

'Erode-6, rRetirèdShUntin9 
Driver, Southern Railway.. 

'- 

-• 	q•• 	•.- 

PPLICNTS 
Contd,/- 



V.Thierjen 
5/0 V9rfkPtPcjhar l8,m 6  S  

1361  RM.S.Colony, 
Nnjeekôtthi Rod 
Trichy - 	6, 	Retired Orjvtr/.. 
,peia1, Southern Ri1uy. 

G-.G,Ruse, 	5/0 SmUe1 Rouso, 
35, 	Kenedi Street, 
Subremeniepurem, 
Trichy - 	0,Retired Shunter 
Southern Ri1uy. 

R.V.Ponneiyan, 
S/U R.Vedjjelt,, 	14—E', 
Seint 1ntony'3 Lhurch Lc'r, 
Neqepettinem 	ô1 	001 
Retired Driver/M, 
Southern Reilwey. 

718, 	N.Rejmenickam, 
S1..pJos. 	669 	to 	718 	ee 
epp!Itents 	in 09 -., 	80/93 5/0Nereynesemy 

180 	Nethejl Street, 
Kem?rPjepurFm, 
Rejekilpekkern 	Pt, 	0 

Iledres - 	600 073 
Rotirod.Driver, 
Southern Ri1wy, 

By Aevccpte Shr. 	.r<.Sjb 	Rn, ,.tn 	 395 to 403/91, 
57/900 416/900 	320/92, 	293/92 and 377/920  

By 	dvocrte Shri R.Bhrskrfn ih rJ,4.Nos, 44/93 to 76/93, 

By iuvocPte hhri P.h1i 	L11J in 0j,No. 	77/93 & 78/93, 

By Idvucte Shri irl  ti..Nos, 	79/93 & 	90/93 

lJersu 

Cheirmen, Repondr,t - I 	in 0J.Nos. 
R'11uy.Boerd, 395 to 403/91, 19/93 & 80/93 
RilBhpvpn, 
Neu Delhit Ruoriiit - 	2 	in 0...Nos.. 	57/90, 

S  416/o,320/92 9 298/9 9 377/92 er 
44 to 76/93. 

The Union of 	Ifldie Psndent - I 	It, 0J.No. 	57/901 
eIite.d 	by 	tlui 

S  

4Ii/90,320/92,298/92,377/92 end 
44 to 76/93 

1,

rMirfl 
 

end Respondent - 4 in OJ.Nos. 
395 to 403/91. 

,i N e w Delhi,\ 
C .... Respondents. 

\ , 	Wj; : 
Contd,/— 



	
.1 	 .: 	. 

Union of Indip 	 Respondent - 1 in 0..140s 

through •: the Goner1 	•- 	77/93 Pnd 78/93 ••• 
e9eqer.,Southern Reilwrys, Respondent - 2 in 0...Nos. 
Perk own, M3drRs3 	395 to 403/91 9 79/93 480/93. 

Respondent . 3 in. D:J-.Nos. 
57/c 5,416/90,320/9 9 298/92, 

S 	 . 	. 	377/92 P.nd 	.to 76/93. . 

The Chief Petsonnel. Officer,Rcspondent - 2 in, P.J.Nos.. 
Southern Reilusy, 	• 	. 	.77/93 Pnd7B/93 

	

..Prk Toin, Medrs - 3 	 . 	• 	.. 

Divisionl Rilw'y 	 Resrondent 	3 in 0J.Nos. 

Flen?ger,SOLtherfl RPIltJEy, 	3Y tj/03/91.. 
ilysàre. 	 • 	• 	Rcp;dent - 4-1n0..Nos. 

E7/9',41.6/90,32.O/92,-298/92 
and 377/92 	• 	. 

Senior Divisionrl 	• 	Rep'dnt - 3 in 0...No.77/93 

g.er$Qnnel Officer
'  

S 	•• 	S  

	

o'jtnern Rslhiey, 	 S  
Paighat 

The Division1 Personr.]. 	cpnent - 3 in 0J.No.. 78/93 
0.f.ficer,Southern R 	y, 
I1duri Division, 	 S 	• 
F1eduri. 	.- 	 S 	• 

The Dlv is jon1 	 rjLir.derIt 	4 in 0..Nos. 
Su2eiintendert, 	• 	44/' 	to 76/93 

Southern Reilucy, 
Divisionz'3. 0f.f5.ce,Pigh't. 	S 	 S  • 

The  Divis.ionl Riiui'y 	Re.sDondent - 5. in 0.J-..Nos. 
ir3geI, • • 	• • 	3Q/g , 9g,I92 snd 377/92. 

Southern Rei1wy , 	S 	 • 
BPngPiore. 	 •,••• Respondents.. 

(By Pdvocate Shri K.R.D.Ker.nt for Shri I.N.Venugopel9 
Gowd, R'iluy Fdvocte for rspordents in all the 
epplic?tions).  

V 	• 	 - 

S 	 • •• 	 . 	 S 	 s.. Cotd/... • 



- 

_91- 

OF THE FULL BFI 

Shri Justice V.S. Malimath, thairuan: 

These cases have been plabed before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5(4) (d) of the 

Administ±atjve Tribenais ACt 1985, after transferring t1e cases 

of the Madras and Ernakulam Benches and clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t.. benches, one view having 

been taken by the Ernakulain Bench in its orr nac?e in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the Pfinci-

pal Bench and the Ahmadabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 	 - 

2. 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc • who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc-

ount for cxxnputing retirement benefits to those who have retired 

979 and not exceeding 55% of the running allowance. 

'i, 	
f, th 	tiring after 1.4.1979. To appreciate the rival con- 

tentions itas necessary to advert to the relevant provisions 
c Lii 	• 

e applicants conditlorb of service in regard to pension govemm 	- 
--f 

retirement benefits. 
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S 

3. In pursuance of the recamndatiOflS of the Third Pay Catini- 

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1 .1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules'] made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India.' It is enough to state that there was 	considerable 

increase in the substantive pay of al.l the members of the running 

staff • So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constituticn. Pension and other 

retirement benefits depend upon the average emoluments that the 

'retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average emolument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1.1 .1973 are extracted as follows: 

	

H 	 "2544.[C.S.R. 4861 - tolimnts and Average 'flioluments: The 
term "Eliiolurnents", used in these Rules, means the emoluments 

	

I 	 which the Officer was receiving immediately before his retirement 
and includes: - 

Pay other than that drawn in tenure post; 

Personal allowance, which is granted [i]. in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure, post, or' [ii] with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal, considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 
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[c) fees or coimission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
"fliounents" means the average earnings for the last six months 
of service; 

(d) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or• appointed substantively pro ternpore or in an 
officiating - capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incuntent 
on leave without allowances or on transfer to foreign service; 

deputation [duty) allowances; 

duty allowances [special pay]; and 

[g)[i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a) to [f) above. 

[ii] For the purpose of gratuity and/or death-curn-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items (a) to [f) above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Enoluments" means: 

[a) the errolurrents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

[b] the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-13 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st Noveiier, 1959, the term "emoluments" means 
ti nts which the officer was receiving immediately before 

and includes:- 
/ ' 

(,( 	 rtive pay in respect of a permanent post, other 
tH4 	tenure post, held in - a substantive capacity; 

pesonal allowance which is granted in lieu of loss 
49~ f). 4bstantive pay in respect of a permanent post, 

than a tenure post; 
\ 

ecial pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 
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Ed) [1]For the purpose of calculation of average emoluments: 
With effect from 1 St September, 1962,   save as otherwise provided 
in Rule 2544-B (C.S.R. 486-B] one-half of: 

i • 	the difference between the total emoluments referred to 
in iteire [a], [b] and [c] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [ci above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b) above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment(s), whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment [s], does not qualify for 
the grant of a special additional pension. 

[2] For the •pprpose of emoluments for [ordinary) gratuity and/or 
death-cum-retirernent gratuity. The difference between the average 
emoluments in respect of iteme [a] to [d][1]  above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. 

e) [1] For the purpose of calculation of average emoluments: 

limited to a iraxirnum of 75% of other emoluments reckoned in terms 
of [a] to [c] and [d][1] above. 

21 For the purpose of emoluments of lordi 	 death-- 
curn-recirenEnt grataity:-. The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c) and [d] [ 2] 
above drawn during the same period. 

Note[1]: if immediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retirement gratuity should be taken at what they would 
have been had he not been absent fran duty. 

Provided that the amount of gratuity is not irreased on 
acca.int of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have odntinued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. - 

Note [2]: In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permanent 
post shall be treated as if draWn in a permanent ,post held in 
substantive capacity. 
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2544-B [C.S.R. 486-B].[11: If an officer holding a permanent 
post in substantive capacity: - 

(a) officiates in a higher permanent post [other than a tenure 
post) or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septethber 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003[21],  which the Railway servant 
was receiving irnrrediathly before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-curn-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averac 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff enolumerts for [ordinary]/Gra- 
tuity Death-cum-retirement gratuity will also include the monthly 

of running allowance drawn during the 365 days of running 
preceding the date of quitting service limited 

( 	to 	the emoluments as defined above. 	For the purpose of , à1cui?n of average emoluments the actual amount of the running 
. a1lowatcc \'drawn during the month limited to a maxiiiurn of 75% 
' df othr Lnoiuments as defined above shall also be taken into 

\ 	N9je(1 ] : If a Railway servant, iritnediately before his retirement 
'or'death, etc., has been absent from duty or on leave with allo- 
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wances (inluding leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoltznents shall not be increased on acc- 
ount of increase in pay, not actually drawn and that benefit 
of higir officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g] that one of the can onents that 

constitutes average emoluments is the actual anount of running 

allowance drawn by the Railways servant during the nonth, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/[a] to [f] of the said rules. The expression'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and bronght 

into force with effect fran 1.1 .1973 in the light of the recoimen-

dations of the Third Pay Carnission ,no steps vere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1.1.1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay ard the actual amount of running 
previous 	 - 

allowance drawn during the /ironth limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
arious allowance consequent upon the introduction of Revised 

Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
oh, the Board have decided as under:- 



-97- 

[i] Treatment 
	

Allowance for various 
	

in case 

The existing quantum of Running allowance baed on the pre-
vailing percentages laid down for various çurposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Aiithorised. Pay Scales. 

2. The payments as ahve will be provisional subject to adjust-
ment on the basis of final orders.t'  

It is clear from this order that pending decision to revise the 

rules regulating grant of pension,, the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g][i]  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force 	on 	1 .1 .1973 has 

to be understood as pay authorised by the statutory rules, that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did .not, therefore, in any manner affet the statu-

tory gcscription regulating canputation of emoluments and average 

eMli hqt e'c9nieined in Rule 2544 for the purpose of grant of 
:" 

;re  tir 	 Any decision to modify the same 'wDuld have 

éffec.'oiy when the relevant statutory rules are amended in 

'cd!cth )lw. But what the Railway Board did was to 

ti i{fy the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 to5 of which 

read as follows: 



'The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes cxnsequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect nuy be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the purposes of passes and PrOs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual arrount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from 1.4.1 976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The alove has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual airount of running allowance drawn 

in the preceding rronth for the purpose of computation of errolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the naximum limit of 75% were, however 

not amended.. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharrna and other aggrieved persons chall-

enged the Railway Board.' s order dated 22.3,1 976 in the Hich Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1 .11.1985 

the said case stood transferred to the Principal Bench of the 



Tribunal where it was renumbered as T 1,1o.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3 • 76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1 976 all retirement benefits in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until ncdified in accordance with law. 

We should advert, at this stage, to aitther order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1 976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A. 

p..}-,.29/88 for a direction to grant them pension by adding runn- 
--- - 

	

F'VV±41S
g.._alic. 	upto a maxirrum of 75% of their pay for computation 

( 
( ofbifir in in accordance with the judgment of the Principal 

CID 

	

& 	P4biin T 	0/85. During the peheency of the said application 

	

\' 	stry4uie 2544 was amended by the President in exercise 
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of the tower conferred by Article 309 of the Constitution. By 

the said anrnEnt said rule g[i] and g(ii) of Rule 2544 were 

amended firstly with effect from 1 .1 .1973 reducing the limit 

of runnf-g allowance for the purpe of calculating the average 

errK)lurnents fran 75% to 45%. On the same day, a further amerx3inent 

was mad 3: with effect from 1.4.1979 increasing the riiaximum from 

45% to 5%. S'thereas the first artendnent was given retrospective 

effect fran 1 .1 .1973 the second amendment was given retrospective 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject:Amerkthnent to Indian Railway EstablishrrentCode- 
VolunEl&II, 

C- 

In xercise of the poiers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct Uiat Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishinent Code, Volu -e I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction Slips 
Nc.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 
1

1 'C'áfld V. 

Theaniendment will be effective from 1.1 .1973. 

Thj: issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hirxli version is attached. 

Sd/-[K.Ven}zatesan] 
- 	 Director, Establishment [P&A] 

DA :As atoe 	 Railway Board. 

No.E[P&A)]I86/RS_15 	 New Delhi, dated 17.12.1987" 

'IEXURE 'D' 

ADVANCE CDRRECION SLIP NO.405 R.II 

RULE 2544 

Sub-ule g[i] and g[ii] may be substituted by the followinq 
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g[i) 	"For the purpose of calculatia-  of average errolurrents:- 
actual amount of running allowance drawn by the railway 
servant during the nonth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii] 	'For the purpose of gratuity and/or death-cum-retirernent 
gratuity: the rronthly average of running allowances 
drawn during the 365 days of running duty irirnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry ofRailway's letters No.PC 111/75/RA/1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976). 

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been nodified through administrative 
instructions issued with the President 's approval effective from 
1.1.1973.  These instructions were necessitated by the introduc-
tion of the revised scales of pay recamnended by the Third Central 
Pay Cbrrknission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/- [K .V"IKATESAN] 
Director, Establishrrent[P&A] 

Railway Board." 

"Subject: 1mendment to Indian Railway Etablishment Code-Voi.I&II. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Etahlishnent Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
433, 439 R.I and 407 R.II, enclosed as nnexures 'A', 'B', 'C' 
and 'D' respectively. 

2. 	The amendment will be effective from 1.4.1979. 

is issues with the concurrence of the Finance Directorate 
j 	of thriistry of Railways. 

version is attached. 
i
P

L t 	\1 
Sd/-(K. VENKATESAN) 

a 
	 Director, Establishment. [P&R) 

1)A:Asjaje 	 Railway Board. 
d- ck /7 

GLA]II-86 /RS/i 5 New Delhi, dated 17.12.87" 
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"ANNEXURE 

ADVANCE ODRREXTION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule gui  and g[ii] may be substituted by the following: 

g[i] 	For the purpose of calculation of average enDluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g(i) 	"For the purpose of gratuity and/or death-cum-retjreinent 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

ARI:[Ministry of Railway's letter No.E[P8tA3II-80/_ 
RS-10 dated 17.7.19813 

EXPLANATION: 

The Rule 2544 of Indian Railway Establishment Code, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approve 1 effective from 1.4.1979. 
These instructions were necessitated by,  the Govern-rent's decision 
on the reccxmi-endations of 'Runnir Alloance Committee [1980)1 . 
The purpose of this araendnent is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any enployee, to whar, these rules apply. 

- 	Sd/- [ K.VENK7-TESJ"INJ 
Director, Establishment [P&A) 

Railway Board." 

The amendment to the statutory rules havinq been effected during 

the pendency of the OA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1.1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as. pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Omstitution of India. The Ernakulam Bench consisting of 
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Vice Cnairnan S.P. Mukerji and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the annd- 

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirerrent berf its to the applicants as if 

the anEndrrent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the arnendrrent which gave retrospective effect, preserving 

the prospective effect to the arrendnnt with effect from 5.1 2.1 988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a nexiiiium of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speakinq order wade on 25.7 .1 990. 

Shri C.L. Iallick and others in O.A. No.1572/88 and donnected 

applications challenged the Railway Board's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the CAT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

21.1.1974. That application was opposed by the res-

viz., Union of India represented through the 

way Board an the Gereral Manager, Northern Railway. 

sing that these respondents did not bring to the 

the Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulain Bench and that 

a decision has been rendered on 20.4.1990 striking down the arrend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakularn Bench had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1 991. 

The applicants were obviously uriware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Principal Bench. But the conduct 

of the respdents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakularn Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakularn Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were dismissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total amount of pension and 

retirement benefits they would have received before the amerdment 

we not reduced. by the anrided rules. Folla.iing this decision 

of. the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Abinedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Abrnedabad Bench did 

not bring to the notice of the said Bench the deciion of the 

Ernakulamn Bench in O.A. K-269/88 to which it was a party. 
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It is for the first tine after all these cases were referred 

to th2 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakularn Bench in 

SLP No.10373/90 filed on 24.7.1990. The couns1 fnr i-hp 

dents also inforried us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernakulain Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncenent of the Supreme Court 

where they had challenged the decision of the Enakulam Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS 

V. AMa\LAL MANIazJ PATEL AND OTHERS. That was a mczp in rh I rh 

the Gui arath High Court had dismissed the writ petitions challen- 

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar rratters 

were pending there. It is in these circustances that the Supreme 

Court observed that the course adopted by the High Court was 

/' 	t and that if the High Court thought that the point 

4
) 

1/ 	 e apmel-lants was the same as was pending in the Sup- 

Coup t ought to have stayed the hearing of the writ pet!- 
)r 

. 	 the Supreme Court disposed of the other iratters. 

I' 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Tribenal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal  is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sian is challenged, that the High Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstaires of each case. In the present batch of cases 

we are oncerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases \ould 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1990 

and the operation of the order of the Ernakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakularri Bench in regard 

to coutation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
the 

dispose of these cases in the light of the decision of/Ernakulam 

Bench which has struck down the amendment to Rule 2544. to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondentsç however, it 

is maintained that the Principal Bench and the Ahrnedabad Bench 



-107- 

having taken a contrary view and upheld the validity of the 

amendinent.s we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of 	Ernakulam 	Bench is wrong 	and 	that the 	view 	taken 	by 	the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Prihcipal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the êatlier 

decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA 

AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed: 

'We are of tne opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division bench 
of the same or a smaller number of Judges aiid in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court.' 

if only the respondents had fairly placed tne decision of the 

Ernakulain Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity, of 

the impugned statutory provisions,, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

n of the Ernakulam Bench when similar cases caine 

ation before the Principal Bench and Ahiedabad 

encijJf \I% espondents had acted fairly and diligently, 

( 	.. 	 . 	 . 
u. (coiifl 	of de)s ns would have been avoided 

We&ha 	now examine the contention of the respondents 

tN. 	ii ll- 	ers of the Principal Bench and the Ahmedabad Bench 
that 

have the effect of declaring/the impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions• of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has held that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tiori to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CHAND v. STATE OF IJTTAR PRADESI-I reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that. decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bencn is that the amendments 

giving retrospective effect was not in ex:istence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

"An adjunication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having, compe-
tent authority. 

In Halstury's Law of England, 4th Edition, Vol.16 the meaning 

of "Judgment in Rem" is given at para 1522 as below:- 

"1522. 	Meaning of "Judgment in rem". A judgment in rein 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the Status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of Status or title, or order for sale or transfer". 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule havingaiready 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike down the statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wuen 

a statutory provision is declared as void or struck down, the 

same can 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGiIUBIR SINGFI AND 

OTHERS - 

e statute is declared invalid in India it cannot 
unless constitutional sanction is obtained 

/ 	 a constitutional amendment or an appropriately 
ifie 	sion of the statute is enacted which accords 

z ( 	kh coiscitjtional prescription". 
)2I 

.L 	 not disputed that the ErnakulaAn Bench of the 
41 44  

to declare the impugned statutory provi- 

sioirvTd as offending Article 14 of the Constitution. The 

,,statutory provisions declared void have not been showr to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

don for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. I-hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahinedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anmedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

witnout noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriam and not binding on the court in a susbsecjuent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 



U(5) 
Inconsistency between earlier decisions of the same rauik. 
A court is not bound by its own previous deci-

sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case (1944) K.B. 

at 726, 729], Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521)}, and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in'the 
at the court 	t 

	-be assumed 
ing 	

mt 
orge-fulness of it. 

If the new decision is in conflict with the old, it is 
ven per incuriarn and is not binding on a later court.' 

(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division benchconsis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by,  a Bench of two judges does not get reversed 

or superseded by 'a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field asa binding precedent is the decision 

of the Ernakulam Bench and that the subsequent decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmedabad Bench have to be ignored and the Ernakulam Bench 

alone should be regarded as holding the field as a 

.\\ 
regard to the validity of the impugned rule in 

( S1.i s 	ves retrospective effect. 

\z t 
' . l 	its )tI1 ull Bench is not bound by either of the deci- 

) 

\ 	siuns, e stióf 1 now examine as to which of the decisions lays 

\\ \ 

correctly. The Ernakulam Bench has rightly proceed-

ed on the basis that the President has under the proviso to 
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Arti'cle 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is suDject to the condition 

that the rules do not offenu any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulam 

Bench has done is to examine as to whether retrospective effect 

iven to the amendment violates Article 14 of the Constitution- 

it 
has held that it does, on the ground that the vested rights 

/of the applicants in the matter of receiving pension and otner 

/retiral benefits have been affected by the retrospective opera-

tion of the amended rule. it is well settled that pension is 

a valuable right which a Government servant earns. It is neitner 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahrnedabad Bench have not taken 

the view that such vested rights can be taken away by a suise-

quent amendment to the rules by giving retrospective effect 

to tue same. Wnat they nave said is that the vested rights 

of the applicants before them have not in any manner neen cur-

tailed by the impugned amendments to tue rules. By the revision 

of Pay Scale Rules the pay scales of the members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the members of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances wnich they were receiving subject to a maximum 

of 75% of their pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-198 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to b.e worked out with reference 

to the enhanced pay and other allowances that Itiiey became 

entitled to receive in accordance with revision of Pay Scales 

Rules wnich came into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it. requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-19.88 

in tne matter of receiving pension and retirement benefits were 

adversely affected. The Principal bench wriose decision has 

been followed by the Anmedabad Bench has, however., held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal iench 

has done is to compare the pension one would get takin into 

account the pre revised scale of pay imniediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with tne pension which he would get after 

1-1-1973 taKing into account tne higher revised scale of pay 

and the running allowance subject to a maximum of 45% or 55% 

case may. We are concerned with persons who retired 

and 4-12-1988 thereby earning a right to coinpu-

ta of p ision in accordance with the statutory rules4~o- ARMthen 

in frce. 'As /by the time they retired, revision of pay had come 

'into prceiit is the revised pay and the running allowance 
'--,-- 	 /, 

' 	 . 

to a maximum ot 75% of the revised pay and allowances 

that was required to be taken into account. This r(ght which 



accrucd in their favour on their retirement between 1-1-1973 

and 	4-12-1988 was 	sought 	to 	be affected by amending the rules 

on 	5-12-1988 with 	retrospective 	effect reducing 	the 	maximum 

limit 	of 	running allowance 	that 	qualifies for 	pension. When 

the maximum limit of running allowance is reduced 	from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits 	that stood 	vested 	on 	the 	date of 	retirement. It 	is 

impossible, tiierefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahinedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and otner retirement benefits 

have not been auversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

nolding that the decisions of the Principal Bench and the Ahmeda-

bad Bench with great respect are wrong and that the decision 

of the Ernakuladi Bench is, right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they nave been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

tne Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

1) me respondents shall recompute the pension and 

other retiral benefits of the applicants or their 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by Notification dated 

5-12-1988. 



-115- 

The arrears due to the applicants/L.Rs on the 

basis of the recoinputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at. 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

payment of pension and retirement benefits 

!9p 	the aforesaid directions shall stand regu- 

1tusted in accordance with, the orders 

( 

	

	/diriis as may be issued by the Supreme Court 

in SL.iO373/9U against the •oecision of the 
0 t 	rnaulra Bench of the Tribunal in Application 
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